
DIRECTORATE GENERAL OF FOREIGN TRADE
(DES―II SECT10N)

RATIFIED

RATIFIED ⅣIINUTES OF THE NORⅣIS COⅣ IⅣIITTEE¨ II ⅣIEETING NO。19/81 HELD
ON 14。 12.2016

Please Note

(1)  For information of exporters,Norms Committec― H handles aH cases pertaining to
nxation/ratincation of norms for Export Products falling under ITC(HS)Chapter 72 to

76,78 to 80,85.Cornlnunications in respect of cases/pertaining to NC― II Inay be sent to

emJl address:nc2.dgiの nic.hl

(li) In certain cases the decision of the Norms Commitee rcfers to the Recommendations/
Obscrvations/Deflciencies received frorrl the concemed Technical Authority. Wherever

applicable,a scanned copy of such document has been placed at the end ofthe Minutes,

in running serial orders. The concerned nrm/company may go through the same and

respond accordingly.

(ili) Similarly,a scanned copy of the blank Standard Denciency Format,which may nnd a
reference in NC decisions,has also been attached in the end.This rnay also be referred to

by thc concerned flrm/company and may be responded accordingly.

(iV) The Norms Committee has taken decision only with respect to technical aspect/wastage
norms. While redeeming the applications, RAs should check that the applicant has
fulfilled all requirements as prescribed in policy/procedure including those in Policy
Circulars No. 50/2009-2014 (RE 2010) dated 28th December,20l l, Policy Circular
No.l4(RE-201212009-14, dated 4th February, 2013 and O.M. No.
0ll92ll8OlMisc./AM.l3IPC-VI/10 dated 15.04.2014 or any other provisions under
FTP/HBP for EODC.

The Meeting No. l9l81 dated 14.12.2016 of Norms Committee-ll for the year 2016-17
held on 14.12.2016 under the Chairmanship of Shri Jaikant Singh, Additional Director General
of Foreign l-rade to consider the following applications for ratification of norms in respect of
advance authorizations under Duty Exemption Scheme (Chapter-4) of Foreign Trade Policy
2015-20. The following members were present in the meeting:-

Sl.No. Name & Designation Department

| Shri K.K.Tiwari,IA DHI

2. Shri S.K.」 ain,DO DIPP

う
Ｄ Shri K.S. Sodhi, AD(ME) MSME

4. Shri Vinod Kumar Kashyap, FTDO DGFT

5. Shri Baljit Singh, DDG DGFT

Minutes \4eeting No. l9l81 dated 14.12.2016 are conflrmed

1

by the members.
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Case No.:3/19/81‐ALC2/2016  1aた,ヽ五島8:A,6ヽ
TUBETECH PvT.LTD.

Meet No/Date:19/81‐

ALC2/2016
1412.2016

'Mect No/Date:卜9/8ト

IALC2/2016
1412.2016

1Lic.No/Date:0810120617
130.04.2013

to MoEF for cOmments.NC

Status:
Deferred

HQ Filc

:01/81/050/00418/AM17/

HQ Filc

:01/81/050/00118/AM14/

HQ File

:01/81/050/00387/AM14/

ICase No.:1/14/81‐ ALC2/2013

5

HQ File

RLA File

:05/23/040/00074/AM13/

RLA File
:08/24/040/00032/AM14/

RLA File

:32/21/040/00032/AM14/

Party Name:7‐
「 P

TECHNOLOGIES PRIVATE
LIMITED

RLA Filc
:07/24/040/00155/Aヽ 414/

Lic.No/Date:0510327267  Defer Date:

14.06.2012

Decision : NC observ€d that application for the above AA has been referred to DIpp forcomments. NC decided to await their comments and defer the case. 
- -------r

The case stands deferred to 24.01.2017 .

Case No。 :2/8/81‐ALC2/2013   Party Name:EPSILON
BATTERIES PvT.LTD.

Status:

1)eferred

Defer Datc:

24.01.2017

decided tO
Decision : NC observed that .ur. hu, 6.en referred
wait for their comments and defer the case.

The case stands deferred to 24.01.2017.

Case No。 :1/23/81-ALC2/2013  Party｀五品さIMAk ёONTROLS
AND SYSTEMS PvT LTD.

Decision : NC observed that case has been referred to
wait for their comments and defer the case.

IMect No/Date:19/81-
ALC2/2016
114.12.2016

Lic.No/Date:3210063581

129.05.2013

MoD for comments.NC

IStatus:

Deferred

Defer Datc:

24.01.2017

decidcd tO

T｀he casc stands deferred t0 24.01。 2017.

Casc No.:9/23/81‐ALC2/2015 Pa■ y Namc:JMw INDIA(め   Me`tNo/Datc:19た 1_
LTD ALC2/2016

14.122016
HQ File RLA File Lic.NoiDate:05t0355879
:01/8l/050/00 4841AM16/ :05/23/040/00060/AMt4t 3 t .05.20 t 34 
Decision : NC observed that hard copy of the application not received from CLAdecided to send a reminder to the concerned Regional Authority to forward
application alongwith necessary documents for exam]nation of the case.

The case stands deferred to 24.01.2017 .

Mcct No/Date:19/81‐

ALC2/2016
14.12.2016

、Status:

】)eferred

Defer Date:

24.01.2017

Delhi.NC
two set of

Status:
Deferred

Lic.No/Date:0710098022 Defer Date:03.09.20t3 24.01.20t7
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Decision : NC observed that application for the above AA was referred to DHI for comments.

NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Case No.:62/2/81-ALC2/2014  Party Name:CROMPTON
GREAVES LIMITED,

HQ Filc

:01/81/050/00063/AM15/

Decision :NC observed that reply ofthe company

decided to a、 vait their comments and deferthe case.

The case stands deferred to 24.01.2017.

Case No.:66/2/81-ALC2/2014  Palty NameiCROMPTON
GREAVES LIMITED,

Lic.No/Date:0310767077  Dcfer Date:

2101 2014              124.012017

referred to DHI for comments.NC

HQ File

:01/81/050/00067/AM15/

HQ File

:O1/81/050/00018/AM15/

RLA Filc

:03/94/040/00901/AMi4/

RLA F‖ e

:03/94/040/00498/AM14/

RLA File

:05/24/040/00410/AM14/

RLA File
:11/24/040/00008/AM14/

Mcet No/Date:19/81‐

ALC2/2016
1412.2016

Meet No/Date:19/81‐

ALC2/2016
14.12.2016

Mcct No/Date:19/8ト

ALC2/2016
114.12.2016

1Lic No/Date:0510378008

03.02.2014

was refcrred to DeitY

Status:
Deferred

Status:
Deferred

Status:
Deferred

,Defer Date:
24.01.2017

for comment.

、vas

Lic.No/Date:0310767749  Defer Date:
24.Ol.2014               2401 2017

referred to DHI for comments.NCDecision : NC observed that reply of the company
decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Case No.:17/2/81‐ALC2/2014  Party Namc:VSM VENTURE
CONTROL SYSTEMS P.LTD

Decision:N(〕 observed that application for the above AA

NC decided to await their comments and deferthe case.

The case stands deferred to 24.01.2017.

Case No.:48/2/81‐ALC2/2014  Party Name:VINDHYA
TELELINKS LTD.,

HQ File

:01/81/050/00049/Aヽ 415/

Decision : NC observed that application for the above AA referred to DoT for
6.5.2014 and reminder sent on 16.05.2016. NC decided to await their comments
case.

Meet No/Date:19/81‐

ALC2/2016
14.12.2016

Lic No/Date:1110027893

12.02.2014

Status:
Deferred

Defer Date:
24.01.2017

comments on
and defer the

The case stands deferred to 24.01.2017.

u   織 日



Case NO.:12/2/81-ALC2/2014

HQ F‖ e

:01/81/050/Ooo13/AN/115/

ll

|  ICase No.:29/11/81‐ ALC2/2014

14

HQ File

:01/81/o50/00343/AM15/

グ
/● ‐

鮒 饗
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引蘇 Status:
Deferred

10
Decision : NC observed that
6.5.2014 and reminder sent on
case.

The case stands deferred to 24.01.2017.

Case No.:24/2/81-A LC2/2014

HQ File

101/81/o50/00025/AM15/

DecisiOn:NC Observed

02.05.2014.NC decided

The case stands deferred

HQ File

101/81/050/Ooo87/AM15/

DecisiOn:NC Observed
05.05.2014.N(〕 decidcd

The case stands deferred

RLA File

:05/23/040/Ooo75/AM14/

Party Name:ALSToM iヽbiA
LIMITED,

RLA Filc
:34/24/040/Ooo13/AM15/

4

Lic.NO/Date:0510379333  Dcfer Datc:
13.022014 24.012017

Status:
Deferred

Status:
Deferrcd

Status:
f)eferred

application for the above AA rererred to DoT ror comments on
16'05.2016. NC decided to await their comments and defer the

驚 饗
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軸 ―

良LA rilc               tic.、 。/batさ :o310j80166  Dcfer Dttte:
:05/23/040/00537/AM13/       24.022014              124.01.2017

that applicatiOn fOrthe 166ve AA rcferred tO DoT fOr cOmments On

to awaittheir cOmments and deferthe case.

to 24.01.2017.

Caso No.:86/2/81-ALC2/2014  1よ 詫ノNa島さ:Ё ttAヽζALi ~   ,Mき さiヽ 3/D読さliう/81-
CABLES&coNDUcToRS(P)IALC2/2016
‐LTD.,

114.12.2016

RLA File Lic.No/Date:05103g0165 Defer Date::05/231040/00265tAM13/ .24.02.2014 24.01.2017
that application for the above AA referred to DoT for comments onto await their comments and defer the case.

to 24.01.2017.

Case No.:4/23/81‐ALC2/2015  1P五 1'ヽ」品さ:AMё ё66k :WARE IMeet No/Date:19/81‐
(INDIA)PVT LTD.       ‐ALC2/2016

14.122016
HQ File RLA Fite

,, li1,,.oro 
/0047e/AMt6/ ,olnir6ionoo46tAMts/ il:o|."ifii.,r710t04232 yi.t;;.i;:;,'" Decision :NC observed that RA, Bangar:r: ylr requested to send a correct."o, 

"i,n.::illtXt:Tfor 
examination of the case. NC decided to send a reminder to RA Bangalore and

The case stands deferred to 24.01.2017.

Mect No/Date:19/81-

ALC2/2016
14.12.2016

Lic.No/Datc:3410040368  Dcfer Date:
16.072014              24.01.2017

Status:
Deferred

蹴 騰
VINOD KUMAR KASHYAP
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HQ Flle

15 :01/81/050/00478/AM16/

‐HQ Filc

16 :01/81/050/00320/AⅣl15/

Case No.:36/11/81-ALC2/2014

HQ File

:01/81/050/00350/AM15/
17 Decision:NC observed

rerllinder dated 09.10.2015

casc.

Decision:N(〕 obscrved that application for thc abovc AA

NC decided to await their reply and deferthe casc.

The case stands deferred to 24.01.2017.

Case No.:3/23/81‐ALC2/2015  Party Name:ANAND TEKNOヽ V
AIDS ENGINEERING INDIA
LTD

RLA File

:31/83/040/00093/AM15/

Decision:NC observed that reply of the flrln sent to

a、vait their corrlrllents and defer the case.

The case stands deferred to 24.01.2017.

Case No.:`/11/81-ALC2/2014  Party Name:SIECHEM
TECHNOLOGIES PRIVATE
LIMITED

RLA File

:04/24/040/00091/AM15/

Decision : NC observed that application for the above AA
NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

was referred to DHI for comments.

Meet No/Date:19/81‐

ALC2/2016
1412.2016

Lic No/Date:3110064619

25.07.2014

MSME for comments. NC

Status:

Deferred

Defer Date:

2401.2017

dccided to

Lic No/Date:0410159116  Defer Datc:
28.072014               24.O1 2017

was referred to DoT for comments.

Mcct No/Date:19/8ト

ALC2/2016
14.12.2016

Meet No/Date:19/8ト

ALC2/2016
14.122016

Status:
Deferred

Status:
Deferred

Party Name:INDO C00L
COMPOSITES PRIVATE
LIMITED

RLA File

:04/24/040/00101/AN415/
Lic.No/Date:0410159126  Dcfer Datc:

01.082014 2401.2017

that C&PC deficiency letter dated 03.09.2015 followed with
sent to firm. NC decided to await reply of the firm and defer the

The case stands deferred t0 24.01.2017.

Case No。 :2/11/81‐ALC2/2014  Party Name:TTP
TECHNOLOGIES PRIVATE   ALC2/2016

|               ILIMITED

IHQ File               lRLA File

181:01/81/050/00316/AM15/    i:07/24/040/00170/AM15/

Decision : NC observed that hard copy of the application received and sent
26.10.2016. NC decided to await their comments and defer the case.

Mcct No/Datc:19/8ト

114.12.2016

1Lic.No/Date:0710106521

2508.2014

Status:

Deferrcd

Defer Datc:

2401 2017

to DHI on

The case stands deferred to 24.01.2017.



HQ Filc

19 :01/81/050/00485/AM16/

HQ File

21 :01/81/050/00488/Aヽ416/

RLA File

:04/24/040/00199/AM15/

RLA Filc
:05/24/040/00423/AM15/

RLA Filc

ALC2/2016
14.12.2016

Lic.No/Datc:0510392478
18.12.2014

Lic No/Datc:3210077400
21.01.2015

DoT fOr cOmments.NC

Case No.:lo/23/81-ALC2ノ 2015 Party Namc:URETHANE
ELASTOMERS

Mcet No/Date:19/81‐

ALC2/2016
1412.2016

Lic No/Date:0410159708  Dcfer Date:

11.112014              24012017

referred tO MsME for comments.NC

Status:
Deferred

Decision :NC observed that reply of the firms has been
decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Case No.:35/17/81-ALC2/2014 Party Name:ALSTOM INDIA  Mcet No/Date:19/8ト
ILIM ITED,               .ALC2/2016

114.12.2016
HQ File RLA File Lic.No/Date:3 4]OO4O7 13 Defer Date::0li 8l/050/00 570lAM15r :34/241040/00214/AMr5r 24.r r .2014 24.01 .2017
Decision : NC observed that comments received form DHI needs lurther examination. NCdecided to request DHI to rerook their comments and defer the case.

The case stands deferred to 24.01.2017.

Case No.:13/23/81-ALC2/2015 ‐Party Name:METENERE LTD  Mcct No/Date:19/81‐

Status:
Deferred

‐Status:

I)cferred

Defer Date:

24.01.2017

MSME for

Status:

Deferred

Dcfcr Date:

24.01.2017

decided tO

Decision : NC observed that application for the above AA has been referred to
comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017.

Case No.:26l l7l8l-ALC2/2014 party Name:MAK coNTRoLS Meet No/Date:19/81-
AND SYSTEMS PVT LTD. .ALC2/2016

14.12.2016
HQ File RLA File

,, :0ll8ll050i00561/AMt5i :32/21040t00162/AMt5/

Decision : NC observed that reply of the firm sent to
await their comments and defer the case.

The case stands deferred to 24.01.2017.

Case No.:7/5 i8t-ALC2/20I5 parry Name:TATA POWER
SOLAR SYSTEMS LTD.

23 uq nit.

Mcet No/Date:19/8ト

ALC2/2016
14.12.2016

Lic.No/Date:0710108018  Defcr Datc:

15.04.2015               24012017

おr cOmments and reminder sent OA

Status:
Dcferrcd

:01/81/050/001o7/AM16/    1:o7/24/040/Oo470/AM15/



05.08.2016.NC decided to await their comments and defer the case'

The case stands deferred to 24.01.2017 .

24

Case No.:20/1181-ALC2l20l6 PartyName:LAXMI

HQ F‖ c

ELECTRONICS MOULDS&
PRECISION ENGG P.LTD

RLA File

:01/81/050/00122/AM17/       :07/24/040/00489/Aレ 115/

Decision :NC observed that reply of the flrrn sent to

await their cornrnents and defer the case.

The case stands deferred to 24.01.2017.

Case No.:37/8/81‐ALC2/2015  Party Name:L&T

'HYDROCARBON

RLA File

:05/24/040/00094/AM16/

Meet No/Date:19/8ト

ALC2/2016
‐1412.2016

1Lic.No/Date:0710108043

16.04.2015

DeltY for comments.NC

Status:

Deferred

Dcfer Datc:

2401.2017

decided to

ENGINEER■lG LIMITED   14.122016

HQ F‖ c RLA F‖ c Lic.No/Date:0310795786  Dcfcr Date:

:01/81/050/0018I/AMl6/ :03/9510401010641AM151 08.05.2015 24.01.2017
25 

Decision :NC observed that certain information were sought as per DIPP deficiency letter,

however, company has sought extension of time. NC decided to allow extension of time
sought and defer the case.

The case stands deferred to 24.01.2017 .

IMeet No/Datc:19/8ト

IALC2/2016

Lic.No/Date:0510394455

04.062015

Status:
Deferred

Status:

Deferred

Defcr Date:

24.012017

MSME for

Status:

Dcferrcd

Defer Date:

24.012017

MSME for

Casc No.:44/8/81-ALC2/2015  Party Name:MOTHERSON    IMeet No/Date:19/8ト
SUMISYSTEMS LTD,      IALC2/2016

114.12.2016

HQ File

26 :01/81/050/00188/AM16/

Decision :NC observed that application for the above AA has been referred to

comments.NC decided to awaittheir comments and deferthe casc.

The case stands deferred to 24.01.2017.

Case No.:45/8/81-ALC2/2015  Party Name:MOTHERSON    IMeet No/Date:19/8ト
SUMISYSTEMS LTD,      ALC2/2016

:14.122016

HQ Filc RLA File ILic.No/Date:0510394456

27 ♀1/81(9,9/991194今 Ml'4    1:9'/21/040(90097/AM16/    104.06.2015
Decision :NC observed that application for the above AA has been referred to

comments,NC decided to awaittheir comments and deferthe case.

The case stands defcrrcd to 24.01.2017.

Meet No/Date:19/8ト Status:
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l~1

HQ File

:01/81/o

PRECIsloN PvT LTD,

1

ALC2/2016
14 122016

Deferrcd

:01/81/o50/Oo170/AM16/
RLA File

:07/24/040/Ooo80/AM16/

DecisiOn:NC Observed that ip1liあ
ti6五 おi tllさ 五しOve AA has been referred

com menlミ  ヽIr｀ 月0ハ :月 ^月 `^^__:´ 1́ ・

Lic.No/Date:071010g374 Defer Date:16.06.2015 24.0r.2017

A has been referred to MSMF. Fn.
Decisir
conlrnents.NC ag」 iu:Jl。

・
1;;をIIIII舅lr comments and defer the case.

tO MSME fOrl

The case stands deferred to 24.01.2017.

Status:
Del'erred

29 :01/81/o50/Oo486/Aル 116/

DecisiOn:NC Observ
24.012017  .

DecisiOn:NC Observed that bAI denciency lettcr dated 2夕
.06.2016お 110wed with reminderdated 21.09.2016、vas sent10 0rm Nρ  Яoρ :Я O月

`^^… ^:`__ 1   , 1  ～
dtted 2 L092016 was sett b arふ

.ヽこL:温誌:喜:FL:ι淋催l‖躙現麗Ih翼里1∝
The case stands deferred to 24.01.2017.

Case No.:`'14′ 急iLALё,/201ζ

ALC2/2016
1412.2016

HQ File

30 :01/81/050/Oo271/Aル 116/

Decision : NC observed tNC.0,served that reply of the irtt his
been sent to MSME for

ueclsron : NC observed that reply of the firm har
decided to await their comments'and defer the case.

The case stands deferred to 24.01.2017 .

FACADES PRIVATE LIMITED

The case stands deferred to 24.01.2017 . １

１

コ

Case No.: l3119/gl_ALC2/2016 party Name:Mpp Meet No/Date :19/gl_
I'ECHNOLOGIES PRIVATE 

'ALC2t20t6 Approved

LTD., t4.12.2016
32 IJQ File RLA File Lic.No/Date:0710108850:01/8 l/050/00 428tAMt7 / :ol tzq/oiotoo222tAMt6t 07.10.201s

3::xl;): f::r,lto,rarifv.rhe 
nor].s for rhe norms for rhe above AA on repear basis rvitr.r AA…V・・・ `υ・ v■ LHし αυυVC AA On

No.0710103613 dated ll.o4.2014 as per DHI recOnlmendatiOn dated 14.12.2016

/´ ,′
v r vJU I r uareu t t 'u4'ZU l4 as per DHI recommendation dated I 4.12.2016.
/49/(
, -:rt 8 VC^.l

r:.1 ii 1-,.. ., trrclo J ,

Do,rrr.. :' " -.. .r... .r. 'r . ftf{r< lfrrrrF5t*'1-r.., 
-:'. lll:-.",',,,rt,,u.,rrr Trade- VTNOO KU-iUr\R 

^ASHfAp;Hgi&:r;i,?;e':;:"''iru;'-" . t";;J,';ixxL.l:':.ilx,"?:ra*..

.-,ffiffi.ix.,ffi'"" -,, .i:rii:.ai;i .lj,:l'iri,..rji;::
り
“
ッギ 晟√::よJiFt鯛 _`hi

HQ Filc

:01/81/050/Oo337/AM16/
RLA Filc
:22/24/040/Ooo39/AM16/

4ヽeet No/Datc:19/81‐
‐ALC2/2016
14.12.2016

Status:
Deferred

Lic.No/Date:22lOOl53t2 Defer Date:17.09.2015 24.01.2017

sent to MSME for comments. NC



RA may take suitable consequential action accordingly.

Case No.:16/19/81¨ ALC2/201` Party Name:MPP
TECHNOLOGIES PRIVATE
LTD,

RLA File

:07/24/040/00218/AM16/

4ヽeet No/Date:19/81-

ALC2/2016
14122016

Lic.No/Date1071 010885 1

08.10.2015

1 AA as per SION,C¨ 1647

Approved

as per DHI

HQ File

:01/81/050/00431/AM17/

HQ Flle

35 101/81/050/00427/Aヽ
417/

HQ File

:01/81/050/00430/AM17/

Decision:NC decided to rati″ the nOrms for the above

recolnlnendation dated 14.12.2016.

RA may take suitable consequential action accordingly.

Case No.:29/7/81-ALC2/2016  Party Name:PREMIER
INDUSTRIAL CORPORAT10N
LIMITED

RLA File

34

HQ Filc

:01/81/050/00131/AM17/       :03/95/040/00966/AM15/       15102015

Decision:NC decidcd to ratiサ thC nOrms forthe above AA as per

UO No.TL… 13024/113/2016-MMM&A― DCMSME dated 23/11/2016

RA may take suitable consequential action accordingly.

Case No.:12l19l8l-ALC2l20l6 Party Name:MPP Meet No/Date:19/81‐

TECHNOLOGIES PRIVATE  ALC2/2016

Meet No/Date:19/81‐

ALC2/2016
14.12.2016

Lic.No/Date:0310799451

:14.12.2016

Lic No/Datc:0710108995
10311.2015

1412.2016

Lic.No/Date:0710108999

03.11.2015

MSME comments vide

(copy enclosed).

Approved

Approved

basis with AA

Status:
Deferred

Decision : NC decided to ratify the norms for the norms for the above AA on repeat basis with AA

No.0710103613 dated 11.04.2014 as per DHI recommendation dated 14.12.2016.

RA may take suitable consequential action accordingly.

Case No.:15/l9l8l-ALC2/2016 Party Name:MPP Mcet No/Date:19/8ト Approved

TECHNOLOGIES PRIVATE  ALC2/2016

LTD.,

RLA File

:07/24/040/00262/AM16/

LTD.,

RLA File

:07/24/040/00261/AM16/

Decision : NC decided to ratify the norms f- ih; nor*s for the above AA on repeat

No.0710103613 dated 11.04.2014 as per DHI recommendation dated 14.12'2016.

'RA may take suitable consequential action accordingly'

e:SKIPPER LIMITED iMeet No/Date:19/8 l-
Case No.:18/l9l8l'ALC2/2016 'Party Nam 

l37 ALC2|2016
14.12.2016

Ⅵ識 L篇脚 AP

≒:  :



HQ File

:01/81/050/Oo433/AM17/

HQ Filc

:01/81/050/oo432/AM17/

HQ File

:01/81/o50/Ool12/A～ 117/

Decision:NC Obscrved
awaittheir cOmments and

RLA File
:02/24/040/oo169/AM16/

長LA ri18-―
 ―

:02/24/040/Oo168/AM16/

Tぢ淵lα0216'o`b`5 身需.鼎|
五ζ18i bill jё 、6.1金′i60/261`_

Decision:NC decided tO ask Яrm tO submit infOrふ
atiもnTSヽV/37 datcd i4.12.2016 as under:

l ' Information in respect of Sr. No. 5 & [ of standard Deficiency Format.2. Separate content of Billets and Angles ln .rpon lt"rl3' Separate quantities of Biilets anJ Angr., in import item at Sr. No. r.
The case stands deferred to 24.01.2017.

Case No.:17ltg/8,1-ALC2/2016 party Name:Srippii r_iMirib M""t r.iofo"t",tSltt-
IALC2//2016
14.12.2016

二お.｀ルDatま b'102b`bふ 0
15.12.2015

aSper DIPP uo No.

IStatus:

IDeferred

lDefer Date:

124.01.2017

12/10o/2016¨

DecisiOn:NC deciaも d t6 ask irふ t6ζ

`6島

it iおおrふ五ti6A
38 TSヽ V/38 dated 14.12.2016 as under:

I ' Information in respect of Sl. No. 5 & l r of Standard Deficiency Format.2. Separate content of Billets and Angles in .*po.t it"*3' Separate quantities of Biilets and Angres in import item at Sr. No. r.
The case stands deferred to 24.01.2017.

Case Nα 223用 _ALё

'力

o16 :脅
ル

ふざё6SM6両 良面十Ёs

HQ File
:0r/8r/050/00 477/AMt6/ *fr[,:iio,*084/AM16s/
Decision : NC observed that reply of the firm sent toawait their comments and defer it,. .rr..

The case stands deferred to 24.01.2017.

Case No.:lo/7/81‐ALC2/2016  1:A,ヽamさ :LA6ζ↑EEL Iヽ biA
COMPANY PRIVATE

ンreet No/Date:19/81‐

ALC2/2016
14.12.2016

Lic.No/Date:2210o15383
‐18122015

MSME fOr cOmments.NC

Mcet No/Date:19/81‐

IALC2/2016
114.12.2016

Litiヽ 6′ bttiさ :6」 ibttbiケ」o
12.01.2016

MOS fOr cOlmments.NC

IStatus:

Defcrred

Dcfer Date:

24.01.2017

decided tO

Status:
Deferred

Defer Date:
24.01.2017

decided to

LIMITED,

RLA File
:03/94/040/Oo798//AⅣl16/

that reply Or iAさ  fllii ζさAt i6
defer the case.

The case stands deferred to 24.01.2017.

Party Name:TEMpEL

10

Y,CINγ P,9:lγ

'11 1   1AII「

おedl

qgdlcr ftr--: / r:a.
sq qerffivro fd<tt atrqrq

DeFuil Dtiector Genorsl o( Farelgn TEdc
tur arqrq qEiT-<YIraq

otrbiGiite General of Forelgn Trada
qTFrq fa{rqlD€ptt. of Comm€.ce

i{TtH {rir.ETC / Govt. of lndle
sEhTI arErr, qEi R€

trav=oG gniwin. ,'lew l>€lhl

41 case No.:6/7/81-ALC2/2016



PRECIS10N METAL
PRODUCTSINDIA PVT.LTD.,

HQ File               RLA Filc
:01/81/050/00108/AM17/       :04/24/040/00207/AM16/

Decision:NC decided to ratitt the nOrms forthe above

No.12/100/2016-TSW/41 dated  14/12/2016 as under:

Case No.:18/7/81-ALC2/2016  Palty Namc:L&T
HYDROCARBON
ENGINEERING LIMITED   14.12.2016

ALC2/2016
114.12.2016                1

Lic.No/Date:0410161578

03.02.2016

AA as per DIPP comments vide UO

allowed as 1.78 Kgs./ Kg. content in export

allowed as 2.51 Kgs./ Kg. content in export

1. Word "Relevant "may be prefixed with the description of import items at Sl. No. I to 38 and

their quantities may be allowed as under:les ma as

Sl.

No.
Quantity
(Kss.)

Sl.

No.
Quantity

(Kgs.)

Sl.

No.
Quantity

(Kgs.)

Sl.

No.
Quantity

(Kgs.)

1 21400 つ
４ 8560 つ

４ 8560 34 41806
つ
乙 21366 7490 24 32100 44429
21400 4 5342 つ

４ 32100 36 92870

4 32100 4280 26 48150 37 95314

5 32100 6 2140 27 37450 38 31209

6 1041 6 4280 28 25680
7 4273 8 3210 29 25639

8 6420 9 2140 30 21400

9 80250 20 2140 12840

10 80250 う
ん 6420 う

４ 6420
80250 う

ん
つ
４ 8560 166003

Quantities of import items at Sl. No. 7,3,4,5, 8 to 13, l5 to 28 &30 to 32 has been restricted
as 1.07 Kgs./Kg. content in export items taking clue from SION C-1695.

Quantities of import item at Sl. No. 33 &.34 has been allowed as 1.53 Kgs./ Kg. content in
export items after taking l/3'd recovery.

Quantity of import item at Sl. No. 35 has been
item after taking 1/3'd recovery.

Quantity of import item at Sl. No. 36 has been
item after taking 1/3'd recovery.

6. Rest of import items have allowed as applied for taking clue from SION C-1695.

RA may take suitable consequential action accordingly.

4・

HQ File

42 :01/81/050/00120/AM17/

ICase No.:2/7/81… ALC2/2016

43

HQ File

Decision :NC observed that DIPP deficiency letter dated 02.11.2016 sent to
decided to send a reminder to company and defer the case.

The case stands deferred to 24.01.2017 .

RLA Filc

:52/24/040/00077/AM16/

Party Name:DIANA METALS

RLA File

Meet No/Date:19/81‐

:ALC2/2016

Lic.No/D7atc:5210041765

11.02.2016

Mcet No/Date:19/8ト

ALC2/2016
14.12.2016

IStatus:

Deferred

Defer Datc:

24.012017

company.NC

Status:
Deferred

Lic.No/Date:0410161606  
‐
Dcfcr Datc:

-MAqffild rtri. /:tsg q6ffipQrp i ::
Doputy Olroctor Genoral oi r:o,, s.r trs(i.

1*r qrqr< -r6.rflivrr.,q
Dlroclorat€ Gen€ral of Forelgn TradoqrFrsq f*.Tf.f /Deptt. of commorce

qTY<' qf{aFT{/Govt. of lndla
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?
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:O1/81/050/Oolo4/AM17/     :6424/040/Oo228/AM16/    
‐16.02.2016         124.01.2017

■ヽ^^=_1___  、子′、  ■      1 1        
‐       ‐      ―

鷺IttI鳳魚鳴1由!=y帯:漁ぉM鮒#l。轟硫 、こ織属l
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“

た.“ bz劇 2創 ■          | ――」
Case No.:3/7/81-ALC2/2016

44

RLA File

Status:

Deferred

Defcr Date:

24.01.2017
:04/24/040/Oo231/AM16/

Lic.No/Date10410161615

17.02.2016

Decision :

comments. 19 :by'ed that apprication for the above AA has been referred roNC decided to await their comments and defer the case.
MSME for

The case stands deferred to 24.01.2017. |

=二‐…=…」
Party Name:STERA
ENGINEERING IblDIA
PRIVATE LIMITED

Case No。 :4/7/81-ALC2/2016

ALC2/2016
14.12.2016

Lic.No/Date:0410161617

17.02201645

Decision : NC decided to ratify the norms for the above

7.02.2016

AA as per MSME comments videUO No.TL-13024/151/2016-MMM&A‐ DCMsME dated 23/ 1 I 12016 (copy enclosed).

RA may take suitable cOnsequential actiOn accOrdingly.

:

ALC2/2016
14.12.2016

Lic.No/Date:0410161616

17.022016
Detr Datci

24.012017
Decision : NC observed that reply of the firm
await their comments and defer ih. .u...

sent to MSME for comments .NC decided to

The case stands deferred to 24.01.2017.

Case NO.:25/7/81-ALC2/2016  Palty Namc:PHoENIx FOILS  Mcet No/Datc:19/8卜
    status:PVT LTD ALC2/2016            Dcferred

14122016

~  ……・~                ALし Z/Zu10           Dcferred
14122016

HQ File               RLA rile

47 ЮlllP,γO?曖7AMIフ   Юン9シo4α Oo82シAMIα   鴇¶ 鰍 lα

0310802700 "訂
.辮;n^^:^:^_ _ 、 :′ヽ  1     . .      :

― ――――́ `^`・・`V′         10.υ Z Zυ lo              24.01.2017
Decision:NC Observed that applicatiOnお

r the abOve AA has been referred tO MOs fOr
comments.NC decided tO awaittheir cOmments and deferthe case.

The case stands deferred to 24.01.2017 .

HQ File

:01/81/050/00107/AM17/

Case No.:5/7/81-ALC2/2016   Pany｀ ame:sTERA
ENGINEERING INDIA
PRIVATE LIMITED

RLA File

:04/24/040/Oo232/AM16/

Status:
Deferred

12



Case No.:1/1/81-ALC2/2016   Party Name:ARFIN INDIA    Meet No/Date:19/81‐
LIMITED                ALC2/2016

14.12.2016

HQ Filc               RLA Fllc               Lic.No/Date:0810137489  Defer Date:
:01/81/050/00545/AM16/       :08/24/040/00446/AM16/       22.03.2016              24.01.2017

48 1beciζ
l。1 : NC obse'ved that hara 8。 p, 。f the application not rcceivcd from RA,

Ahmadabad.NC decided to send a rerninder to the concerned Regional Authority to forward

tヽvo set of application along、 vith necessary documents for exanlination ofthe case.

The casc stands deferred to 24.01.2017.

1412.2016

Lic.No/Datc:1010059443

3003.2016

Status:
Deferred

Status:
Deferred

Defer Date:
24.01.2017

Cochin. NC
two set of

Status:
Deferrcd

Case No.:4/10/81-ALC2/2016  Party Name:FC1 0EN       Mect No/Date:19/81-
CONNECTORS LIMITED    IALC2/2016

HQ File

:01/81/050/00189/Aヽ 417/

HQ File

50.:O1/81/050/00145/AM17/

HQ File

51 :01/81/050/00426/AN417/

Case No.:43/7/81‐ ALC2/2016  Party NameiVILAS
TRANSCORE LTD

RLA File

:10/24/040/00125/AM16/

RLA File

:34/24/040/00005/AM17/

Party Name:MPP
TECHNOLOGIES PRIVATE
LTD.,

RLA F‖ e

:07/24/040/00424/AⅣ l16/

Mect No/Date:19/8ト

ALC2/2016
14.12.2016

Lic No/Date:3410042050  Dcfer Date:
108.04.2016               2401.2017

Mcct No/Date:19/8ト

ALC2/2016
14.12.2016

Lic.No/Date:0710109647
13.04.2016

Approved

Mcct No/Date:19/8ト

ALC2/2016
1412.2016

Lic.No/Date:0710109648
13.042016

Approved

Decision : NC observed that hard copy of the application not received from RA,

decided to send a reminder to the concerned Regional Authority to forward

application alongwith necessary documents for examination of the case.

The case stands delerred to 24.01.2017 .

Decision :NC observed that DHI deficiency letter dated 20.09.2016 sent to firm followed

with reminder dated 2l.lO.2016. NC decided to await the reply of the firm and defer the case.

The case stands deferred to 24.01.2017 .

Case No.:11/19/81-ALC2/2016 Party Name:MPP
TECHNOLOGIES PRIVATE
LTD.,

RLA File

:07/24/040/00425/AM16/

Casc No.:14/19/81¨ ALC2/2016

Decision:NC decided to rautt the nOrms for the norms for the above AA on repeat basis with AA

No.0710103837 dated 01.05.2014 as per DHI reconllnendation dated 14.12.2016.

‐
RA rnay take suitable consequential action accordingly.

ご‐~   
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・
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Decision: Nc decided to ratify the norms for the norms fbr the above AA on repeatNo'0710103837 dated 0l .05.2014 as per DHI recommendation dated r 4.r2.20r6.
RA may take suitable consequential action accordingly.

Case No.:4417/81_ALC2/20'6 partyNa.re:CoATEC rNDrA 
X;:,)"JL"e:lel'1_

HeFile Dr ^ r:r 
14'12'2016

,, :or7a trcsv/oot46/AMt7/ \\L[,'lio,oo0orAM.Tt,r;.i^:if,T",r2toot5475
Decision : NC observed that apprication for the above AA was referred tocomments' Nc decided to await their comments and derer the case.

The case stands deferred to 24.01.20t7.

r. 
,Y;:il};l;n :,T?"i:,1.1*:l with the description of import items ar

CaseNo.:42l7/8t-ALC2l;0r6 partyNur",reMipt 
M"itNo/Date:19/81_

PRECISIoN METAL -iliztzote Approved

He rire 'i::H:ts 
INDIA PVr: LrD ' 'il"o:i

:0 r/8 r/0s0/00 144/AMt7/ ,oqiiroioro[o2t/AM17/ ii;"r|.1fi?.,041016 
t 881

Decision : NC decided to ratify the norms for the above ;; ,, per DIpp comments vide UoNo. l2l100/2016-TSW54 dated 14/12/2016 as under:

basis with AA

Status:

IDeferred

lDefer Datc:
‐2401.2017

MSME fOr

SI i to 54 anduantities ma be allowed as nrle
SI.

No.

1

Quantity

(Kgs.)
工
Ｎ。

くゼuantity

(Kgs.)

Ｓ‐
。
Ｎ。

Quantity
fKgs_ヽ

Sl.

No.

34

Quantity

(Kgs)

Ｓ‐
．
Ｎ。

Quantity

(Kgs.)21400 う
４ 8560 つ

つ
つ
４ 8560う

４ 21366 93663 45 285607490

5342
24 3210o 35

3 21400

3210o
4

166003 46 25500

4
25 3210o 36 41806 47 255005 4280 26 48150 375 3210o 6

48 3060o2140 27

28
37450

25680
386 1041 6 4280

ソ∠ё/U 49 3060o

7 39 95314 50 102004∠ /j ０
０ 3210 29 25639 408 6420 19

jlZUソ
10200

30 21400 41 204009 80250 20 2140
52 2_D~500

10
12840 42

43
34680 53 1020080250 6420

8560
32 6420

11 80250 つ
４
つ
４

42840 _5~4 10200り
， 31821 44 28560

No

54

2' Quantities of import items at sl \o 1,3,.4;5, g ro r3, I5 to 2g &3oto 32 has been restrictedas I'07 **r:'.*i:-:onrenr in expon items raking'.r* n",, sroN c-r695.3' Quantities of irnpon item at bt. No. 35 & 36 n", u.", ailowed as r.53 Kgs./ Kg. content inexpoft iterns after taking l/3,d recovery.4 
3"T',:3":L;,ru:irii:'::;lii.t" :i has been alowed as r.78 Kgs./ Kg content in exports 
l.a#':H..o|u;,ru:lrilX];1"?i "" 38 has been arrowed as 2 5r Kgs./ Kg content in exporl

6' *";,y 
,rflnon 

irerns rrave a,owed as appried for taking crue from sroN c_ r695.
YZ>'Y\

/ 
) t).*iI", 4 rhe-

O€puty Dlreclor !, : ,..n-VINOO K(,]rI:,:IR KASHYAP
,, "Fftr.t25X;*'.."rJ;;,nl r.lo" f- . :r_:ary;1a r.ilirfl 3rf*+,Tir
tttt)r ,.. i! .r/Dopft. gf Commerce ' 1^ Ttadc O('velopmcnt'6it,co.

ari<<a rrrq,rr / (i,-,wt of tndra ,, .lY,-?i1,11{.-lHrt++oyr?=r,.d.
- - _gdla..rq-<, Ts-i<ri--il {d .q t-},rPr,,.,.prr .,, c.,i,,,,,.,,.,.udvos Bhawan' New t)€lhl 

rrrr;'i;'iiol,,. ';Jli[i;ti:,^,
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2140



RA may take suitable consequential actiOn accOrdingly.

Case No.:24/7/81‐ALC2/2016  Party Namc:PHOENIX FOILS  Meet No/Date:19/8ト
PVT.LTD.             IALC2/2016

14.122016

Decision : NC observed that application for the above AA has been referred
comments. NC decided to await their comments and defer the case.

The case srands deferred to 24.01.2017.

Case No.:12/10/81-ALC2/2016 Palty Namc:SHiVALIK Mect No/Datc:19/8ト
BIMETAL CONTROLS LTD. ‐ALC2/2016

11412.2016

HQ Filc RLA File ILic.No/Date:0510398533

56 :01/81/050/00197/AM17/       :05/24/040/00045/AN417/       17.05.2016

Decision :NC observed that application for the above AA has been referred to

comments.NC decided to awaittheir cOmments and deferthe case.

The case stands deferred t0 24.01.2017.

HQ File

55 :01/81/050/00126/AM17/

RLA File

:03/95/040/00074/AM17/

RLA File
:04/24/040/00036/AM17/

Party Namc:POLYCAB WIRES
PVT.LTD.

RLA File
:03/95/040/00022/AM17/

ratify the norrns for the above

dated 14/12/2016 as under:

15

Lic.No/Date:0310804637

12.052016

Status:

Deferred

Defer Date:

24.012017

to MOS for

Status:

IDeferred

Defcr Date:

2401.2017

MSME for

Mcet No/Date:19/8ト Approved
ALC2/2016
1412.2016

Lic No/Date10410161945

19.052016

AA as pcr DIPP commcnts vide UO

Meet No/Date:19/8ト Approved
IALC2/2016
114.12.2016

1Lic.No/Date:0310804887  1

120.05.2016

AA as per DIPP comments vide UO

Casc No.:31/7/81-ALC2/2016  Party Name:REEP

INDUSTRIES PVT.LTD.

Decision : NC decided to ratify the norms for the above
No. l2l10012016-TSW/57 dated 1411212016 as under:

Net weight of l87.l42MT may be specified with the quantity of export product.
Quantities of imporl items at Sl. No. I & 3 to 8 may be allowed as 1.03 Kgs./Kg. content in
export item.

3. Quantities of import items at Sl. No. 2 &9 may be allowed as 1.02 Kgs./Kg. content in exporr
item.

RA may take suitable consequential action accordingly

HQ File

:01/81/050/00133/AM17/

Case No.:59/7/81‐ALC2/2016

HQ File

:01/81/050/00161/AM17/

Decision:NC decided to

No.12/100/2016-TSW/58

１
■

つ
４
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l. Export items at Sl. No. 3 to 6 may be deleted as requested by the firm vide their letter dated

l1'h November,2076.
2. Description, sizes, quantities and net weight of export items at Sl' No' 1'2 & 7 under the

Advance Authorization may be specified as per enclosed Annexure.

3. Quantity of import item at 
"St.No. f i... Copp.. Wire Rod may be restricted as 455737 Kgs' and

may be allowed as l.0l Kgs./Kg. content in the export items at S1. No. 1,2 & 7 '

4. euantity of import item aI Sl. No.2 i.e. Aluminium lngot may be restricted as 369'5 Kgs' and

may be allowed as be allowed as 1.01 Kgs./Kg. conteni in.the export items at Sl' No' 7'

5. euantity of import item at Sl. No. : i...iopE Compound (Crosslinkable) may be restricted as

426O6Kgs. and may be allowed as I .05 kgs/ks .ont9n1 in the export items at Sl' No' l ' 
2 &' 7 '

6. euantity of impori'item at Sl. No. 4 i.e.-COCf,CUV Compound may be restricted as 32230

Kgs. and ,uy U.'uito*.a u, 1.05 kgslkg content. in the export items at S1' No' 1 & 7'

7 . Quantity of import item ar sl. No. 5 i.e. Fvc Resin may be allowed as 1.05 Kgs./Kg' content

the exPort items at S1. No' 2'

8. Quantity of import item at Sl. No. 6 i.e. PVC Plasticizer may be allowed as l'05 Kgs'/K

content in the export items at Sl' No' 2'

9. euantity or impJrt item at Sl. No. 7 i.e. Steel Wire Rod may be restricted as 256459 Kgs' and

maybeallowedasl.02kgs/kgcontentintheExportitemsatSl.No.l&2.
10. euantity of import it"m aISt.\ o. g uir. irnc Ingots may be allowed upto 4 % of weight of

Steel Wire Rod.

I 1. Quantity of import item at Sl. No. 9 i'e. Semi Conducting Compound may be restricted as

270.3Kgs.u,o*uvu.utto*.aasl.05kgs/kgcontentintheexportitemsatSl'No.7.
12. Quantity orimport item at Sl.No. l0 i.;. c;pper Tape may te restricted as 120'9 Kgs' and

- 
,iu, be'allowed as 1.01 Kgs./Kg. content in the export items at Sl. No. 7.

RA may take suitable consequential action accordingly

CaseNo.:7/10/81-ALC2/2016 PartyName:CORDSCABLE MeetNo/Date:19/81-

INDUSTRIES LTD ALC2I2O16
r4.12.2016

HQ File 'cle rite Lic.No/Date:0510398605 Defer Date:

.^ :01/81/050 loo192l$M17/ :05 l23lo4oloo572l1lwl6l 24,05.20|6 24.01.2017

t' 
,..,.a, : NC observed that DIpp deficiency letter sent to firm seeking certain information'

however, no ,"pti ,..eived. NC decided to send a reminder to firm and defer the case'

The case stands deferred to 24.01'2017 '

5 1P,1,ヽふふさ:KЁ ii｀ももζiRIES IMect No/Datc:19/81‐case No。 :9/10/81-ALC2/201(
IALC2/20161LIMITED
14.12.2016

Approved

:nl-n niie fi"'No/Dut"'0510398584
HQ File )62l*Mt7l 24'os'2016
:o ilg ttosoloo lg4l AMIT l :0512310401000621p.Mlzt z+'v

O..irion : NC decided to ratify the normi for the ubor. Ae u' per DIPP comments vide UO

No. 121100/2016-T5W/60 dated l4l1212016 as under:

I . Net weight of export products may be specified as under:

Status:
Deferred
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No. /ヽcight

(Kgs./Km)

No. Weight

(Kgs./Km)

No Weight

(Kgs./Km)

No. Weight

(Kgs./Km)
l 9876.6 l 1589.6 つ

４ 337.8 1046.7

2 7188.1 う
４ 2986.5 う

Ｚ
つ
Ｌ 1364.3 32 1799.1

D 506.4 3616.7 う
４ 18494 ０

， 1395.9

4 612.8 4 1810.7 24 2375.8 34 21461
5 940 4030.3 つ

４ 2745 27435
6 1220.6 6 5099.3 26 1339 36 795.3
7 1557.1 7 6181.6 27 365.3 37 967.2
8 585 ０

０ 12971 28 437.4 ０
０ 34522.9

9 843.3 9 298.7 29 568.6 39 2837.4
10 1099.5 20 741.2 30 750 40 7263.3

Quantities of import item at Sl. No 1 viz. Copper Wire Rod/CC Rod(EC Grade)/ Copper
Cathode (99.99% purity) (Electrolytic grade )may be allowed as under:
For Export products mentioned at Sl. No. l, 18, l9 & 33, as l.0l Kgs./kg content in the
Export products
For Export products mentioned at Sl. No. 2to 17, 21 to23,25to32,34,,35 &39 as per
Engineering Table 5.

For Expor-t product mentioned at Sl. No. 20, as per Engineering Table 4.
For Export products mentioned at Sl. No. 24, 38 & 40 as 1 294.4 Kgs.lKm, 15644.1 Kgs./Km
& 5333 Kgs./Km., respectively taking clue from Engineering Table 5.

3. Quantities of import item at Sl. No 2viz.XLPE Compound of relevant grade may be allowed
1.05 Kgs./kg content in the export products at Sl. No. I to 20 &. 36 to 40.

Quantities of import item at Sl. No 3 viz. PVC Resin may be allowed as 1.05 Kgs./kg conte
in the export products at Sl. No. 2 to 20.
Quantities of import item at Sl. No. 4 i.e. Galvanised Steel Wire/G.l Wire may be allowed
I .01 kgs/kg content in the Export products at Sl. No. 2 to 24, 27 to 33, 36 & 37 as claimed t
the firm.

6. Quantities of import item at Sl. No. 5 viz. HDPE may be allowed as 1.05 Kgs./kg content
the export products at Sl. No. I & 21 to 40 .

7. Quantity of import item at Sl. No. 6 i.e. Semi Conducting Water Blocking Tape/Water
Blocking Tape(Cable grade) may be allowed as 1.02 Kgs./Kgs. content in the Export
products at Sl. No. I & 38 to 40.

8. Quantities of import item at Sl. No. 7 viz. EPR may be allowed as 1.05 Kgs./kg content in tl
export products at Sl. No. 21 to35.

9. Quantities of import item at Sl. No 8 viz. Nylon Compound of relevant grade may be
allowed as 1.05 Kgs./Kg. content in export products at Sl. No. 38 to 40 .

RA may take suitable consequential action accordingly.

ａ
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Case No.:5/10/81-ALC2/2016  Party Name:ANKUR EXPORTS 'Meet No/Date:19/81‐
IALC2/2016
114.12.2016

Status:
Deferred

61 HQ Filc
:01/81/050/00190/AM17/

RLA Filc

:05/23/040/00089/Alνl1 7/

Lic No/Date:0510398622  Defer Datc:

25.05.2016              124.01.2017

Decision:NC obscrvcd that hard copy ofthe application not received from CLA Delhi.NC

decided to send a rerllinder to the concerned Regional Authority to forward two set of

ト



application alongwith necessary documents for examination of the case.

The case stands deferred to 24.01.2017 .

HQ Flle

62 :01/81/050/00201/AM17/

HQ File

63 :01/81/050/00151/ANl17/

HQ File

101/81/050/00200/AM17/

HQ Filc

:01/81/050/00187/AM17/

RLA File

:05/24/040/00078/AN/117/

RLA Flle

i31/82/040/00037/AN417/

RLA File
109/24/040/00103/AⅣ l17/

RLA File

:03/95/040/00034/AM17/

Party Namc:FCI OEN
CONNECTORS LIMITED

Mcet No/Datc:19/81‐      ‐

ALC2/2016
14.12.2016

Lic No/Date:0510398617

25.05.2016

to flrm on 30.H.2016.NC

Casc No.:16/10/81-ALC2/2016 Party Namc:VOITH HYDRO
PRIVATE LINIITED

Status:

Deferred

Dcfer Datc:

24012017

decided toDecision:NC observed that I)Hl deflciency letter sent

a、vait reply ofthe flrrn and defer the case.

The case stands deferred to 24.01.2017.

Case No.:49/7/81‐ALC2/2016  Party Name:SHRENIK
INDUSTRIES PVT.LTD

Decision : NC observed that application for the above AA 、vas referred to

commentso NC decided to awaittheir comments and deferthe case.

.The case stands deferred to 24.01.2017.

ICase No.:15/10/81¨ ALC2/2016 Palty NameiV」 MET CRAFT   Mect No/Date:19/8ト

(lNDIA)PVT LTD        ALC2/2016
14.12.2016

Ⅳleet No/Date:19/8ト

ALC2/2016
14122016

Lic No/Date:3110066160
26.052016

Mcct No/Datc:19/81‐

ALC2/2016

Status:

Deferred

Detr Date:

2401.2017

MSME br

Status:
Deferred

Status:
Deferred

64

Lic.No/Date:0910063696  Defcr Date:

27.05.2016              2401.2017

Lic.No/Datc:0310805019

30.052016

Decision :NC observed that DIPP deficiency letter sent to firm on 20.10.2016 followed with

reminder dated 30.1 I .2016. NC decided to await reply of the firm and defer the case.

The case stands deferred lo 24.01.2017 .

Case No.:2/t0l8l-ALC2l20l6 Party Name:MAN Mcct No/Datc:19/8卜 ALC2/2016 Closed
INDUSTRIES(lNDIA)LTD.  14.122016

65 1Decision:NC observed that AA forthe above flrm has been issued by RA Mumbai vide letter

No.03/95/40/00034/AM‐ 17/279 dated 30.5.2016 on repeat basis.Accordingly,NC decided to

close the case.

IRA rnay take suitable consequential action accordingly.

Casc No.:51/7/81-ALC2/2016

%{'ff:Hro;'
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:01/81/050/00153/AM17/       :10/24/040/00014/AM17/       31.05.2016

Decision:NC observed that application for the above AA was referred
comments.NC decided to awaittheir cOmments and deferthe case.

The case stands deferred t0 24.01.2017.

HQ File RLA File

Case No。 :6/13/81‐ ALC2/2016  Party Name:AMOD
STAMPINGS P LTD

Case No.:4/19/81-ALC2/2016  Party Name:KSE
ELECTRICALS PVT LTD.

14122016

Lic No/Date:1010059496

Mcet No/Date:19/8ト

ALC2/2016
1412.2016

‐Meet No/Date:19/8ト

,ALC2/2016
14.12.2016

Lic No/Date:0210206724

Defer Date:

2401.2017

to DeitY for

Status:
Deferred

Status:

Deferrod

Defer Date:

24.01.2017

HQ Filc RLA Filc Lic.No/Date:3410042235  Dcfcr Datc:

67 :01/81/050/00241/AM17/       :34/24/040/00015/AM17/       01.062016               2401 2017

Decision:NC observed that application for the above AA was referred tO DHI relates to

MSME.NC decided to forward the application to MSME for corrlinents and deferthe case.

The case stands deferred to 24.Ol.2017.

HQ File RLA F‖ e
:01/81/050/00419/Aヽ 417/       :02/24/040/00042/AM17/       01 062016

Decision : NC observed that application for the above AA referred to

NC decided to awaittheir comments and deferthe case.

The case stands deferred to 24.01.2017.

DIPP for comments.

Case No。 :26/10/81¨ ALC2/2016 Party Name:POLYCAB WIRES McetNo/Date:19/81‐
PVT.LTD              ALC2/2016

14.12.2016

Approved

HQ Fllc RLA Fllc Lic.No/Date:0310805316
:01/8l/050/00211lAMl7 / :0319510401001821AM171 08.06.20 t 6

Decision : NC decided to ratify the norms forthe above AA as per DIPP comments vide UO
No. l2l100/2016-T5W169 dated 1411212016 as under:

1. Description, sizes, quantities and net weight of export items at SI. No. I to 17 under the
Advance Authorization may be specified as per enclosed Annexure.

2. Quantity of import item at Sl.No.l i.e. Copper Wire Rod may be allowed as 1.01 Kgs./Kg.
content in the export items at Sl. No. 1 to 10, 12 & 14 to 17.

3. Quantity of import item at Sl. No.2 i.e. Aluminium Ingot may be allowed as be allowed as

l.0l Kgs./Kg. content in the export items at Sl. No. 8, ll &13.
4. Quantity of imporl item at Sl. No. 3 i.e. LDPE Compound (Crosslinkable) may allowed as 1.05

kgs/kg content in the export items at Sl. No. I to 13 & l5 to 17.

5. Quantity of import item at Sl. No. 4 i.e. COGEGUM Compound may be allowed as 1.05
kgs/kg content in the export items at Sl. No. 6, 7, 10, 12 & 13.
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7.

8.

9.

10.

in the export items at Sl. No. 1 to 5, 8, 9, I 1 & 14 to 17.

Quantity of import item at Sl. No. 6 i.e. PVC Plasticizer may be allowed as 1.05 Kgs./Kg.

content in the export items at Sl. No. I to 5, 8, 9, 11 & 14 to 17 .

Quantity of import item at Sl. No.7 i.e. Steel Wire Rod may be restricted as 860844 Kgs. and

may allowed ai 1.02 kgs/kg content in the Export items at Sl. No. I to 5, 9, 10, 12 &. 15 to 17.

Quantity of import item at Sl. No. 8 viz. Zinc Ingots may be allowed upto 4 % of weight of
Steel Wire Rod

Quantity of import item at Sl. No.9 i.e. Semi Conducting Compound may be allowed as 1.05

kgs/kg content in the export items at Sl. No. 12 &.13.
11. Quantity of import item at Sl. No. 10 i.e. Copper Tape may be allowed as

content in the export items at Sl. No. 12 &.13.
12. Quantity of import item at Sl. No. 1l i.e. Glass MicaTape may be allowed as

content in the export items at Sl. No.2, 4 to 6 & l7 as claimed by the firm.

RA may take suitable consequential action accordingly.

Case No.:24/10/81‐

ALC2/2016

HQ File

:01/81/050/00209/AM17/    :03/95/040/00192/AM17/    1

Decision:NC observed that application for the above

decided to a、 vaittheir comments and detrthe case.

The case stands deferred to 24.01.2017.

Party Name:PHOENIX F01LS Meet No/Datc:19/81-ALC2/2016 Status:
PVT.LTD.             1412.2016               Deferred

RLA File Lic.No/Date:0310805410      Defer Datci
13.06.2016                   .24.01.2017

AA referred to MoS for comments.NC

Status:

Deferred

lDcfer Datel

24.012017

Mect No/Date:19/81‐

ALC2/2016
14.122016

Party Name:NSIL EXPORTS
ILIMITED

Mcet No/Date:19/8ト

ALC2/2016

1.01 Kgs./Kg.

1.01 Kgs./kg.

Status:
Deferred

Status:
Deferred

Case No.:3/10/81‐ALC2/2016 Party Name:PHOENIX FOILS IMeet No/Date:19/8ト
PVT.LTD.             ALC2/2016

14.12.2016

HQ Filc             lRLA Flle             lLic.No/Datc:0310805411
:01/81/050/00188/AM17/     :03/95/040/00194/AM17/      1306.2016

Decision : NC observea inm appli-;"iffi for the above AA referred to MoS for comments. NC

decided to await their comments and defer the case.

The case stands deferred to24.01.2017.

Case No.:27/10/81‐ ALC2/2016 Party Name:RAYCHEM RPG
PVT LTD.

He File RLA File Lic.No/Date:0310805444 Defer Date:

,r:0UBi705OtO0212tAMt7l 
\:03195i040/00088/AM17/ 14.06.2016 24.01.2017

Decision : NC observed that DIPP deficiency letter sent to firm on 20.10.2016 followed with

reminder dated 30.1 1.2016. NC decided to await reply of the firm and defer the case.

The case stands deferred to 24.01.2017 .

73 Casc No.:29/10/81-ALC2/2016
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HQ File

74 :01/81/050/00215/AM17/

HQ Filc

75 :01/81/050/00193/AM17/

HQ File

:01/81/050/00238ん ルヽ117/

RLA F‖ e
:56/24/040/00012/AⅣ l17/

RLA Fllc
:05/23/040/00157/AM17/

RLA Filc

:34/24/040/00077/AM17/

Lic.No/Datc:5610004934
23.06.2016

Meet No/Date:19/81‐

ALC2/2016
14.12.2016

Mcet No/Datc:19/8ト

ALC2/2016
1412.2016

Defer Date:

24.012017

to MOS for

Status:

Deferred

Defer Date:

24012017

to MOS for

Status:
Deferred

Status:
Deferred

HQ File RLA File

14.12.2016

Lic.No/Date:5610004933
:01/81/050/00214/AM17/       :56/24/040/00011/AM17/       23.06.2016

Decision :NC observed that application for the above AA was referred

comments.NC decided to awaittheir comments and deferthe case.

The case stands deferred to 24.01.2017.

Case No.:30/10/81‐ ALC2/201` Party Name:NSIL EXPORTS   IMeet No/Date:19/81‐
LIMITED              :ALC2/2016

14.12.2016

Decision : NC observed that application for the above AA was referred
comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.0\.2017.

Case No.:8/10/81-ALC2/2016  Party Namc:JINDAL SAヽV
LIMITED

Decision : NC observed that DIPP deficiency letter sent to firm on 20.lO.2Ol6 lollowed with
reminder dated 30. I I .2016. NC decided to await reply of the firm and defer the case.

The case stands deferred Io 24.01.2017.

Lic.No/Date:0510399000  Defer Datc:

06.07.2016 2401.2017

Status:
Deferred

Case No.:1/13/81-ALC2/2016  Party Name10RION METAL   IMcct No/Date:19/8ト

POヽVDER PVT LTD        ALC2/2016
14122016

HQ Filc                lRLA Filc                Lic No/Datc:0210206848  Dcfcr Datc:
:01/81/050/00236/Aヽ 417/       102/24/040/00063/AM17/       20.072016               2401.2017

Decision :NC decided tO ask Яrm tO submit infOrmation as per MSME UO No.TL―
13024/166/2016‐ MMM&A¨ DCMSME dated 22.H.2016(copy encIOsed).

The case stands deferred to 24.01.2017.

Case No.:3/13/81-ALC2/2016  Party Name:AMOD
STAM PINGS P LTD

Lic No/Datc:3410042405  Defer Date:

04.08.2016 2401.2017

Decision : NC observed that application for the above AA was referred to DHI relates to
MSME. NC decided to forward the application to MSME for comments and defer the case.

ヽい ‐
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The case stands deferred to 24.01.2017.

Case No.:5/13/81-ALC2/2016  Party Name:AMOD
STAMPINGS P LTD

Meet No/Date:19/81‐

ALC2/2016
1412.2016

Lic No/Datc:3410042404  Defer Date:

04082016 24.012017

above AA was referred to DHI relates to

MSME for comments and defer the case.

Status:
Deferred

Status:
Deferred

IHQ File

78 :01/81/050/00240/AM17/

HQ File

79 :O1/81/050/00239/AM17/

RLA File

i34/24/040/00087/AM17/

RLA Filc

:34/24/040/00086/AM17/

Mcet No/Date:19/81‐

ALC2/2016
14.12.2016

Lic.No/Datc:3410042414  Defer Date:

05.082016 24.012017

Decision : NC observed that application for the

MSMEo NC decided to forward the application to

The case stands defelTed to 24.01.2017.

‐Case No.:4/13/81‐ALC2/2016  Party Namc:AMOD
STAMPINGS P LTD

Decision : NC observed that application for the above AA was referred to DHI relates to

MSME. NC decided to forward the application to MSME for comments and defer the case'

The case stands deferred to 24.01.2017 .

Case No.:12/13/81‐ ALC2/2016 Party Name:KEIINDUSTRIES IMect No/Date:19/81‐
ILIMITED               IALC2/2016

114.12.2016

Approved

HQ Filc RLA Filc Lic.No/Datc:0510399385

:01/81/050/00247/AM17/       :05/23/040/00207/AM17/       108.08.2016

Decision:NC decided to ratify the norms forthe above AA as per DIPP comments宙 de U0

No.12/100/2016- 「́ SヽV/80 datcd 14/12/2016 as under:

1.  Net weight ofexport products lnay be spccifled as under:

SI.

No
Net Export
Wcight

(Kgs./Km)

Ｓ‐
．
Ｎ。

Net Export
Weight
(Kss./Km)

Sl.

No.
Net Export

Wcight

`Kgs./Km)

Sl.

No.
Net Export

Wcight

(K2s./Km)

1 16486 17
И
十 345.4 49 357.1

う
４ 16458 18 7992 34 424.8 50 440.6

3 11891 19 2314.5 35 757.5 537.4

4 156.9 20 343.2 36 878.2
う
４ 469.9

156.9
つ
４ 473.6 37 1292.1 53 1550.6

6 225 つ
４
つ
４ 8133 ０

０ 1525.l 54 731.3

7 261.8 つ
ん 254.4 39 371.2 279.9

8 689.1 24 902.6 40 455.4 56 119.6

9 1309.1
つ
４ 278.6 41 427.8 57 50.8

10 1739.6 26 573.5 42 1472 58 1278.3

11 299.6 27 15078 И
， 2345.6 59 18702

う
乙 1833 28 3067 44 43225 60 1418

22 自



3 305.4 29 1326.4 ”
， 128202 61 2194

4 544.8 30 363 46 4705.8 つ
４
′
υ 3853.2

5 1225.1 278.6 47 68.6
6 1078.5 う

ん 306.7 48 3156.3

2. Quantities of import item at Sl. No I viz. Copper Wire Rod/CC Rod(EC Grade)/ Copper
Cathode (99.99% purity) (Electrolytic grade )may be allowed as under:

a) For Export products mentioned at Sl. No. 1,2 & 3 as 3455.4 Kgs./Km, 5434.3
Kgs./Km & 5547.4 Kgs./Km., respectively taking clue from Engineering Table 5.

b) For Export products mentioned at Sl. No. 4, 5, \i,20 to 22,30, 39 to 43, 46 to 51, 54 to
60 & 62 as per Engineering Table 5.

c) ForExportproductsmentionedatSl.No. 6to 16 &23to29, as l.0l Kgs./kgcontent
in the Export products.

d) For Export products mentioned at Sl. No. 18, 19, 44 & 45 as 6590.7 Kgs./Km ,
1630.7 Kgs./Km, 2588.8 Kgs./Km. &8875.'l Kgs./Km. respectively taking clue from
Engineering Table 5.

e) For Export products mentioned at Sl. No. 3l to 37 & 52, as per Engineering Table 4.

0 For Export products mentioned at Sl. No. 38,53 & 6l as 437.9 Kgs./Km,346.7
Kgs./Km. & 346.7 Kgs./Km, respectively taking clue from Engineering Table 4.

3. QuantitiesofimportitematSl.No2viz.XLPECompoundofrelevantgrademaybeallowed
as L05 Kgs./kg content in the export products at Sl. No. I to 19, 23 to 46,48 to 53 & 58 to 62.

4. Quantities of import item at Sl. No 3 viz. PVC Resin may be allowed as 1.05 Kgs./kg content
in the export products at Sl. No. I to 5, l8 to 46 & 48 to 62.

5. Quantities of import item at Sl. No 4 viz. Antimony Trioxide may be allowed as1.05 Kgs./kg
content in the export products at Sl. No. I to 5, l8 to 46 & 48 to 62.

6. Quantities of import item at Sl. No. 5 i.e. Galvanised Steel Wire/G.l Wire may be allowed as
1.01 kgs/kg content in the Export products at Sl. No. 1 to 3, 6 to 17,23 to 45,49 to 53 & 58 to
62 as claimed by the firm.

7. Quantities of import item at Sl. No.6 viz. HDPE may be allowed as 1.05 Kgs./kg content in
the export products at Sl. No. 6 to 19 & 23 to 48 .

8. Quantity of import item at SI. No. 7 i.e. Glass Mica Tape may be allowed as 1.02 Kgs./Kgs.
content in the Export products at Sl. No. 6 to I L

9. Quantity of import item at Sl. No. 8 i.e. Semi Conducting Water
Blocking Tape(Cable grade) may be allowed as 1.02 Sq. Mtrs./Sq.

Status:
Deferred

Blocking Tape/Water
Mtrs. content in the

Export products at Sl. No. 18 & 19.
10. Quantities of import item at Sl. No 9 viz. Nylon Compound of relevant grade may be allowed

as 1.05 Kgs./Kg. content in export products at Sl. No.l 8 & l9 .

RA may take suitable consequential action accordingly.

Case No.:16/13/81‐ ALC2/2016 Party Namc:NAT10NAL STEEL IMcct No/Datc:19/8ト
AND AGRO INDUSTRIES   IALC2/2016
LTD。 ,                   1412.2016

81 HQF‖ c                 RLA F‖ c                Lic.No/Date:5610004971  Dcfcr Date:
:01/81/050/00251/AM17/       :56/24/040/00027/AM17/       .08082016               2401 2017

Decision :NC observed that company has sought extension of tirne for subrllission details

sought by MoS,Nf decided to allow extension ofdme sought by the company and deferthe

Ⅵ麟 麒 鮮
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case.

.The case stands defcrred to 24.01.2017.

casc No.:11/13/81-ALC2/2016 Party Namc:JAYBEE
Mcct No/Datc:19/81‐ Status:

DeferredLAMINATIONS PVT LTD ALC2/2016
14.12.2016

RI-e iite Lic'No/Date:0510399391 Defer Date:
HQ File
:01/81/050/00 246lAM17l 1:0512310401002311AV.171 i09'0S'2016 24'01'2017

82 n".i.ion : NC observed rhar hard copy of trr. upf riiation noi ie""ir"a iiot" CLA Delhi' NC

decided to send a reminder to the concerned'h.egional Authority to forward two set of

application alongwith necessary documents for examination of the case.

Case No.:13/ l3l8l-ALc2t20l6 Party Name:KEl INDUSTRIES Meet No/Date:19/81- Approved
'LIMITED )ALC2l20t6

.14.12.20't6

HQ File 'nle iite - ,li..Noroate:0510399443

:OVtt/OSOIOO24SlAMITl :0523.o40o0160/AMl7/ I l'08'2016

Decision : NC decided to ratify the norms for the above AA as per DIPP comments vide Uo

No. l2i 100/2016-TSW/83 dated 1411212016 as under:

l. Net weight of export products may be specified as under:

Ｓ‐
．
Ｎ。

Net Export
Weight
(Kes./Km)

０

Ｓ‐

Ｎ

Nct Export

Wcight

(Kgs./Km)

Sl.

No.
Net Export
Weight
(Kes./Km)

Sl.

No.

Net Export
Weight
(Kss./Km)

l 198.2 6 745.9 3065.6 16 6916.9

つ
４ 248.8 7 999.5

つ
ん 183.7 17 14827.4

358.5 1309。 7 277.3 18 5937.6

4 455.l 9 1839.3 14 540.2

5 671.5 10 2320.1 985.5

2. Quantities of impon item at Sl. No 1 viz. copper wire Rod/cc Rod(EC Grade)/ copper

iathode (gg.g9% purity) (Electrolyic grade )may be allowed as under:

a) For Export product mentioned at Sl. No. 1, as per Engineering Table 4.

bi For Export products mentioned at Sl. No. 2 to 4 & 6 to l5 as per Engineering Table 5'

.j For Export products mentioned at Sl. No. 5,16,l'7 & 18 as 278.1 Kgs./Km , 4631'l
' 

Kgs./Km, 7536.8 Kgs./Km, & 3189.5 Kgs./Km., respectively taking clue from

Engineering Table 5.

3. Words ,, Semi Conducting XLPE Compound" may be deleted from the description of import

item at Sl. No.2
4. euantities of import item at Sl. No 2 viz. XLPE Compound of relevant grade may be allowed

as I .05 Kgs.&g content in the export products at Sl. No. 6 to 1 1 & 16 to I 8.

5. Quantities of import item at Sl. No 3 viz. PVC Resin may be allowed as l '05 Kgs'/kg
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6.

7.

Quantities of import item at Sl. No 4 viz. Antimony Trioxide may be allowed as
content in the export products at Sl. No. I to 18.

Quantity of import item at Sl. No. 5 i.e. Semi conducting water Blocking
Blocking Tape(cable grade) may be allowed as 1.02 Kgs./Kgs. content in
products at Sl. No. l6 to 18.

1.05 Kgs./kg

Tape/Water
the Export

RA may take suitablc consequential actiOn accOrdingly.

Case No.:10/13/81‐ ALC2/2016 Party Name:JANANI BRUSH

HQ File

84 :01/81/050/00245/AM17/

HQ File

86 :01/81/050/00420/AM17/

Case No.:8/13/81-ALC2/2016

HQ Filc

:01/81/050/00243/AM17/

Decision:NC observed
comments.NC decided to

RLA File
:35/24/040/00030/AM17/

LTD.,

RLA File

:07/24/040/00186/AM17/

Meet No/Date:19/81‐

ALC2/2016
14.12.2016

Lic.No/Date:3510045016

24.082016

14.12.2016

Lic.No/Date:0710110339

31.08.2016

Meet No/Date:19/8ト

ALC2/2016
14.12.2016

Decision : NC observed that application for the above AA was relerred to
comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Status:

Deferrcd

Defer Date:

2401 2017

MSME br

Status:

Deferred

Defer Datcl

2401 2017

to DH1 lЭ r

Approved

The case stands deferred t0 24.01.2017.

Case No.:5/19/81‐ ALC2/2016  Party Name:MPP

LIIM ITED

RLA File
:31/83/040/00062/AM17/

4ヽect No/Datc:19/81‐

TECHNOLOGIES PRIVATE  ALC2/2016

Party Namc:CMR CONTROL  Mcct No/Date:19/8ト
SYSTEMSINDIA PRIVATE   ALC2/2016

14.12.2016

Lic.No/Datc:3110066308
2908.2016

that application for the above AA has been referred
await their comments and defer the case.

Decision : NC decided to ratify the norms for the norms for the above AA on repeat basis with AA
No.0710103837 dated 01.05.2014 as per DHI recommendation dated 14.12.2016.

RA may take suitable consequential action accordingly.

HQ File               lRLA Filc               Lic.No/Date:1310048376

87 :01/81/050/00334/AM17/       :13/24/040/00025/AM17/       09092016

Decision :NC observed that hard copy of the application not received frolll the

NC decided to request concerned RA to forward t、 vo sets ofapplication alongwith

and defer the case.

Case No.:1/16/81-ALC2/2016  Party Namc:RAJPUTANA
INDUSTRIES PVT.LTD

Status:
Deferred

Defer Date:
24.01.2017

RA, Jaipur.
documents
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The case stands deferred to 24.01.2017 .

Mcct No/Dttc:19/8ト
Case No.:6/19/81-ALC2/2016  Party Name:MPP Meet No/Date:19/8 l- APProved

RIVATE ALC2I2OI6
14.12.2016

TECHNOLOGIES PRIVATE  ALC2/2016
1412.2016LTD,

HQ File              RLA Fllc             Lic.No/Datc:0710H0399

88・ 01/81/050/00111(今 Y17`    :07/24/040/00191/AM17/    12092016
‐    ――― ‐  ・・ ・     ・‐  ■       _r__41^^_^__^r__を ス。_スハ、′0 △△ ^n ronρ ,fh,sis、vifh AA

88 ・V・′。1′ V′
V′ VVi´ ユ′̀` `'^‐ ●

‐
Decision:NC decided to rattfy the noIHド for the norms for the above AA on repeat basis with AA I

No.0710103613 dated ll.04.2014 as per IDHI recorninendation dated 14.12.2016.

:

RA may take suitable consequential action accordingly'

Ⅳlcct No/Date:19/81‐        Appl・ oved
casc No.:8/19/81¨ALC2/2016  Panyヽ ame:MPP

TECHNOLOGIES PRIVATE  ALC2/2016
14122016LTD,
Lic No/Datc:0710110401RLA F‖ cHQ File

^・ ′̂・ ′̂́ ^′ ^^′ ^^′ Aヽ イ1‐′       A'′う́ ′n′ n/n∩ lo2/Aヽ′17/       12092016

Party Name:MPP Mcet No/Date:19/81
casc No.:7/19/81‐ ALC2/2016

TECHNOLOGIES PRIVATE  IALC2/2016

RA may take suitable consequential action accordingly'

ロマrHじ          i済ら4/040/00193/AM17/   12.0`).2016
90 :O1/81/050/00423/´

Ⅳヽl1 7/

Decision:NC decided to rati～ thC nOrms br the norms forthe above AA on repeat basis with AA

No.0710103613 dated 11.04.2014 as per DHI recommendation dated 14'12'2016'

RA may take suitable consequential action

RA may take suitable consequential action accordingly'

御  :_   %        陶
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Case No.:2/16/81-ALC2/2016  Party Namc:PILOT         MCet No/Datc:19/81-    Status:
INDUSTRIES LTD         ALC2/2016          Dcferred

14122016
92

Lic No/Datc:0510400190  Defer Date:HQ File               RLA Filc
:01/81/050/00335/ANl17/        :05/24/040/00286/ANl17/       20102016              2401.2017

靭 田蝿 縦 鰺 f:  二

il轟藉ぷ鸞酢:

-

Approved

LTD,

RLA Filc

14.122016

1Lic.No/Date1071 011 0400

89

HQ File

:01/81/050/00422/AM17/ :07/24/040/00192/ANl17/ 1209.2016

Approved‐
Mect No/Dtte:19/81‐

Case No。 :10/19/81-ALC2/2016 Party NamclMPP
TECHNOLOGIES PRIVATE  ALC2/2016



Decision : NC observed that hard copy of the application not received from CLA Delhi. NC
decided to send a reminder to the concerned Regional Authority to forward two set of
application alongwith necessary documents for examination of the case.

The case stands deferred to 24.01.2017 .

Case No.:9/l9l8l-ALC2/2016 Party Name:MPP Mcet No/Datc:19/8ト Approved
TECHNOLOGIES PRIVATE  ALC2/2016

HQ File

93 :01/81/050/00424/AM17/

HQ File

:01/81/050/00416/AM17/

LTD。
,

RLA F‖ c

:07/24/040/00194/AM17/

RLA File

:04/24/040/00130/AM17/

14.12.2016

Lic No/Date:0710110549

21.102016

Meet No/Datc:19/81-

ALC2/2016
14.122016

Lic.No/Date:0310808692

4ヽcct No/Datc:19/81-

ALC2/2016
14.12.2016

Lic No/Date:0410162527

29.11.2016

Decision : : NC decided to ratify the norms for the norms for the above AA on repeat basis with AA
No.0710103613 dated 11.04.2014 as per DHI recommendation dated 14.12.2016.

RA may take suitable consequential action accordingly.

:01/81/050/00417/AM17/        :03/94/040/00637/AM17/       25 102016

Decision : NC decided to ask cOmpany to submit inR〕 rmation as per
No.12/100/2016‐ TSW/94 dated 14.12.2016 as under:

Case No.:2/19/81‐ ALC2/2016  Party Name:APAR
INDUSTRIES LIMITED

HQ File RLA File

Case No.:1/19/81-ALC2/2016  Party Namc:JAIN METAL
ROLLING MILLS,

Status:

Deferred

Defer Datc:

24012017

DIPP UO

Status:

Deferred

Defer Date:

2401.2017

Delhi.NC
tヽvo set of

1. Detailed calculations for the requirement of each raw material, export product wise
supported by the cross sectional diagram ofthe cable/ Buyers data sheet.

2. Total Net weights of each cable including the net weights of all inputs (imported as well
indigenous, except packing materials)

3. Material balancing viz. net content of each imported and indigenous input, export product
wise.

4. Total requirement of each raw material, export product wise, in a tabular form

The case stands deferred to 24.01.2017.

95 
Decision : NC observed that hard copy of the application not received from CLA
decided to send a reminder to the concerned Regional Authority to forward
application alongwith necessary documents for examination of the case.

The case stands deferred ro 24.01.2017.

Omine Agenda of Meeting No.19/81 dated 14.12.2016
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Case No.AR-559 M/S. CARCLO TECHNICAL PLASTICS (P) LTD.
MeetingNo. l9l81 HO File No.:O1/81/162/0043/AM'14/DES― II

Dated:-14.12.2016 RLA F‖ eNo.:1/02/2010:EOUiCSEZ/

Subiect: Fixation of scrap/wastage norms.

Decision: NC observed that application for the above AA has been referred to C&PC for
comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Case No.AR-560 M/S. MC COM INDUSTRIES (INDIA) PRIVATE LIMITED
MeetingNo. l9l81 HO Filc No.:01/81/50/00447/AM14/DES.H

Dated:-14.12.2016 RIンAF‖ c No.:03/95/040/00616/AM14

Subject: Ratification of norms in respect of Advance Authorization No. 0310756576
dated 0l.l1.2013.

Decision: NC observed that application for the above AA has been referred to MSME for
comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Case No.AR-561 M/S.NARAYAN POWERTECH PRIVATE LIMITED
Mccting No.19/81 HQ File No.: 0l/8 l/050/971IAM07/DES.ll
Dated:- 14.122016 RLA「ilc No.134/24/040/00179/AM07
Subject: Modification of fixed norms in respect of Advance Authorization No.

3410017503 dated 28.1 1.2006

Decision: DHI D/L UO No.3(135)/12-TSW (B) dated 28.10.2016.

Casc No.AR-562 M/S.LEITヽ/1ND SHRIRAM MANUFACTURING LIMITED

Meeting No. l9l81 HQ File No. : 0l/8 I /5 01227 I AMl4/DES.ll
Dated:― 14.12.2016 RLA Filc No.:04/24/040/00069/AM14

Subject: Ratification of norms in respect of Advance Authorization No. 0410147963
dated I 5.07.2013

Decision: NC decided to ratify the norms for the above AA as per DHI comments dated 01.01.2016
(copy enclosed).

RA may take suitable consequential action accordingly.

Case No.AR-563 M/S ASIATIC ELECTRICAL&SヽVITCHGEAR PRIVATE LIMITED
Mccting No.19/81 HO Filc No.:01/81/50/271/AM10/

Datedi― 14.12.2016 RLA File No:05/23/040/00058/AM10

Subject: ModificatiorVAmendment of ratified norms in respect of Advance

Authorization No. 0510251 101 dated 16. 10.2009.

Decision: NC observed that application for the above AA has been referred to MSME for
comments. NC decided to await their comments and defer the case.

The case stands deferred to24.01.2017.

Case No.AR-564 M/S.SUMI MOTHERSON INNOVATIVE ENGINEERING LIMITED
Mccting No.19/81 HO File No.:01/81/050/00376/AMl1/

Datcd:-14.12.2016 RL′A File No:05/24/040/00460/AM10/

Subiect: Fixation of norms in respect of Advance Authorization No. 0510258719 dated

え 28
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17.02.2010.

Decision: NC observed that application for the above AA has been referred to C&PC for
comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017.

Case No.AR-565 M/S.MPP TECHNOLOGIES PRIVATE LIMITED
MeetingNo. l9l81 HQ File No. :0 1/8 I /0 501004641 AM1 I I
Datcd:- 14.122016 RLA Filc No.:07/24/040/00268/AMl1/
Subject: Modification/amendment of ratified norms in respect of Advance Authorization

No. 07 1 007 477 6 dated I 2. 1 0.20 I 0.
Decision: NC observed that application for the above AA has been referred to DHI for
comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .
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Casc No.AR-566 M/S.TRAFOMEC INDIA MAGNETICS PRIVATE LIMITED
Meeting No.19/81 HQ File No.: 01/8 I 10501002701 AMl3l
Dated:-14.12.2016 RLA Filc No:07/24/040/00216/AM13/
SLrbj ect: FixationofnormsinrespectofAdvanceAuthorizationffi

11.09.2012.
Decision: NC observed that application for the above AA has been referred to DHI for
comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Case No.AR-567 M/S.TRAFOMEC INDIA MAGNETICS PRIVATE LIMITED
Meetins No. 19/81 HQ File No.: 0l/8 l/0501003251 AMl2l
Datcd:-14.12.2016 RLA「ilc No:07/24/040/00258/AM12/
Subject: Fixation of norms in respect of Advance Authorization No.07l0083779jated

08.11.2011.
Decision: NC observed that application for the above AA has been referred to DHI for
comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Case No.AR-568 M/S. LM WIND POWER BLADES (INDIA) PRIVATE LIMITED
Meetins No. 19/81 HQ File No.: 01/81/0501004731 AMI 5l
Dated:― 14.12.2016 It i´ A Filc No:07/24/040/00250/AⅣ l15/
Subject: Modification/amendment of ratified norrns in respect of advance authorization

no. 0710106866 dated 20.10.2014.
Decision: NC observed that application for the above AA has been referred to C&PC for
comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Casc No AR-569 M/S.CROMPTON GREAVES LIMITED
MeetinsNo. l9l81 HQ File No.: 0l/8 l/050/00505/AMl 5/
Datedi-14.12.2016 RLA F‖ cNo.:03/94/040/00268/AM15/

マ ′ X
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Subject: I Fixation of norms in respect of Advance Authorization No. Advance

I Authorisation No.0310789692 dated 26.09.2014.
Decision:NC observed that DHI deflciency letter datёd 07.01.2016 fo1lowcd with reminder dated

21.09.2016 was sent to company. NC decided to await reply and defer the case.

The case stands deferred to 24.01.2017.

Casc No.AR-570 M/S.GALLANTT METAL LIMITED
Mceting No.19/81 HO Filc No.:01/81/061/00001/AM16/DES¨ I1/

Datcd:-14.12.2016 KASEZ File No.37/24/040/0006/AM16/

Subject: Fixation of norms in respect of advance authorization no. 3710002621 dated
I 3.01 .201 6.

Decision: NC observed that case for the above AA has been opened online
No.20l8 I dated 27 .12.2016, hence this case is withdrawn from the list of offl

n 4.7 and listed for Meeting
ne agenda.

Case No.AR-571 M/S.GALLANTT METAL LIMITED
Meeting No 19/81 HO File No.:01/81/061/00002/AM16/DES― I1/

Dated:- 14.12.2016 KASEZ File No.37/24/040/0007/AM16/

Subject: Fixation of norms in respect of advance authorization no. 3710002622 dated
r 3.01 .20 I 6.

Decision: NC observed that case for the above AA has been opened online
No.20l8l dated27.12.2016, hence this case is withdrawn from the list of offl

n 4.7 and listed for Meeting
ne agenda.

Casc No.AR-572 M/S.CROMPTON GREAVES LIMITED
Mceting No.19/81 HO File No.01/81/050/00048/AM15/DES-11

Dated:- 14.12.2016 RLA F‖ c No:03/94/040/00292/AM14/

Subject: Modiflcation of flxed norms in respect of advance authorization no.

0310767760 dated 24.01.2014.

Decision: NC observed that reply of the firm has been referred to DHI for comments. NC
decided to await their comments and defer the case.

The case stands deferred to24.01.2017.

Case No.AR-573 M/S.CROMPTON GREAVESIフ IMITED
Mecting No.19/81 HO File No.01/81/050/00066/AM15/DES― II

Dated:- 1412.2016 RLA Filc No.:03/94/040/00391/AM14/

Subject: Modiflcation of flxed norins in respect of advance authorization no.

0310766731 dated 17.01.2014.

Decision: NC observed that application for the above AA has been referred to DHI for
comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Case No.AR-574 M/S.DELPHI CONNECT10N SYSTEMS PRIVATE LIMITED
Mceting No.19/81 HQ File No.:01/81/050/00103/AM16

Datedi― 14.12.2016 RL′A「ile No:10/24/040/00135/AM15

Sub.lect: Fixation of norms in respect of advance authorization no. 1010059079 dated

25.03.2015.

Decision: NC observed that application for the above AA has been referred to C&PC for
comments. NC decided to await their comments and defer the case.
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The case stands deferred to 24.01.2017 .

Case No.AR-575 M/S.FCI OEN CONNECTORS LIMITED
Meetins No. l9l81 HO Filc No.:01/81/050/00421/AM15/

Datcd:― 14.12.2016 ItLA Filc No:10/24/040/00058/AM15/

Subject: Fixation of norms in respect of advance authorization no. 1010058810 dated
26.09.2014.

Decision: NC observed that application for the above AA has been referred to DeitY for
comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Case No.AR-576 M/S.FCI OEN CONNECTORS LIMITED
Meeting No. 19/81 I IQ File No.:01/8 1/050/00I 541 AMI6l
Datcd:― 1412.2016 RLA Filc No.:10/24/040/00140/AM15/

Subject: Fixation of norms in respect of advance authorization no. 1010059108 dated
r 3.04.20 r 5.

Decision: NC observed that reply of the firm has been referred to DeitY for comments. NC
decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Casc No.AR-577 M/S.S.K.INDUSTRIES
Meeting No. 19/81 HQ File No.:0 1 /8 I /1 62ll 5/AM I 6/DES-Il
Datcd:-1412.2016 KASEZ File No.KASEZ/100%EOU/11/48/95-96/ヽ ″ol.H/
Subject: Modifi cation/amendment of ratifi ed norms.

Decision: NC decided to ratify the norms as per DIPP comments vide UO No. 12110012016-
TSW/AR-577 dated l4ll2l20l6 as under:

Keeping in view that the export item is for aeronautical applications , it is recommended that scrap

wastage norms may be modified forthe EOU as under in terms of para 6.8(e) of the Foreign Trade

Policy 2015-20, based on the Inspection report of MSME-Development Institute, Ahmedabad:

Export Item Input Item(s)

Description Quantitv Description Quantity

Bearing
Races

I Kg. Relevant Alloy
Steel Bars

As per Chartered Engineer Certificate
attached with the MSME-DI report (copy
enclosed) or 84 %o (on raw material
basis). whichever is less.

or
Relevant Steel
Tubes/Pipes

As per Chartered Engineer Certificate
attached with the MSME-DI report (copy
enclosed) or 60 o/o ( on raw material
basis), whichever is less.
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DC, SEZ may take suitable con ntial action accordin

As per Chartered Engineer Certificate
attached with the MSME-DI report (copy

enclosed) or 39 "/o (on raw material

basis). whichever is less.

or
Forged Ring of
Steel
or

As per Chartered Engineer Certificate
attached with the MSME-DI repo((copy
enclosed) or 70 o/o ( on raw material basis),

whichever is less

Relevant Phenolic
Tubes (For bearing
races made from
Phenolic tubes)

Case No.AR-578 M/S.VINEY CORPORAT10N PRIVATE LIMITED
Mccting No.19/81 Ho Filc No.:01/81/050/00016/AM15

Dated:-14.122016 RLA FHc No.:05/24/040/00337/AM14

Subject: Modiflcation/amendment of nol11lS in respect of advance authorization no.

051037801l dated03.02.2014

tion for the above AA has been referred to C&PC for

comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Casc No AR-579 M/S. VOESTALPINE VAE VKN INDIA PRIVATE LIMITED
(FORMERLY M/S.VAE VKN INDUSTRIES PRIVATE LIMITED)

Mceting No.19/81 HQ File No.:01/81/050/239/AM15/DE■ Ⅱ

Dated:― 14.12.2016 RLA「 ilc No.:05/24/040/00108/AM15

Subject: Modiflcation/amendment  of  ratifled  norms  in  respect  of  Advance

Authorization No.0510388531 dated 10.06.2014.

Decision: NC decided to modify the norms for the above AA as per DHI
3(44)1\4/-TSW(B) dated I 1-l l-2016 (copy enclosed)

RA may take suitable consequential action accordingly

comments vide UO

Case No.AR-580 M/S.JAYESH INDUSTRIES LIMITED
Mccting No.19/81 HO Filc No.:01/82/050/01016/AM04/

Dated:-14.12.2016 RLA File No.:03/24/040/O1754/AM04/

Subiect: Ratincation of norms

datcd 02.12.2003.

in respect of Advance Authorization No. 0310239140

Decision: NC decided to ratifb7the norms forthe above AA as per MSME comments宙 de UO

No.TL‐ 13024/123/2016-MMM&A― DCMSME dated 18‐ 11-2016(copy enc10sed).

RA may take suitable consequential action accordingly.

Casc No.AR-581 M/S.TEXMACO RAIL&ENGINEERING LIMITED
Mccting No.19/81 HO File No.:01/81/050/00125/AM15/DES.H/

Datedi― 14.12.2016 RLA File No:02/24/040/00138/AM14/

Subject: Ratiflcation of nolHIs in respect advance authorization no.0210196856 dated

26.11.2013.

Decision: NC observed that DHI has informed that DES to decide the case. NC decided that DHI vide
their earlier decision has requested for issued of amendment sheet for examination of the case, DHI to
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take a view accordingly.

The case stands deferred to 24.01.2017 .

Case No AR-582 M/S.ヽ /ヽ1LLIAMS CONTROLS INDIA PRIVATE LIヽ 41TED
Mceting No. 19/81 HQ File No.: 0l/8 l/050i004201 AMl4iDES.lli
Datedi-14.12.2016 RLA F‖ c No.:31/82/040/00186/AM14/

Subject: Modilication/arnendment in frxed norms in respect of advance autltorization
no. 3 1 I 0061 I 38 dated 22.1 1.2013.

Decision: NC observed that application for the above AA has been referred to DeitY for
modification of the norms and offer their comments. NC decided to await their comments and

defer the case.

The case stands deferred to 24.01.2017 .

Casc No.AR-583 M/S.ALSTOM PROJECTSINDIA LIMITED
Mccting No.19/81 HQ Filc No.:01/81/050/00515/AM12/DES.H/

Datcd:-14.12.2016 RLA Filc No:03/94/040/01033/AM12/

Sub.!ect: Ratiflcation of Norms of Advance Authorization No. 0310683926 dated
29.02.2012.

Decision: NC observed that application for the above AA has been referred to DHI for
comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Casc No.AR-584 M/S.MEGHA ENGINEERING&INFRASTRUCTURES LIMITED
Mccting No.19/81 HQ Filc No.:01/81/050/00263/AM15/DES― II

Datcd:-14.12.2016 RLA FHc No.:09/24/040/00629/AM13/

Subject: Modiflcation of ratifled noIHls in respect of Advance Authorization No.

0910055693 dated 09.04.2013.

Decision: NC observed that DIPP deficiency
send a reminder to firm and defer the case.

The case stands deferred to 24.01.2017.

letter has been sent to firm on 20.10.2016. NC decided to

Casc No.AR-585 M/S.VINDHYA TEIノ EIノINKSIッ IMITED
Mcet ng No.19/81 HO「 ile No.:01/81/050/00166/AⅣ l14/DES― II
Dated:-14.12.2016 RLA Filc No.:l1/24/040/00021/AMi3/

Sub.iect: Ratincation of nol・ 11ls in reSpect of Advance Authorizatioll No. l110027518

dated 10.06.2013.

Decision: NC observed that application for the above AA has been referred to DeitY for
comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Casc No.AR-586 M/S.STERLITE TECHNOLOGIES LlMlTED
Mecting No.19/81 HO F‖e No.:01/81/050/00379/AM16/DES― I1/

Dated:-14.12.2016 RLA「 ilc No.:03/95/040/00467/AM16/
Sub.iect: RatincatiOn of norms in rcspect of Advancc Atlthorization No. 0310799369

dated 13.10.2015.

Dccision: NC decided to ratify the norms for the above AA as per DIPP comments vide I.jO
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121 1001201 6-T5W/AR-586 dated l4-12-2016 as under:

l. Net weight of export item at Sl. No. 6 may be specified as 257.3 MT.
2. Quantity of import item at Sl. No. I may be allowed as 15946.766 MT as 1.02 Kgs./Kg.

content in the export items at Sl. No. 1 to 5 & 1.04 Kgs./Kg. content in the export item at Sl.

No. 6, taking clue from SION C- 139 4 &. C-7 respectively.
3. Quantity of import item at Sl. No. 2 may be allowed as applied for i.e. 126.939 MT as 1.10

Kgs./Kg. content in the export items at Sl. No. I to 5, taking clue from SION C-1394.

4. QuantityofimportitematSl.No.3maybeallowedasappliedfori.e.2S3.l42MTas 1.075

Kgs./Kg. content in the export items at Sl. No. 1 to 5, taking clue from SION C-1394.
5. Quantity of import item(Overhead Conductor Grease) at Sl. No. 4 may be allowed upto 2 o/o

of FOB value of export items at Sl. No 2 &. 4.

6. Quantity of import item at Sl. No.5 may be allowed as applied for i.e.73.485 MT as 1.02

Kgs./Kg. content in the export item at Sl. No. 6, taking clue from SION C-7.

RA mav take suitable consequential action accordinsly.

Casc No.AR-587 M/SS・「 ERlンITE TECHNOIノ OGIES Lン IMITED
Meetin2 No.19/81 HO Filc No.:01/81/050/00384/AM16/DES― I1/

Datedi― 1412.2016 Rlン A File No:03/95/040/00413/Aヽ 416/

Subject: Ratiflcation of norins in respect of Advancc Aut1lorization No. 0310799368

dated 13.10.2015.

Decision: NC decided to ratify the norms for the above AA as per DIPP comments vide UO
121 10012016-T5W/AR-587 dated l4-12-2016 as under:

l. Net weight of export items at Sl. No. 1,2 &.3 may be specified as 605.85 MT, l5.712MT
&.221.816 MT respectively .

2. Quantity of import item at Sl. No. I may be allowed as 628.794 MT as 1.04 Kgs./Kg. content
in the export items at Sl. No. 1,2 &.3, taking clue from SION C-7.

3. Quantity of import item at Sl. No. 2 may be allowed as applied for i.e. 172.888 MT as 1.02

Kgs./Kg. content in the export item at Sl. No. l, taking clue from SION C-7.
4. Quantity of import item at Sl. No. 3 may be allowed as applied for i.e. 61.926 MT as 1.02

Kgs./Kg. content in the export items at Sl. No. 2 8.3, taking clue from SION C-7.
5. Quantity of import item at Sl. No. 4 may be allowed as applied for i.e. 2.429 MT taking clue

from SION C-7.
6. Quantity of import item(Overhead Conductor Grease) at Sl. No. 5 may be allowed upto 2%o

of FOB value of export items at Sl. No 2 &3.

RA may take suitable consequential action accordingly.

Casc No.AR-588 M/S BILCARE LIヽ 41TED
Meeting No.19/81 HQ Filc No:01/81/050/00003/AM15/DES― I1/
Dated:-14.12.2016 RLA File No:31/83/040/00236/AM14/

SLrbjcct: Modiflcation of ratined norms in respect of Advance Authorization No.

3110062954 dated 07.03.2014.

Decision: NC decided to maintain status quo in norms for the above AA as per DIPP comments
vide UO l2ll00l20l6-TSW/AR-588 dated 14-12-2016 as under:

Status quo may be maintained as the quantity of import item has been allowed on repeat
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basis in line with their other similar cases in the past, taking clue from SION C-16.

RA may take suitable consequential action accordingly.

Case No.AR‐ 589 M/S.ATC PRECISION COMPONENTS PRIVATE LIMITED
Mecting No.19/81 HO File No:01/81/050/00293/AM16/DES― I1/

Datcd:-14.12.2016 RLA Filc No:05/23/040/00209/AM16/

Subject: Ratiflcation of norms in respect of Advance Authorization No. 0510395360

dated 19,08.2015.

onfortheaboveAAhasbeenreferredtoDIPP(Chemical
Division) for comments, however the application has been received back as DeitY had issued

deficiency letter earlier, hence, the application may be referred to that department only. NC

decided to refer the case to DI PP as Deity on receipt of reply of deficiency letter informed that

case not relates to their department and defer the case.

The case stands deferred Lo 24.01.2017 .

Casc No.AR-590 M/S.FRICT10N METAL FIBRES(lNDIA)PRIVATE LIMITEp
Meeting No.19/81 HQ File No:01/81/050/00415/AMlo/DES‐ I1/

Dtted:-14.12.2016 RLA File No:05/23/040/00245/AM13/

Subject: Ratincation of norms in respect of Advance Authorization No. 0510338445

dated 07 11.2012.

ove AA has been referred to DeitY for

comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Casc No.AR-591 M/S.HINDALCO INDUSTRIES LIMITED
Mceting No. 19/81 HQ File No:o1/81/050/00440/AM16/DES― I1/

Datedi-14.12.2016 RLA File No:34/24/040/00171/AM15/

Subject: in respect of Advance Authorization No'

34 1 0040605 dated 08. 10.201 4.

A hut b""n referred to DIPP for

comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

M/S.PHOENIX FOILS PRIVATE LIMITE⊇Case No.AR-592
File No:01/81/050/00559/AM15/DES‐ I1/Meeting No.19/81
RLA Filc No:03/95/040/00554/AM15/Datcd:-14.12.2016

spect of Advance Authorization No'

0310792002 dated 15.12.2014.

e tras Ueen referred to MOS for

comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

M/S,PHOENIX FOILS PRIIttTE L塾 型TEDCasc No.AR-593
Meeting No 19/81 HQ File No:01/81/050/001

V-J
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Dated:-14.12.2016 RLA FHc No:03/95/040/00677/AM14/
Subject: Modiflcation of ratiflcd norms in respcct of Advance Authorization No.

0310760256 dated 03.12.2013.´

Decision: NC observed that application for the above AA has been referred to MOS for
comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017.

Case No.AR-594 M/S,CROMPTON GREAVES LIMITED
ⅣIccting No.19/81 HQ Filc No:O1/81/50/003H/AM13/DES― I1/
Dated:-14.12.2016 RLA File No:03/94/040/00128/AM13/
Subject: Modincation Of flxed norms in respect Of Advance Authorization No.

0310709770 dated 20.09.2012.

Decision:NCobservedthatapplicationfortheaboveAAhasffi
comments. NC decided to await their comments and defer the case.

The case stands deferred to 24.01.2017 .

Casc No.AR-595 M/S.LEONI CABLE SOLUTIONS(INDIA)PVT.LIMITED
Mecting No.19/81 HQ File No:01/81/050/00126/A¨
υated 14.12.2016 RLA F‖ e No:31/83/040/00080/AM14/
Subject:

|ネ
atiflCatiOn of nOrms in respect of Advance AuthoHzation No.3110060000

dated 22.08.2013

υCCIS10ni lNし  clecicled

No.12/100/2016¨ TSヽV/

l. Words "Copper (

export items at S

Net weight of exl
Kgs., 19225 Kgs.
Quantity of impc
content in the extr

Quantity of impc
content in the ex;
Quantity of impo
content in the exp

Quantity of impo
being less than ne

RA may ensure that flrr

FTP 2015-20 before re(

2.

3.

4.

6.

to ratily the norms fbr the above AA as per DIpp comments vide Uo
A,R-595 dated l4-12-2016 as under:

Jonductor, PVC insulated, 60v" may be suffixed with the description of
1. No. 1 to 4.'
port items at Sl. No. 1,2, 3 & 4 may be specified as 7055 Kgs., 41955
&. 42582 Kgs. respectively.

rrt item at Sl. No. 1 may be allowed as 4109.9 Kgs. as l.0l Kgs./Kg.
rort item at Sl. No. l.
rrt item at Sl. No. 2 may be allowed as 2g942.2 Kgs. as l.0l Kgs./Kg.
)ort item at Sl. No. 2.
rt item at Sl. No.3 may be allowed as l2lll.6 Kgs. as l.0l Kgs./Kg.
rort item at Sl. No. 3.
rt item at Sl. No. 4 may be allowed as applied for i.e. 3370g.g9 Kgs.
:t content in the export item at Sl. No. 4.

n has remitted the required composition fee of Rs.5000/- as per HBp of
n accordingly.

Datei 2'。 12.2016

Placel Nev/Delhi
(Baljit Singh)

Deputy Director General Foreign Trade

レ
(Vinod Kumar Kashyap)

Foreign Trade Development Offlcer
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Department of Heavy lndustリ
TSW

Subject:M/S MPP Technolo〔 v PriVate Limited― Advance Authorization

No. 0710108850 Dated 07.10.2015′  No. 0710108995 Dated
03112015′  No 0710108999 Dated 03.11.2015′ No.0710110399

Dated 12 09 2016′    No. 0710110400 Dated 12.09.2016′  No.
0710110401 Dated 12.09.2016′ No. 0710110549 Datedi21.10.2016

(NC Meeang dated 14/12/2016)

The norms for the above AAs may be ratified on repeat basis with
AA No.0710103613 dated 1,1,.04.201,4 as per firm's request.

Norms committee may take a view. 
t
LQe..,--
l--------'

(K.K. Tewari)
Industrial Adviser

74.72.246

Norms Committee II

“ろ7´



33
Department of Heavy Industry

TSW

Subject: M/S MPP Technology Private Limited-Advance Authorization
No. 0710108851 Dated 08.10.2015 (NC Meeting dated

74/12/2016)

The norms for the above AA may be ratified as per SION, C1.647.

Norms committee may take a view.

n

\oz--,--l-.-_.--
(K.K. Tewari)

Industrial Adviser
14.72.2076

Norms Committee II

-38-



Subject: AA no 0310799451 dated 15.10.15
Corporation Ltd.

The norms may be recommended as follows:-

o Import of relevant grade may be allowed,

wastage.

This issues with the approval of Director (ME).

Government of India
Ministry of Micro Small & Medium Enterprises

Office of the Development Commissioner
Mechanical Division

for M/s Premier Industrial

applied, inclusive of loh

AD(ME)

ろ今

| +4 7'2-ol4

UO note no TL-13024/113/2016¨ 4ヽMⅣl&A―DCMSME dated 23.11.16

rrerdTta l< ' c, , .
sq qEtrRwrcr ltt."., ..

Ooputy Olrctor Goneral ol Forelgn T.ddB
fr{ qfqTv rrgrfi*qrr.irq

OlrectoBt€ Gcnacl ot For€lgn Trade
qrtrf<ro fr.{fqlooptt. of comme@

qr<(l E{qrllr/Govt. of lndla
g:tlTrf tfq=i, <E El€r

UdvoC Btrswan, New Delhl

_39_

SIぃ
(K.S.Sodhi)
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Department of lndustrial Policyど 覧Promotion

(TSW)

NC Meeting dated 1411212016 - Case No. 18/19/81 (M/s Skipper Limited) (Advance
Authorization No. 0210206355 dated 14.12.2015)

Firm may be asked to submit the following details:

1. Information in respect of Sl. No. 5 & I I of Standard Deficiency Format.
2. Separate content of Billets and Angles in export item.
3. Separate quantities of Billets and Angles in import item at Sl. No. l.

Norms committee may take a view

-/ r t--
l- t t ?--

(S.K.Jain) ' ' 6

Development Officer
Norms Committee I
DIPP No. 12110012016-TSW/37 dated l4l1212016

qadl=r {'t.,.. ..
gq q6:rf{l-5qr t''

Ogputy Olrecto. Genoral ol FoI€,gn I ladc
Ril qrqrq zrerft-<qnr+q

Dlrectorato G€noml of For€lgn Trade
qrFli'q fr.{r.r/oeptt. of commerco

qfg(' g<6fg.rGovt. of lndla
ErdrT.rq=r. ={ e:d

udyog Bhawan, N€w Delhl

自
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Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 1411212016 - Case No. 17i19l81 (M/s Skipper Limited) (Advance
Authorization No. 0210206359 dated 15.12.20f 5)

Firm may be asked to submit the following details:

1. Information in respect of Sl. No. 5 & 1 1 of Standard Deficiency Format.
2. Separate content of Billets and Angles in export item.
3. Separate quantities of Billets and Angles in import item at Sl. No. 1.

Norms committee may take a view

Norms Committee I
DIPP No. l2ll00l20l6-TSW/38 dated l4l1212016

3g
l t4-lπ卜2o,く

4-
l_t tty.1t

(S.K.Jain) - ' k'6
Development Oflicer

q-cfqifi ,-., -

gq qg:rfft1.7, i.
Oeputy Dlroct9r Genorul o: I ur ! u' I I t brlr"

ffirr zqrqrq qg ^ri='qerr..ri
Dlrrct6rete Gen€El of Forelgn Trado
qrtrrq ftqFl/Deptt. of Commerce

+IT(eI {'Fr.ETq / Govt. of I ndls
s*r rrcr:r, T{ Ci66

t-ldylog Bhawan. New Delhl

一
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≒|
Depart】ment of lndustrial Policy`&PromotiOn

(TSW)
1特―12‐ 2olC

NC Meeting dated 1411212016 - Case No. 6/7/81 (M/s Tempel Precision Metal products
India Pvt. Limited) (Advance Authorization No. 0410161578 dated 09.05.20f 6)

Advance Authorisation may be ratified as under:

1. Word "Relevant "may be prefixed with the description of import items at Sl. No.
I to 38 and their quantities may be allowed as under:

Ｓ‐
．
Ｎ。

Quantity
(Kes.)

SI.

No.
Quantity
(Kgs.)

SI.

No.
Quantity
(Kes.)

SI.

No.
Quantity
(Kgs.)

l 21400 2 8560 23 8560 34 41806
2 21366 3 7490 24 32100 く

υ
●
Ｊ 44429

3 21400 4 5342 25 32100 36 92870
4 32100 5 4280 26 48150 37 95314
5 32100 6 2140 27 37450 38 31209
6 1041 6 4280 28 25680
7 4273 8 3210 29 25639
０
０ 6420 9 2140 30 21400
9 80250 20 2140 31 12840
10 80250 つ

４ 6420 32 6420
11 80250 22 8560 り

，
つ
０ 166003

QuantitiCS OfimpOrt itcms at Sl.No.1,3,4,5,8 to 13,15 to 28&30 to 32 has bccn
restrictcd as l.o7Kgs./Kgo cOntcntin exportitelns taking clue frOm SION C… 1695.
Quantities Of import item at Sl.No.33&34 has becn allowed as l.53 Kgs./Kg。
content in cxportitcms a■ er taking 1/3rd recovery.

2.

3.

4.

5.

Quantity of import item at Sl. No. 35 has been allowed as 1.79
export item after taking 1/3'd recovery.
Quantity of import item at Sl. No. 36 has been allowed as 2.51
export item after taking 1/3'd recovery.

Kgs./ Kg. content in

Kgs./ Kg. content in

6. Rest of import items have allowed as applied for taking clue from SION C-1695.

Norms committee mav take a view

Norms Collllmittee I

DIPP No.12/100/2016-′
「 SW/41  dated 14/12/2016

-/ 

-H
j-

(s'K'"lailf't') tul 
o

Development Officer

白

Deputy械卜とし]:r6。 l′ ⌒
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鼎 。る

Govt of India
Offrce of the Development Commissioner

Ministry of Micro Small & Medium Enterprises
Mechanical Division

Subject: AA no 0410161617 dated 17.02.16 of iWs Stera Engg.

Norms may be recommended as follows:-

. Import of Sno I of items of import may be allowed for 1834 nos. The
weight may be allowed for 20014 kg inclusive of7% wastage after
affecting 213 rd, rccovery for wastage.

o Import of Sno 2 of items of import may be allowed for 1375 nos. The
weight may be allowed for 5647 kg inclusive of 11.6% wastage after
affecting 2/3 rd recovery for wastage.

. Import of SNo. 3 may be allowed on net to net basis with NIL wastage and
accountability clause.

This issues with approval of Director (ME).

sq <Erfiq r r+,
D.poty Orretor G6n6r6t

f€yr z.nrirc qeirFi-aytr. rxDlEctoEr. O.n€dt ot Forclon Trad-qrFrq frtfrrl/ oeE tr or co;mo,@lrq.l <f{.trlc/ Govr. ol t6<0.
Eldrrr r{dr. =rS RttfiUdyog Elh-w.n. Ncw Ootht

AD(ME)

陶

一

Sh V K Kashvap.FTDO.DGFT.Udhvog Bhawan Ncw Dclhi
UO NoTL― 13024/151/2016-MMM&A― DCMSME datcd 23 11 16

‐
「
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Depattment of Heavy lndus枷リ
TSW

SubieCt:M/S MPP Technology Private Lirnited― Advance Authorizauon

No. 0710109647 Dated 13.04。 2016′  No. 0710109648 Dated
13.04。 2016′ No.0710110339 Dated 31.08。 2016′  No.0710110398
Dated 12.09。2016(NC Meeang dated 14/12/2016)

The norms for the above AA may be ratified on repeat basis with
AAs No.0710103837 dated 01.05.2014 as per firm's request.

Norms committee may take a view.

(                i)

Industrial Adviser

14.12.2016

Norms Committee II
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Departlllent of lndustrial Policyど &Promotion

(TSW)

IЧケ12卜 261ι

NC Meeting dated 1411212016 - Case No.4217181 $zUs Tempel Precision Metal Products
India Pvt. Limited) (Advance Authoruation No. 0410161881 dated 09.05.2016)

Advance Authorisation may be ratified as under:

l. Word "Relevant "may be prefixed with the description of import items at Sl. No.
1 to 54 and their quantities may be allowed as under:

Sl.

No.
Quarrtity
(Kss.)

Sl.

No.
Quantity
(Kss.)

SI.

No.
Quantity
(Kgs.)

SI.

No.
Quanti″
(Kgs.)

Sl.

No.
Quantity
(Kgs.〕

1 21400 つ
４ 8560 ０

，
つ
ん 8560 34 93663 45 28560

2 21366 Ｏ
Ｊ 7490 24 32100 ０

つ 166003 46 25500
０
フ 21400 14 5342 つ

４ 32100 36 41806 47 25500
4 32100 く

υ 4280 26 48150 37 44429 48 30600

5 32100 16 2140 27 37450 38 92870 49 30600

6 1041 16 4280 28 25680 39 95314 50 10200

7 4273 18 3210 29 25639 40 31209 く
υ 10200

０
０ 6420 19 2140 30 21400 41 20400 つ

´ 25500

9 80250 20 2140 Ｏ
Ｊ 12840 42 34680 つ

′
く
υ 10200

10 80250 21 6420 32 6420 43 42840 54 10200

80250 22 8560 ●
Ｊ
り
， 31821 44 28560

2.

3.

4.

5。

Quantities of import items at Sl. No. 1,3,4,5,8 to 13, 15 to28 &30to32 has been
restricted as 1.07 Kgs./Kg. content in export items taking clue from SION C-1695.

Quantities of import item at Sl. No. 35 &36 has been allowed as 1.53 Kgs./ Kg.
content in export items after taking 1/3'd recovery.

Quantity of import item at Sl. No. 37 has been allowed as 1.78 Kgs./ Kg. content in
export item after taking 1/3'd recovery.

Quantity of import item at Sl. No. 38 has been allowed as 2.51 Kgs./ Kg. content in
export item after taking 1/3'd recovery.

6. Rest of import items have allowed as applied for taking clue from SION C-1695.

Norms committee may take a view
/多
´
稿 ,も

(S.Ko Jain)
Development Ofrlcer

Norms Committec I
DIPP No.12/100/2016-TSW/54  dated 14/12/2016
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H

“ち6″



DepartIIlent of lndustrial Policy“ &Promotion

(TSW)

5■
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NC Meeting dated l4ll2t20l6- Case No. 31/7/81 (M/s Reep Industries Pvt. Limited )
(Advance Authorization No. 0410161945 dated 19.05.2016)

Advance Authorisation may be ratified as under:

1. Net weight of 187.142 MT may be specified with the quantity of export
product.

2. Quantities of import items at Sl. No. 1 & 3 to 8 may be allowed as

1.03 Kgs./Kg. content in export item.
3. Quantities of import items at Sl. No. 2 &9 may be allowed as 1.02 Kgs./Kg.

content in export item.

Norms committee may take a view

ン
面 ′
"レ
′ヽ

(S. K. Jain)
Development Officer

Norms Committee I
DIPP No.12/100/2016-TSW/57 datcd 14/12/2016
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Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 1411212016- Case No. 59/7/81 (M/s Polycab Wires
(Advance Authorization No. 03f 0804887 dated 20.05.2016)

58
1 LI_12・ 201C

Pvt.Limited)

Advance Authorisation may be ratified as under:

l. Export items at Sl. No. 3 to 6 may be deleted as requested by the firm vide their letter
dated 1 lth Novemb er,2016.

2. Description, sizes, quantities and net weight of export items at Sl. No. 1,2 & 7 under
the Advance Authorization may be specified as per enclosed Annexure.

3. Quantity of import item at Sl.No.l i.e. Copper Wire Rod may be restricted as

455737 Kgs. and may be allowed as 1.01 Kgs./Kg. content in the export items at Sl. No.
1,2 & 7.

4. Quantity of import item at Sl. No.2 i.e. Aluminium Ingot may be restricted as 369.5 Kgs.
and may be allowed as be allowed as l.0l Kgs./Kg. content in the export items at Sl.
No.7.

5. Quantity of import item at Sl. No. 3 i.e. LDPE Compound (Crosslinkable) may be
restricted as 42606 Kgs. and may be allowed as 1.05 kgs/kg content in the export items at
Sl.No. 1,2 &,7.

6. Quantity of import item at Sl. No. 4 i.e. COGEGUM Compound may be restricted as
32230 Kgs. and may be allowed as 1.05 kgs/kg content in the export items at Sl. No. I &
7.

7. Quantity of import item at Sl. No. 5 i.e. PVC Resin may be allowed as

content in the export items at Sl. No. 2.
1.05 Kgs./Kg.

8. Quantity of import item at Sl. No. 6 i.e. PVC Plasticizer may be allowed as 1.05 Kgs./Kg.
content in the export items at Sl. No. 2.

9. Quantity of import item at Sl. No. 7 i.e. Steel Wire Rod may be restricted as 256459 Kgs.
and may be allowed as 1.02 kgs/kg content in the Export items at Sl. No. I &2.

10. Quantity of import item at Sl. No. 8 viz. Zinc Ingots may be allowed upto 4 % of weight
of Steel Wire Rod

I l. Quantity of import item at Sl. No. 9 i.e. Semi Conducting Compound may be restricted as

270.3 Kgs. and may be allowed as 1.05 kgs/kg content in the export items at Sl. No. 7.
12. Quantity of import item at Sl.No. l0 i.e. Copper Tape may be restricted as 120.9 Kgs.

and may be allowed as l.0l Kgs./Kg. content in the export items at Sl. No. 7.

Norms committee may take a view

ノ  |■7可7■″し。,`

(S.Ko Jain)
Development Officer

Norms Committee II
DIPP No. t2tWt6-Tswl58 dated

zlEfvl',.. ,..
gq q6:r[=frr* ,

Deputy Olrector G6noral ,. . r -rr(:.gn o,
ffiI EqrqR qExl':{.1pfi(t .

DlrectoEie G€ner6l of Foreign Tru.teqrtrrq fr'Trrl/Deptt. of co-mmerqe
qfqil TfTe-rq/Govt. of lndle
\rdrq q-T=, 

=-$ 1:Hr(Jdyog Eihawan, N€w t)elhl

14/12/2016
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EXPOR丁 1丁EM LIS丁
AOVANCE AUTHORISAT10N FILE N0 03Ю 5′040100022/AM17

ADVANCE AUTHORISAT10N N0 0310804887 DT 20 05 2016
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size a type ol Cables
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７

１

２

5 Core X 150 Sq MM

5 Core X 185 Sq.MM

4 0ore X25 Sq MM

3 Core X25 Sq MM

4 Core X 25 Sq MM

4 Com X25Sq MM

Cond XLPE:osulated PVc sheathed Amloured Cables 1 2 KV

3 Core X 16 Sq.MM

5 Core X16 Sq MM

5 Core X 25 Sq MM

3 Core X 4 Sq MM

3 Core X25 Sq MM

3 Core X 6 Sq MM

3 Core X lo sq MM

5 Core X 25Sq MM

5 Core X4 Sq MM

5 Core X6 Sq MM

5 Core X 10 Sq MM

5 Core X 16 Sq.MM

5 Core X 25 Sq MM

5 Core X 35 Sq MM

5 Coe X50Sq MM
5 Core X 70 Sq MM

5 Core X 95 Sq MM

5 Core X 120 Sq MM

5 Core X 150 Sq_MM

5 CoЮ X 185 Sqo MM

5 Core X 240 Sq.MM

5 Core X 6 Sq.Mlu

5 Core X lo Sq MM

7 Core X 25 Sq MM

12 Core X 25 Sq MM

4 Core X 185 Sq`MM

4 Com X 240 Sq.MM

4 Core X 35 Sq MM

4 Core X 95 Sq.MM

4 Coc X 120 Sq.MM

4 Coro X 150 Sq=:.1

4 Core X 185 Sq MM

4 Core X 3∞ 鈎 MM
Core X 95 Sq MM

4 Core X 95 Sq MM

Cond. Covered wih &tna Coodudtp Conrpound XIPE lmulated Copper
ZHFR Shea枷

“

Al.Ⅷre Amoured Cables above l.l KV.

l Cott X 95 sq MM(1l kV}

l Core X 95 Sq.MM(1l kv)

122000.000

334850000

4500,000

220810

653.422

1́3´
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1崎 ‐12‐2dfDepartIIlent of lndustrial Policy“ &Promotion

(TSW)

NC ⅣIeeting dated 14/12/2016
Authorization No.0510398584

―Case No。 9/10/81(Ⅳ1/S KEI Industries Limited)(Advance

dated 24.05.2016)

Advance Authorisation may be ratified as under:

l. Net weight of export products may be specified as under:

SI.

No.
Net Export
Weight
(Kes./Km)

SI.

No.

Nct Export

Weight

(Kgs./Km)

Ｓ‐
．
Ｎ。

Net Export
Weight
(Kes./Km)

SI.

No.
Net Export
Weight
(Kss./Km)

1 9876.6 1 1589.6 つ
４ 3378 1046.7

2 7188.1 つ
４ 2986.5 22 1364.3 32 1799.1

●
Ｊ 506.4

●
Ｄ 3616.7 23 1849.4 ０

′
り
， 1395.9

4 612.8 4 1810.7 24 2375.8 34 2146.1
く
υ 940 5 4030.3 25 2745 35 2743.5

6 1220.6 6 5099.3 26 133.9 36 795.3

7 1557.1 7 6181.6 27 365.3 37 967.2
０
０ 585

０
０ 12971 28 437.4 38 34522.9

9 843.3 9 298,7 29 568.6 39 2837.4

10 1099.5 20 741.2 30 750 40 7263.3

2. Quantities of import item at Sl. No 1 viz. Copper Wire Rod/CC Rod(EC Grade)/ Copper
Cathode (99.99% purity) (Electrolytic grade )may be allowed as under:

a) For Export products mentioned at Sl. No. 1, 18, 19 & 33, as 1.01 Kgs./kg content in
the Export products

b) For Export products mentioned at Sl. No. 2 to 17, 2l to 23,25 to 32, 34, ,35 & 39 as

per Engineering Table 5.

c) For Export product mentioned at Sl. No. 20, as per Engineering Table 4.

d) For Export products mentioned at Sl. No. 24, 38 & 40 as 1294.4 Kgs./Km ,

15644.7 Kgs./Km & 5333 Kgs./I(m., respectively taking clue from Engineering
Table 5.

Quantities of import item at Sl. No 2 viz. XLPE Compound of relevant grade may be

allowed as 1.05 Kgs./kg content in the export products at Sl. No. I to 20 & 36 to 40.

Quantities of import item at Sl. No 3 vrz. PVC Resin may be allowed as 1.05 Kgs./kg
content in the export products at Sl. No. 2 to 20.
5.Quantities ofimport item at Sl.No.4i.e.Galvanised Steel Wire/GoI Wire may be a1lowed

as l.01 kgs/kg content in the Export products at Sl.No.2 to 24,27 to 33,36&37 as

claiFned by the fl1111.

6.Quantities ofimport item at Sl.No.5 viz.HDPE may be allowed as l.05 Kgs./kg content血
〃…
湖` l a 21to位
 Ⅵ

D鱗節ぎ点亀ポ4ふ。
… …

′Deptt・ Of CO:m m er● ●

u器覇藁暫載鮮当日    _

3.

4.



Quantity of import item at S1. No. 6 i.e. Semi Conducting Water Blocking Tape/Water
Blocking Tape(Cable grade) may be allowed as 1.02 Kgs./Kgs. content in the Export
products at Sl. No. 1 & 38 to 40.

Quantities of import item at Sl. No. 7 viz. EPR may be allowed as 1.05 Kgs./kg content in
the export products at Sl. No. 2l to 35.

Quantities of import item at Sl. No 8 viz. Nylon Compound of relevant grade may be

allowed as 1.05 Kgs./Kg. content in export products at Sl. No. 38 to 40 .

Norms committee may take a view

/ffi-,L-\
(S.K.Jain)

Development Officer
Norms Committee II
DIPP No. l2/100/2016-TSw/60 dated 1411212016

7.

８

　

　

９

w
'#m

- 50-



Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 1411212016- Case No. 26110/81 (M/s Polycab Wires
(Advance Authorization No. 0310805316 dated 08.06.2016)

こつ
lい 1ヽ2・ 3LSlξ

Pvt.Limited)

Advance Authorisation may be ratified as under:

I . Description, sizes, quantities and net weight of export items at Sl. No. I to 17 under the
Advance Authorization may be specified as per enclosed Annexure.

2. Quantity of import item at Sl.No.l i.e. Copper Wire Rod may be allowed as

1.01 Kgs./Kg. content in the export items at Sl. No. I to 10, 12 8. 14 to 17 .

3. Quantity of import item at Sl. No.2 i.e. Aluminium Ingot may be allowed as be allowed as

1.01 Kgs./Kg. content in the export items at Sl. No. 8, 11 &13.
4. Quantity of import item at Sl. No. 3 i.e. LDPE Compound (Crosslinkable) may allowed as

1.05 kgs/kg content in the export items at Sl. No. I to 13 & 15 to ll .

5. Quantity of import item at Sl. No. 4 i.e. COGEGUM Compound may be allowed as

1.05 kgs/kg content in the export items at Sl. No. 6, 7, 10, 12 & 13.
6. Quantity of import item at Sl. No. 5 i.e. PVC Resin may be allowed as 1.05 Kgs./Kg.

content in the export items at Sl. No. I to 5, 8, 9, ll & 14 to 17.
7. Quantity of import item at Sl. No. 6 i.e. PVC Plasticizer may be allowed as 1.05 Kgs./Kg.

content in the export items at Sl. No. 1 to 5, 8, 9, ll & 14 to ll .

8. Quantity of import item at Sl. No. 7 i.e. Steel Wire Rod may be restricted as 860844 Kgs.
and may allowed as 1.02 kgs/kg content in the Export items at Sl. No. I to 5, 9,10,12 &.

15 to 17.

9. Quantity of import item at Sl. No. 8 viz. Zinc Ingots may be allowed upto 4 % of weight
of Steel Wire Rod

10. Quantity of import item at Sl. No. 9 i.e. Semi Conducting Compound may be allowed as

1.05 kgs/kg content in the export items at Sl. No. 12 & 13.
1 l. Quantity of import item at Sl. No. 10 i.e. Copper Tape may be allowed as 1.01 Kgs./Kg.

content in the export items at Sl. No. 12 &.13.
12. Quantity of import item at Sl. No. 1l i.e. Glass Mica Tape may be allowed as 1.01 Kgs./kg.

content in the export items at Sl. No.2, 4 to 6 & 17 as claimed by the firm.

Norms committee may take a view

―  「でF訪ぃ′ゝ
(S.K.Jain)

Development Officer
Norms Colmmittee II

DIPP No.12/100/2016¨ TSW/69 dated 14/12/2016
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EXPORTITEM LIST
ADVANCE AUTHORiSAT10N FILE NO.03195704o/00182/AM17

ADVANCE AUTHORISAT10N NO.0310805316 DT.08.06.2016

gar\frcr Figz sauutr stNGHsq qErkr.xr Rgr qrqrs
Deputy Otrector cenoEl of Forclgn TEda

E-*sr qrqrs tr€:rffi.;afi-q
DIr€ctorste GoneEl of Forolgn Trad€qfftrqc frrTftf /Deptt. ot Commorce

qT<eT Tr{tFTq/Govt. ot lndlaggfi-r1 qra7. 
={ frdtLJdyog Bfiawan, New t)elhl
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VIN00 KUMAR KASHYAP
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Size & type OI Cables Oty(m

…

」

TotJ CabЮ wt

(MetrlC:Ons)

1 nnned cOpper Cond XLPE lnsulaled PVC Sheathed Armoured CaЫ es l.2 KV,

1 2 Core X 2.5 Sq,MM

12 Core X 2.5 Sq.MM

24Cm X2.5 Sqo MM

2 CoreX 2.5 Sqo MM

4 COre X 2.5 Sq,MM

2310C10 268.000
rmd cOpper cond.Covered with Giass Mica Tape XLPE insuiated PVC

Sheahed Amoured Cabies l.2 KV.

1 24 Core X 2.5 Sq.MM

12 Core X 2.5Sq MM

2 Core X 2.5Sq MM

4 24 Core X 2.5 Sq. MM

5 12 Core X 2.5 Sq.MM

6 2 Core X 2 5 Sq.MM

429000 328930

3

Tinned Copper Cond.XLPE lnsulated PVC Sheathed Overa‖ Shielded Ar品 ourδ d

mshmentaoOn COlleS up● 500V
1 5ParX05Sq MM
2 PairX 0 5 Sq.MM

3 211 Ptt X O.5 Sq.MM

lo Par x o.5 Sq.MM

5 1 PairX 1 Sq. MM

20 ParXo.5 Sq.MM

7 10 PalrX0.5 Sq. MM

2 ParXO.5sq MM

51700 213865
Iinned Copper Cond. Covered with Gtass tvtica Ti@
lOverall Shielded PVC Sheathed Armoured Cables upto S00 V.

1 5 Par X O.5 Sq.MM

l0PairX0.5 Sq. MM

20T Xl.5 Sq.MM

5 PalrX O.5 Sq.MM

堕  「メQ.5sq MM
10T X1 5 Sq.MM

157000 202530
Iirmed Copper Cond. Covered with Glass Mica Tape XLPE lnsulated Overail
Shielded PVC Sheathed Armoured lnstrumenlation Cables upto 500 V.

1 lPaIXl Sq MM
lTXl.5 Sq.MM

l PalrX l Sqo MM

4 lTX15Sq MM
5690∞ 170565

Tinned Copper Cond.Covered with Mica Tape XLPE insulated ZHFR Sheathed

unarnOured lnstrumentalon Cables uplo 500 V

1 Parx l sq.MM

2 TX15Sq MM
11000 0864

_52´
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ζ

Cond.XLPE insulated PVc sheathed Al ⅥЛre Amoured Cables l.2 KV.

Cond.XLPE hsulaled PVC sh55]]こ 百可i藉 mOured cabtts

Tape ZHFR Shea[rqd Armoured Cables aborre 1.1 KV.

CoveredwitrSemi Con@
多HFRSheahed劇.晰田Ampured Cables above l.l KV.

l Core X 135

XLPE hsuaed PvcsheaulJ

湛
u   

鋭 |

Ⅵ    AP
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`a一ヽ
5Cot X50 Sq.MM
16 3 Core X 36 Sq.MM

2Coc X150 Sq.MM
3 Core X 25 Sq.MM

2Coe X25 Sq.MM

20 4 CoFe X35 Sq.MM

3Core X 70 Sq MM                    ●

4 Core X 150 Sq.MM

3 Core X 185 Sq.MM

24 4 CoE X185 Sq.MM

2 Core X 25 Sq,MM

26 2 Cott X 35 Sq MM

20oo X95 So.MM
2CoE X6Sq MM
29 2 Core X 10 Sq.MM

224200 561.662
riHd cOpper Cond.XLPE insulated lndividuaけ 8 0vera‖ Shielded PVC

Sheand Arlnoured:nstumentaton Cables tlpto 500 V.

1 5Pま XO.5Sc MM
10 PttX O.5 Sq,MM

20 PttX O.5 Sq.MM

10 Ptt X O.5 Sq.MM

20 Ptt X 0 5 Sq.MM

211000 205910
Tlnned Copper Cond Covered wth Glass Mに a Tape XLPE hsubted Ove口 |

Shdded PVC Sheathed Arrnoured Cables upto 500 V.

1 10Pそ奮X05 Sq.MM
5 ParX0 5 Sq.MM

10Pき XO.5 Sq.MM

4 20 Ptt X O.5 SQ.MM

63500 56.630

qfi(ffIT fiHE / BALJI'T SINGH
rgiq qEiflrqy?rF f}{w1 sqfqfrf

Dgputy Dlrector C'lnBral ot Forelgn Trada
fa+YJ tr'1t11 ' rrErrf-{+grffrq

Dlrect6ra,,' , €o€rel of Fo.€lgn TEde
r{fFf{E':r:1i.,'. -eptt. of Comm€E

aTI<., rr {.r.rq/Govt. of Indla
-\tEl'i 'r .r'.'1. q-E f-d

udyo(] Bir.awan, New D€lhl
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Ir{-t2-2ol(
Govt of India

Ministry of Micro Small & Medium Enterprises
Office of the Development Commissioner

Mechanical Division

subject: AA no 0210206848 dated 20.07.16 for M/s orion Metal powder pvt Ltd

The following information is required

o Size and specification including grade, composition, range, thickness etc
of the items proposed for import.

r Detailed calculation as_to how the quantity ofraw material proposed for
import has been arrived at, including the net weight ofcomponents to be
manufactured out ofthese imported materials, w-astages claimed at each
stage of manufacturing. with complete justificatioriand suppofted bt
documentary evidenceidrawin Co Firm has mentioned..copper scrap in any form -99.9o/o plrity, as one of
the import items. Firm to clarify the dltails of the iterns intended for
import.

r Firm to give exact specification ofSno I ofitems ofexport.

This issue with the approval of Director (ME)

C"v
--::a 2,-\t.,
(K.S.Sodhi)

AD (ME)

UO note No TL-13024/166/2016-MMMで
Aヽ―DCMsヽ4Edated 22 11 16

-s5-
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1キィ|を2oltDepartllllent of lndustrial Policyど L PrOmotiOn

(TSW)

NC ⅣIeeting dated 14/12/2016-Case No.12/13/81(M/s KEI Industries Limited)(Advance
AuthorizatiOn No。 0510399385 dated 08.08.2016)

Advance Authorisation may be ratifled as undcr:

1. Net weight ofexport products rnay bc specifled as under:

SI.

No.
Net Exporl
Weight
(Kgs./Km)

Ｓ‐
．
Ｎ。

Net Export

Weight

(Kgs./Km)

Ｓ‐
．
Ｎ。

Net Export

Weight

(Kgs./Km)

SI.

No.
Net Export

Weight

(Kgs./Km)
1 16486 17 343 33 345.4 49 357.1

2 6458 18 7992 34 424.8 50 440.6
3 1891 19 2314.5 ξ

υ
り
０ 757.5 く

υ 537.4
4 56.9 20 343.2 36 878.2 52 469,9
5 56.9 つ

ん 473.6 37 1292.1 つ
０
ξ
υ 1550.6

6 225 つ
４
う
４ 813.3 38 1525.1 54 731.3

7 261.8 ０
フ
う
Ｚ 254.4 39 371.2 55 279。 9

8 689.1 24 902.6 40 455.4 56 119.6
9 1309.1 25 278.6 41 427.8 57 50.8
0 1739.6 26 573.5 42 1472 ０

０ 1278.3
l 299.6 27 1507.8 Ｏ

Ｊ
И
針 2345.6 59 1870.2

2 183.3 Ｏ
Ｏ
つ
４ 306.7 44 4322.5 60 1418

つ
０ 305.4 29 1326.4 45 12820.2 61 2194
4 544.8 30 つ

Ｊ
∠
υ
Ｏ
， 46 4705.8 62 3853.2

5 1225.1 ●
Ｊ 278.6 47 68.6

6 1078.5 32 306.7 48 3156.3

2- Quantities of import item at Sl. No I viz. Copper Wire Rod/CC Rod(EC Grade)/ Copper
cathode (9999% purity) (Etectrolytic grade )may be allowed as under:

a) For Export products mentioned at Sl. No. 1,2 & 3 as 3455.4 Kgs./Km,5434.3 Kgs./Km& 5547.4 Kgs./Km., respectively taking clue from Engineering Table 5.
b) For Export products mentioned at Sl. No. 4, 5, 17,20 to 22,30, ,g to 43, 46 to 51, 54 to

60 & 62 as per Engineering Table 5.
c) For Export products mentioned at Sl. No. 6 to 16 & 23 to 29, as l.0l Kgs./kg content

in the Export products.
d) For Export products mentioned at Sl. No. lB, 19, 44 & 45 as 6590.7 Kgs./Km ,

1630.7 Kgs./Km, 2588.8 Kgs./Km. & 8875.7 Kgs./Km., respectively taking clue
from Engineering Table 5.

e) For Export products mentioned at Sl. No. 31 .

f) For Export products mentioned at Sl. No.
to 37 & 52, as per Engineering Table 4.

38 , 53 & 6l as 437.9 Kgs./Km,
respectively taking clue from Engineering Table 4.346.7 Kgs./Km.`と 346.7 Kgs./Km,

r

″5`´



算
ン

3. Quantities of import item at Sl. No 2 viz. XLPE Compound of relevant grade may be

allowed as 1.05 Kgs./kg content in the export products at Sl. No. 1 to 19, 23 to 46,48 to

53 &, 58 to 62.
4. Quantities of import item at Sl. No 3 viz. PVC Resin may be allowed as 1.05 Kgs./kg

content in the export products at Sl. No. 1 to 5, 18 to 46 & 48 to 62.

5. Quantities of import item at Sl. No 4 viz. Antimony Trioxide may be allowed as

1.05 Kgs./kg content in the export products at Sl. No. I to 5, 18 to 46 & 48 to 62.

6. Quantities of import item at Sl. No. 5 i.e. Galvanised Steel Wire/G.I Wire may be allowed

as 1.01 kgs/kg content in the Export products at S1. No. 1 to 3, 6 to 17,23 to 45,49 to 53

& 58 to 62 as claimed by the firm.
7. Quantities of import item at Sl. No. 6 viz. HDPE may be allowed as 1.05 Kgs./kg content

in the export products at Sl. No. 6 to 19 & 23 to 48 .

8. Quantity of import item at Sl. No. 7 i.e. Glass Mica Tape may be allowed as

1.02 Kgs./Kgs. content in the Export products at Sl. No. 6 to 1 I '
g. Quantity of import item at Sl. No. 8 i.e. Semi Conducting Water Blocking Tape/Water

Blocking Tape(Cable grade) may be allowed as 1.02 Sq. Mtrs./Sq. Mtrs. content in the

Export products at Sl. No. 18 & 19.

10. Quantities of import item at Sl. No 9 viz. Nylon Compound of relevant grade may be

allowed as 1.05 Kgs./Kg. content in export products at Sl. No.18 &. 19 .

Norms committee may take a view

~蒻
｀レ,し ′、

(S.Ko Jain)

Norms Collllmittee II

DIPP No.1%/100/2016¨ TSW/80 dated 14/12/2016

Development Officer

臼

-57‐



Depart】ment of lndustrial Policyど &Promotion

(TSW)
|々″12・ 2 οlこ

NC Rtteeting dated 14/12/2016‐ Case No。 13/13/81(ⅣVs KEI Industries Limnited)(Advance
Authorization No.0510399443 dated ll.08.2016)

Advance Authorisation may be ratified as under:

l. Net weight of export products may be specified as under:

SI.

No.
Net Export
Weight
(Kgs./Km)

Ｓ‐
．
Ｎ。

Net Export
Weight
(Kes./Km)

Sl.

No.
Net Export
Weight
(Kss./Km)

SI.

No.
Net Export
Weight
(Kes./Km)

l 198.2 6 745。 9 1 3065.6 16 6916.9
つ
ん 248.8 7 999.5 つ

ん 183.7 17 14827.4
●
Ｄ 358.5 8 1309.7 つ

つ 277.3 18 5937.6
4 455.1 9 1839.3 4 540.2

671.5 10 2320.1 く
υ 985.5

2.

a)

b)

C)

Norms(ComΠ littee II
DIPP No.12/100/2016-TSW/83 dated 14/12/2016

GOno「●|。 (卜 c1019。  r「 aCo
瀬 。壼 ]異責H翡浮『:碁

Quantities of import item at Sl. No I viz. Copper Wire Rod/CC Rod(EC Grade)/ Copper
Cathode (99.99% purity) (Electrolytic grade )may be allowed as under:
For Export product mentioned at Sl. No. l, as per Engineering Table 4.
For Export products mentioned at Sl. No. 2to 4 & 6 to 15 as per Engineering Table 5.
For Export products mentioned at Sl. No. 5, 16, 17 & 18 as 278.1 Kgs./Km ,
4631.1 Kgs./Km, 7536.8 Kgs./Km, & 3189.5 Kgs./Km., respectively taking clue
from Engineering Table 5.

3. Words " Semi Conducting XLPE Compound" may be deleted from the description of import
item at Sl. No. 2
Quantities of import item at Sl. No 2 viz. XLPE Compound of relevant grade may be
allowed as 1.05 Kgs./kg content in the export products at Sl. No. 6 to 1l &. 16 to 18.

Quantities of import item at Sl. No 3 viz. PVC Resin may be allowed as 1.05 Kgs./kg
content in the export products at Sl. No. 1 to 18.

Quantities of import item at Sl. No 4 viz. Antimony Trioxide may be allowed as
1.05 Kgs./kg content in the export products at Sl. No. 1 to 18.

Quantity of import item at Sl. No. 5 i.e. Semi Conducting Water Blocking Tape/Water
Blocking Tape(Cable grade) may be allowed as 1.02 Kgs./Kgs. content in the Export
products at Sl. No. 16 to 18.

Norms committee may take a view

4.

5。

6.

7.

/
(́S.K.Jain)

Development Officer
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Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 1411212016 - Case No. 2/19/81 (M/s Apar Industries Limited) (Advance
Authorization No. 0310808692 dated 25.10.2016)

Firm may be asked to submit the following information:

Detailed calculations for the requirement of each raw material, export product
wise supported by the cross sectional diagram of the cable/ Buyers data sheet.

Total Net weights of each cable including the net weights of all inputs (imported
as well indigenous, except packing materials)

Material balancing viz. net content of each imported and indigenous input, export
product wise.

4. Total requirement of each raw material, export product wise, in a tabular form

Norms committee may take a view

2.

3.

, -li- -_/fr
(S.K.Jain)

Development Officer

qt,

l)-ll-zoE

u.1 t-t I

Norms Committee II
DIPP No. l2ll00l20l6-Tsw94 dated 1411212016
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4L\)
Ministry of Heavy Industries & Public Enterprises

Department of Heavy Industry
TSW(B) Section

AR-5C2
I tl-t2-2old

Subject: Application of M/s Leitwind Shriram Manufacturing Ltd. for
-ratification of norm of AA No.0410147963 Dated 1s.07.2013.

:

Refeience: DGFT ID Note No. oLl8tlsol22UAM14lDES-il lrtt Dated' 15.09.2015.

Reference above application and subsequent reply submitted by the firm
vide their letter dated 14.11.20i5 has been examined 

^.ra 
U"""d on information

made available there rn the proposal is recommended as under:

Export Product: i. 662 KW Rotor pole (Net wt. 32.90 kg./unit)
Li. 662 KW Winding (Net wt. 189.3 kg./unit)

Import Inputs:

recommended
Permanent Magnet,
Rotor Aluminium Profile

Net to net with accountability
clause under GN-4.

Stampings for Rotor Net to net with nil wasta
As per Misc C-164T or as
4ppiied for whichever is lower.

Stampings for Stator Net to net with nil was
Rectangular Copper Conductor 67 kg. with 1% was

This issuc with the approval of」 S(RKS).

FTDO. DES-II. DGFT.
DHI Uo No. 3(77) l2OL3lTSw(B)/ dated 01.01 .2016.

ivDl , (l ?.t 
.tS

(Gajraj Singh)
Sr. Development Officer
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AR-5'11
Department of Industrial Policy & Promotion

(rsw)

NC Meeting dated 14112/2016 - case No,577-AlR (M/s s. K.Industries)

11,-122olG

Keeping in view that the export item is for aeronautical applications , it is recommended
that scrap wastage norrns may be modified for the EOU as under in terms of para 6.8(e) of the
Foreign Trade Policy 2015-20, based on the Inspection report of MSME-Development Institute,
Ahmedabad:

Export Item Input ltem(s)

Description Quantity Description Quantity

Bearing Races l Kg. Relevant Alloy Steel
Bars

As per Chartered Engineer Certificate
attached with the MSME-DI report
(copy enclosed) or 84 oh (on raw
material basis), whichever is less.

or
Relevant Steel
Tubes/Pipes

As per Chartered Engineer Certificate
attached with the MSME-DI report
(copy enclosed) or 60 o/o ( on raw
material basis), whichever is less.

Or

Forged Ring of Steel

Or

As per Chartered Engineer Certificate
attached with the MSME-DI report
(copy enclosed) or 39 Yo (on ruw
material basis), whichever is less.

Relevant Phenolic
Tubes
(For bearing races
made from Phenolic
tubes)

As per Chartered Engineer Certificate
attached with the MSME-DI
report(copy enclosed) or 70 o/o ( on
raw material basis),whichever is less

Norms committee may take a view

4■.諦″ッ
Development Ofrlcer

Norms Committee Ⅱ
DIPP No.12/100/2016-TSW/577-A/R dated 14/12/2016

Ⅵ駐ぶ罵 AP

∫「II獄電:ぶiFttF堀.
■暴墨■l」鷲熾 ユ:・

″

`l´



0● :408:AshvtFamegh Compiex、 Opp S8yaii Vihar c:」 L.Raimaha!Rc8d.Baroda‐ 1.
P卜 : くU)0255 ‐ 2436246 ノ2251655 ,  Eィna:::3dharShttsociates(3vahoc_com

|‐1弩
メ

ABttARSH[EA
ASSOC[ATES

Enginee百 ng,Financiこ :and
Manaqe口綸nt Cons=:12=色

ASA′ ATノ ノ`DR/16_17/1691 |

DATE:_14.07.2016

『
■（Ｕ USOEVER IT CERI

CIIARTERED EN(」
1、EF_R CERTlllcATE

一Ｗ
一量

‐‥．ヽ
　　″

（
・
，）

P12ce:、′adOdal‐ 2

Datc:14.07,2016           ・

For ADHARSII11_∫ 、ASSOCIATES

∫ f lノβ
【「pcndr凛 ヽ裁〔1l RIaili● .

CI tRIERED ttIG二 入三ER

堆 軋 嚢 逮 魚

´62r

‐ ,こ :ua:,む : ・ _::こ「:erecこ f3こ 「`こ0「  ・ ■ Sヽ
～
la`を Ct`ヽそ

「
: ・

31と し■、'Ce■●.Cal,o■  ・ TesI:■=o:Fre=s,fe Vesseit 
■o sis



Ｃ
ヽ
・
〓
声
一
５
″・一
一
一」
ｏ
，
Ｃ
υ
ｏ
」

〓
゛
∝
一

ｏ
コ
罵

＞

●
∝

〇

Ｎ
‘
．〇

い
¨
．〇

ｒ
に

Ｃ

ヾ
ヾ
．〇

じ
¨
．Ｃ

０
０
．０

一
ヽ
．Ｃ

Ｃ

へ

Ｃ

卜
ヾ
．Ｏ

０
寸
．〇

卜
ヾ
．〇

〔
ぐ
．０

［
ヽ
．〇

め
ｎ
．Ｏ

ヽ

い

Ｃ

↓
へ
．０

蛉
∞
．０

う
ｍ
．〇

０
一
．〇

Ｏ
Ｈ
．Ｏ

∞
Ｎ
．０

∞
Ｎ
．０

¨
ヽ

Ｃ

∞
卜
．〇

∞
う
。Ｏ

Ｎ

一
．〇

Ｃ
ヽ
．Ｃ

Ｃ

ヽ

〇

∝
ｍ

Ｏ

）
¨

〇

ｒ

Ｃ

∞
ｍ

Ｏ

０
い
．〇

べ
ヽ
．（〕

一Ｌ
〉
＞
一一″）

「
守
（）
．（）

“

「
〇
．（
）

Ｃ
”

”
０

（）

０
０
［
〇
．（）

〇
一
∞
〇
．〇

ヾ
∞
ヾ
〇
．Ｃ

Ｃ
一〕
ヾ
０
．Ｃ

一
Ｃ
Ｃ
Ｏ
．Ｃ

▼́
一
マ
ｏ
．ｃ

０
ヘ
ヘ
０
．（）

０
へ
´
０
．Ｃ

一
０
い
Ｏ
．０

Ｏ

ｒ
吟
Ｏ
．Ｏ

Ｏ
〓
ヽ
０

Ｃ
〓
ヽ
Ｃ

ヽ
一
Ｃ
Ｃ

）（）〔

）〓
ヽ
〔一．｛）

（〕一一〔一（一́
一）

０
０
¨
Ｃ
．（）

Ｏ
“
〓
０
．０

０
一
「
０
．（〕

０
一
”
Ｃ
．０

（
〓

↓
Ｃ
．Ｃ

ヽ
ヽ
マ
Ｃ
Ｃ

蛉
Ｏ
∝
Ｃ
．Ｏ

○
寸
Ｃ
Ｃ
．〇

Ｏ
¨
ｒ
Ｏ
．０

一
ヽ
マ
０
（）

０
ヽ
ヽ
Ｃ
（）

）ヽ
ヽ
こ
．Ｃ

〓
ヽ
ヽ
０
．一〕

っ
∞
】
Ｏ
．０

Ｏ
Ｎ
寸
０
．Ｏ

CiC
｀ :ヽ

こlg
OiC

望
ヒ

“
Ｚ

。
“
」
り
∽
．∽
．∽

剣
ｌ
Ｑ
。
」
０
∽

．∽
．∽

Ｑ
ｏ
」
●
´

．∽
．∽

α
ｏ」ｏ∽
．∽「『

Ｏ
Ｃ
」
０
∽

」
■
卜
）∽
．一
硼

‐―
‥
蜀
一̈
『
４
■
州
Л
「

劉
日
月
凛
州

Ｑ
に
」
し
∽
　
〓
∽

α
″̈
』じ
い　・一
一∽

Ｑ
”」ｏ∽
．０
「『

Ｑ
に
」
し
∽
∽
．

引割

翼
州

…
ｄ
コ
〕
【
・‐「
倒

Ｊ
創
州
厠
司

Ｑ
Ｃ
」
０
０
．い
．∽

‐釧
「
一「
呵
ｎ

！
‥Ｊ
「
『端
司
「

劉

劇
「
呵

住
“
」
り
∽
　
∽
．

Ｃ
」
０
∽

ら
に
」
じ
∽
∽
．

ａ
ｃ
」
０
∽

（
一
Ｃ
」
ｏ

０
０
」
０
∽

Ｑ
Ｏ
」
０
∽
．∽
．∽

。
●
」
り
∽
．∽
．∽

ａ
ｃ」いら「］「

（Ｆ
」〓
■
ｄ

（ど
３
「
引

。
〓́
じ
一
．嘲

α
●
」０
∽

∽́
．一〕

０
０
」
り
∽
．∽
．∽

Ｑ
●
」
じ
∽
．∽
．い

劉

蠣
測

〕″

望

∽
●
０

∽
一
●

一」
ｏ
一
●
Ｃ
Ｃ

ヽ
＞

●
」

Ｃ

Ｏ

Ｓ

●
“
ｆ
〓
３

ヽ
一〕
い

ヽ
卜
∞

ゝ

卜
∞

Ｓ

∞
い

゛ヽ
∞
〇

Ｓ
い
い

Ｓ
，
〕

Ｓ

〔
一

ゞ

ヽ
い

ゞ
”
“

ゞ
ヽ
い

Ｓ
Ｎ
０

ゞ

ヾ
い

Ｓ
一）
０

夕
に
∞

。ヽ（
Ｃ
∞

ヽ
Ｌ

ト

や
い
（）ヽ

や
い
ヽ
一）

ヽ

卜
∽

ゞ
ｏ
０

ヽ
い
ト

ヾ
一Ｏ
Ｏ

マ
一
い
０

Ｓ

ヽ
い

ゝ
∞
∞

ゝ
】
い

ヽ

卜
∞

ゞ
∝
∞

ゞ
∞
∞

ま
¨
い

ヾ
い
↓
０

ヾ
い
０
∞

Ｓ
∞
０ 膚|コ

l

⌒∽Ｍ一〉一

″〓
）
．“」ぐど
」ｏ
」

０
０
」
「
一σ
Ｏ
」

Σ
ご
ゝ
）
≧
σ

∽
ヾ
Ｏ
．（）

崎
【
Ｏ
．０

Ｏ
輸
Ｈ
Ｏ
．一〕

〇
〇
ヾ
〇

●

〇
〇
ヾ
〇
〇

卜
０
い
〇
．０

．

め
ヾ
〇
．〇

ｍ
一
卜
Ｏ
．〇

〇
〇
崎
Э
．ヽ
Ｊ
一

〇

蛉
Ｎ
Э

．
Ｄ

一
∽
め
〇
．〇

せ
い
崎
Ｏ
．〇

寸
６
∽
〇
．〇

〇
〇
い
Ｏ

Ｏ

〇
∝
い
〇
．Ｏ

寸

〓
卜
０
．〇

〇
〇
ヽ
Ｏ
．０

創
ヨ
．「
．―

０
∞
輸
〇
．〇

〇
“

め
つ

つ

〇
〇
Ｎ
Ｏ

Ｏ

〇
ヾ
Ｈ
Ｏ

Ｏ

〇
い
ヽ
Ｏ

Ｏ

〇
め
一
０

．〇

卜
〇
崎
Ｏ
．０

い
∞
い
０
０

〇
〇
卜
〇
．０

〇
い
［
〇
．（
〕

０
０
い
〇
．０

〇
〇
い
Ｏ
．０

〇
い
ヾ
０
．〇

∞
”
ゞ
Ｏ
．０

Ｏ
Ｈ
Ｎ
Ｏ

Ｏ

〇
崎
寸
〇
．〇

０
∞
卜
Ｏ
．〇

〇
〇
ｎ
Ｏ
．ｏ

! |

単
‐‐‐一一「判
珊

一一一一‐‐‐‐̈・一̈一一無

〇
崎
一

〇
〇

「
Ｎ
吟
■
一ご

Ｏ
Ｃ

〓
べ
４
■
一＜

Ｏ
蒟
一

Ｃ
」
ぐ

０
０
ヽ
ヾ

く

」

〇
〇
一
Ｎ
』
≒
〕
く

（）
一^て

（）
ｒ
ゞ

（し
一^マ

（）
一一ぐ

Ｏ
〇

一
べ
ｒ

‘一く

０
，

一
，

一
」
く

Ｏ
Ｃ
】
Ｎ
三

中
一
く

〇
〇
一
倒
」
‐
］
く

〇
〇
】
向
つ
，
雪
＜

Ｏ
Ｃ

喘
ヽ
輸
〓
一＜

Ｏ
Ｃ

ｒ
Ｎ
“
∴
一
く
・

Ｏ
Ｏ

“
Ｎ
´
∴
一
く
・

Ｃ
Ｏ

［
Ｎ
ョ
∴
一
く
一

〇
〇

ｒ
Ｎ
う
。
」
く
一

墨

〇
０
ヾ
ぐ

く

∝
［

０
０

「
Ｎ
い
　
・
‥
′一
く
“

０
●
∽
ｔ
Ｏ
ル
ｙ

〓

〓
〓
せ

一ｏυ一Ｃｒ〓０
一　　　‐一　　ド‘に‥一・ｒ〓一に
‐

〕ｄ
劃
２
．司
Ｈ
〕
笙
対
〓

・３

“
〓
〓
一
，
〓
ヽ

坤詢「『「一̈一〓＝〓一　一〓〓

く

―
‐Ｉ
Ｊ
ョ
■
剛
“一．コ
鄭
型
嵐
「

轟
羅
輔
守

メ●
〓＜
ｒ）一」
（〕一一
（）

一一̈
工

〓^

憾
」””嘔

一暑

劃

．「

ヨ割

司

二
，，―
―
‐
‐
，―
…
―‐
出
日
．
ョ
劉
一ａ
一Ｃｉ
「一０
ぎ

墜
‐
―
に
目
――
「
員
詈
一諄
‐コ
ｄ

畳
，―
―
―
‐―
‐　
　
コ̈
一一〓
■
ａ
「
ぐ

壌
い蹟
一Ｆ

卜
一ヽ

「劉

∝
一
〓
一）
〓
二
Ｘ
´
摯
マ
〓
ニ

一
〓
〕

″
一
一
こ
ｒ
×
″
ｒ
ｔ
〓
ニ

γ
〓

〓

一
〓
〓
一〓
‘
ｒ
ヽ
三
二

〓
「
イ
一　
〓
〓
ヤ
ニ
）
¨
４
て

ヽ
〓
ニ

（́
）一́́一

“ :ヾ |―

rli OIト

一^一
一一“
一

ヽ
「

一
一一

一ヽ
一

て一一

一
一
イ

一
一́　
´
　

一
一
．́
一 ____“ f

ci=:三 |モ
ΞI三 i三 :Ξ

「
li:=:=

劃曇罰言

二 i二 :二 iニ

=:=:●
:=

=:=:●
:=

|||

|||
|   : : , I

ま二瑳彗ま韮
葛]肇ヨヨ耳E
き|き |
く iく ,

ヨヨ副Ξ
1 1 :

まま斐
=勇
:

″
〓
デ
一
〓
〓
〓
）
´
∽
守
〓

笙
「三

ビ
を
じ
一上
０

一
ミ
ゴ
一
〓
一
〓
し

ヽ
Ｘ

〓
〓

一
に

″
〓

，
一
〓
一
二
じ

へ．
Ｘ
一
，
一
〓
“

〓
一　
ヽ，
）
一
Ｘ
一〓
〕ヽ

一一

〓
一
〓
一
一
一
Ｊ
Ｘ
〓
聟

一一
”

〓
一
〓
一ｔ
３
ヽ
〔
Ｘ
」
”
［

一〓
″〓

一ヽ
こ
″
ン
」
′
〓
に

三
一
″一一）
」
∽
ヤ一“

‥‐
‐，一Ｆ
ピ
一・０
一〓
一嘔
〓
ヽ
一
」
一ハ
，
」
一
一
で
一
ば

‥
‘
‥
経
，嘔
ｔ
〓
を
一
二
夕〓
一一々

嘔

…
‘１
，
，Ｅ
Ｆ
一睦
」
に
一一た
‐・、軽
て
一一≦
曖

‐
‐
Ｌ
？
輝
一一■
Ｒ

一
心
お
（だ
く
を

，　‐　・　・　‥
，　一一一一一一
一一一・一　一〓
）一
．一一一， 　一一一一一

３
ヾ
ε

（
一Ｃ
∝

〓
ヽ
“
〓
〓

〓
Ｅ
生
〓
生
じ
一〕∽
」
γあ

″
〓

ｒ
〓
〓
」
じ

へ
　
一
ヽ
Ｘ
一
Ｃ
Ｃ
＜

一２

一
一一
″一
一
）
一）
一）（
・
一

生
〓
〓

〓
一“
¨
二
　
一
へ
ｘ
工
Ｃ
Ｏ
＜
一２

″
〓

″
〓
）

ｒ、
´
Ｘ

一
一
一
Ｘ
一
】

０
，
（〓

『
Ｃ
∝

〓
卜
“
．
こ
ヽ

ャ一一
一一一
（
一‘
（
一
）（）一
一一一）
へ
（
一
″一ヽ

・‥
，・　
，・　
‥」
一ｒ一一　ｔ
，
一一一（」
〓に
一

二
全

雲
ピ

Σ

一
一^
一）
ヤ
一．
）
一一
・・
一、一
一

―
‥ｌ
ｉ
ｌ
‥
‥ｔ
〓
一
一〓一ｔ
ｉ
ｔ
・躊
マ〓
一^

∝
Ｅ

ヽ

〓
０

〓
Ｏ

Ｃ

碑
一蘇
陶
軍
一日
暉

」
●
こ
一Ｏ
Ｃ
一〓

」
”
“

一０
こ
〓
¨

一一〓
一
一・一）
一）
一
¨ヽ

一́
一″二

」^′・一一〕

，

ど

一，

〓

”

＞
ｏ
一一く

」
■
Ｃ
一●
●
）
”
＞
Ｃ
〓
く

一
一
Ｃ

一
｝

∝
ｒ　
Ｃ
一

０

「

Ｃ
一

“一（一｝

一́
一

ヽ
（一
・一
”

一
「

＾
・
〓

”
∞

ヽ
一

ヽ
〕́
〔　
〓

〔〕〔〕
一一
一

ヽ
∞
　
〓
】

ニ■一
一一

、 :r:_― :ヽ :"

ｔ
ｒ
一３

ｒ
一一〓

・ヽ）
一́
．́
〓

″二
一一
´
一

Ｃ
ｍ

¨

一

べ
へ
〔一
一

一
ｒ

（ヽ
一一

一
一

一一
一― i

ヽ
∞
二

一

０、一一
．
〓

Ｎ
∽

Ｃ

”
一」．ニ

ヽ

一゙
〔一

ヽ
一「
．（一

ヽ
“一
（
一

ヽ
一一
一」

―
″
一に
Ｋ
Ｆ
ド
一た
ド
に
ド
〓
」К
，電

」́
ヽ

一
ヽ
（一=:だ :ミ

:ミ
|く 1賃 :ミ



一』
報
一Й毎
ゝ，
０
一二
“」●
＞
ｏ
り
ｏ
こ

´
″
″こ

。
っ
驀

＞

ｎ
．Ｄ

卜

〇

卜
∞
．Ｈ

●

Ｃ

い
Ｏ
．〇

〇
∞
パ
〕

ヽ
．〇

べ
ヽ
．Ｏ
ヾ
．（）

ヾ

Ｃ

一
Ｈ
．〇

崎
”
．Ｏ

∝
ヾ
．〇

Ｏ
ｎ
．〇

い
一
．〇

Ｏ
Ｎ
．Ｏ

∝
ヽ
．０

卜
ヾ
．〇

［
卜
．〇

ｏ
ｍ
．〇

Ｏ
ｎ
．〇

ヾ
Ｎ
．０

い
０
．〇

Ｎ
∽
．０

ゞ
０
．０

Ｎ
ｍ

Ｏ

０
ヾ
．Ｏ

（

″
¨

Ｃ

へ
¨

Ｃ

卜
‘
．〇

コ
マ
Ｏ

“
Ｎ
．Ｏ

Ｏ
Ｎ
．Ｏ

ｒ
●

Ｃ

【
Ｈ
．Ｏ

”
∞
．０

―  ぁ

ご V
い
崎
０

一〕

０
ヽ
（〕
．（〕

卜
Ｏ
Ｎ
．（〕

Ｏ
Ｎ
崎
〇
．〇

Ｏ
Ｎ
卜
〇
．０

０
“
¨
〇
．｛）

Ｃ
ヽ
一
〇
．Ｃ

Ｃ
ヽ
ヽ
Ｃ
．Ｃ

〇
へ
゛
一

〇

Ｃ
ヽ
ヽ
Ｏ

Ｏ

Ｏ
Ｈ
Ｎ
Ｏ
．０

崎
０

一
Ｃ
。（一

゛
一
´
（）．一

【
一
〇
〇
．（
）

〇
”
＾
０
．｛）

Ｃ
へ
ヽ
Ｃ
．（一

い
ヽ
４
３
．〔）

０
べ
い
Ｃ
一）

〇
一
ヽ
Ｃ
．０

０
０
ヾ
Ｏ
．Ｃ

Ｏ
ｃ
ｎ
Ｃ

（）

Ｏ
卜
Ｎ
Ｏ
．（〕

卜

一
ヽ
Ｃ
．Ｃ

０
∝
綸
０
．０

卜
〇
卜
Ｏ
．０

〇
∞
崎
〇
．〇

Ｃ
ヾ
崎
Ｃ
．０

∞
卜
一】
Ｃ
．０

（）一〕｛一（）．（）

０
い
「
０
（）

Ｃ
Ｏ
崎
０
．（）

０
つ
『
Ｏ
．０

Ｃ
一
Ｎ
Ｏ
．〇

０
崎
マ
Ｏ
．０

（）
へ
〓
（〕
．（）

●
ヽ
”
Ｃ
．０

鵞

↑
に

ｚ

Ｑ
Ｏ
」
Ｕ
∽

α
Ｏ」ｏ∽
・∽
・〔」

０
０
」
り
∽

∽
．

α
ｏ
」
り
∽
．∽
．∽

Ｑ
Ｃ
」
り
∽
．∽
．∽

引
ョ
「
謝

。
■」０∽
．∽
。」

Ｑ
Ｃ」じ‘
・∽
・」

Ｑ
・■
）一
・‐湘「嘲

Ｑ
。
」
０
∽
　
∽
．
∽

。
●
」
０
∽
　
∽
．∽

α
ｏ」ｏ∽
．∽
「『

釧
馴

謝

〔一Ｃ
」
ｏ
」
・¢
・∽

Ｑ
”
Ｌ
一
”
．∽
．∽

口
ＥＩ
品
‥ｄ
”

Ｑ
ｏ」一∽
．の「嘲

Ｑ
Ｇ
」
υ
∽
．∽
．∽

Ｑ
”
」
Ｕ
∽
．∽
．∽

Ｑ
Ｏ
」
０
∽

０
●
」
０
∽

∽
．

α
Ｏ
」
ｏ
い

ａ
ｃ
」
じ
゛
・∽
・∽

Ｑ
。」ｏ∽
．∽
潤］

Ｑ
ｏ
〓
０
∽
．∽
．∽

Ｑ
●
」
υ
∽
．∽
．∽

‐
‐Ｊ
日
拍
淵
州

ｎ
“
」
〕
∽

．∽
．∽

笙
●Ｌ一４
．∽
．０

‥
―
引
ｑ
凛
「
謝

。
●
〓０
の
．∽
．∽

α
ｏ
」
０
∽
油
「
引

α
ｏ」ｏ∽
・∽
・Ｏ

α
”
」
●
４
．∽
．∽

Ｑ
Ｃ」●∽
．∽
。一」

に
」０
一
．∽
．

“
場
ｅ
ｍ

ｕ
一に
て
０
一Ｃ
ＣＣ

≧
′
０
」

Ｌ
０

ヾ
い
０
”
０
″
り
ｏ＞
′

メ
一
い

Ｓ
い
い

Ｓ

∞
い

ヽ

卜
∞

ゞ
ヾ
０

゛゙
Ｏ
Ｏ

ヽ
卜
∞

０ヽ
∞
Ｏ

ヽ
卜
∞

ゝ

輸
ｏ

ゝ
ｏ
ヽ

Ｓ
Ｎ
０

Ｓ

〔あ

ヽ
い〕∞

Ｓ

ｃ
ト

ゞ
こあ

。ヽ（
卜
∞

。ヽか
ヽ
∞

ゞ
一
∞

Ｓ

ｏ
∞

ゞ
“あ

ゞ

ｏ
い

ヽ
ふ

∞

。ヽヽ
マ
∞

ざ
い
∞

ぷ
ヾ
∞

ゝ

¨
∞

ゞ

〔
∞

ゞ
ヾ
∞

求
［
ト

ゞ
”
∞

ゞ
∞
∞

Ｓ
ｍ
ト

゛ヽ
Ｃ
Ｏ

ヾ
い
０
∞

ヾヽ
ヽ
い
　
　
　
　
一

一
）

〕
〕

一И一〕〉一
・

〓
Ｔ
ご
Σ
ｂ
」

Ｏ
ｏ
と
う
Ｏ
ｏ
」

Σ
」
ｔ

≧
σ

〇
崎
∞
〇

〇

〇
い
Ｏ
Ｏ
．Ｏ

Ｏ
Ｎ
一
Ｎ
．０

〇
〇
り
Ｏ

Ｏ

Ｎ
】
「
．Ｏ

Ｏ
Ｏ
い
０
．〇

〇
〇
い
０
．⊃

Ｏ
Ｏ
Ｏ

Ｏ

〇
〇
〇
〇

〇

〇
ヾ
一
［

〇

〇
〇
∞
〇

〇

〇
∞
】
Ｏ
．〇

Ｎ
Ｏ
〇
〇

〇

ト
ト
〇

〇

〇
〇
“
〇
．〇

Ｏ
Ｏ
Ｎ
Ｏ
．〇

０
０
０
０
０

〇
〇
〇
〇

〇

〇
∞
い
〇
．〇

〇
〇
い
〇

〇

Ｏ
Ｏ
Ｏ
Ｏ
．〇

〇
〇
ｍ
Ｏ

Ｏ

卜
Ｎ
∞
Ｏ
．Ｏ

〇
い
〇
〇
．０

卜
Ｎ
∞
Ｏ

Ｏ

〇
い
０
０
．〇

〇
∽
Ｏ
Ｏ
．〇

∞

い
Ｏ
Э

⊃

０
〇
〇
〇

〇

０
０
Ｎ
Ｏ

Ｏ

〇
〇
Ｏ
Ｏ

Ｄ

Ｏ
Ｏ
ｍ
Ｏ
．ｏ

〇
〇
∞
〇
．〇

〇
〇
い
〇

〇

〇
崎
一
〇

〇

Ｏ
Ｏ
い
つ
Ｏ̈

到

引

一」酬

●
〓
∽
ｔ
Ｏ
″
ｕ
“
一
て
〓
０

一ｏ
ｏ
一Ｃ
工
υ
Ｃ
一

（）〔
）［
Ｎ
い
，
■

（Ｘ
ヽ

Ｎ
い
■
一＜
∽

（メ

Σ

Ｄ
ｎ
一＞
一

９
一Σ

（〕
（一
一ヽ
一́

| 1

1

|

（プ
・．一＞
一

〇
め
ヽ
こ

‐
‐
到
副
一‐コ
ョ
「引
一

０
０

「
Ｎ

一
く
「

Ｏ
Ｃ

一
Ｎ
ニ

０
〇
一
ヽ
二
■
ル
ヽ
″

|

|

|

０
０

声
ヽ
＾

Ｏ
Ｏ

中
べ
綺
　
一
く
の

〇
〇
一
Ｎ
Ｏ
∴
茅
ヽ
ハ

⊃

〇
〇
一
Ｎ
吟

・
‐
．一＜

〇
〇
一一Ｎ
】■
く
４

〔）（）
に
ヽ

一^，　
一′ヽ

⊃

Ｄ

一
Ｎ

〇
〇
一
Ｎ
嗜
」

＜

∽

〇
〇

一
ヽ

一一
上

く

０
０
ヽ
ヽ

く

∝
り

９
一Σ

Э

一^
ヌ
一

∪
（〕
ヾ
ヾ

く

∝
じ

Ｃ
〇

一
Ｎ
一
‘
」
く

′

じ
Ｄ
ヾ
寺

く

γ
一
つ

〇
〇

［
Ｎ
う
，
，
ゝ

ヽ
こ
∝

´
】
一一
】
〓

|

I

|

|

1 |

l

|

|

|

|

暴
一

く
、イ

（〕（一
〔｝ヽ

い０

Ｃ
ェ
（一Ｎ
Ｏｓ

再

こ

Ｉ

●
■

＞
ｏ
〓
く

」
ω
崚

５

，
７

＞
０
〓
＜

・‥

―
―
，
　

　

　

ぉ

〓

百

〓^
´

＞
ｐ

一＜

」弓
一
ア
、●
，
＞
一聖
一＜

９

一
「
Ｎ

，

」
●
“

７
、
●
一
一
＞
〓^
一＜

だ

」

も

〓

二
を

主

く

Ｏ
Ｃ

∞
Ｎ
Ｓ

Ｏ
Ｃ
．∝
べ
ヽ
一

〓
（
」
一〓
）
一
（〓
Ｘ
〓
〓
ニ

〓
一
ｒ
一　
〓
一　
三
一）
一
（」
Ｘ
〓
一〓
一

じ
ヽ

一
Ｘ
”
Ｃ
Ｃ
＜

一
∝
ヾ

γミ
三
〓
一“
・）一　
〓
貴
０
一一〓
く
一≧
ア
）マ

．
‘
―
　

一̈

‐―

―
　
　
　
　
．
‐　
　
　
　
　
　
　
　
　
　
　
　
‘　
　
，　
　
い
一
¨

」
ヽ
一
＾
一＞

一
一
一
一
一
〉
一
一
）
＾ヽ

一ヽ
ア
（
）
一
一
一く

ヽ
「
一
一
一
一一

，

　

　

・

　

　

　

　

　

　

―

　

―

一

一

ヽ
一̈

一外
『

Ｎ
ヾ

“

〓

Ｈ
ヾ
．
∝
】

１
１
ｌ
Ｌ
瞳
握
解百
‐

「
“　
∝
〓

【
「
．∞
〓

Ｃ
〔一
゛
べ
Ｓ

Ｃ
へ
．い
一
Ｓ

め
〇
〔
【
Ｓ

一
一ヽ
い
Ｎ
「一

。
、
ぃ
一
一じ

Ｃ
〓　
一」
「

〇
∞

∝
Ｈ

〇
〇
．一
へ
ヽ
一

〇
〇
Ｃ
Ｎ
Ｓ

Ｃ
〇
一〕へ
ヽ
一

〇
〇

∞
一
Ｓ

〇
〇

∞
Ｎ

Ｓ

〇
〇
∝
Ｎ
Ｓ

Ｏ
Ｏ
∞
へ
Ｓ

■
〕
０
一
Ｓ

ｏ
ｃ
む
ヽ
毯

一
一
パ一^

ヽ
）

Ｃ
Ｃ
”
一
一ヽ

Ｃ
Ｃ
嘔
ヽ
ヽ
）

め
〇
一０
一
ヽ
一

Ｏ
Ｃ
．∞
へ
ヽ
一

「
”
∝
】
ヽ
）

「
〕́．∝
“　
ヽ
一

一一”
．一”
】
一ヽ
一

〓
”
¨
ｒ
〓

〓
”
一〕
〓
ヽ
）

〓
〓
｝）
〓
（一

一
¨
　
一〕
一
（，

〓
¨
∝
Ｈ
Ｓ

［
“

∝
【
Ｓ

Ｏ
Ｃ
．∝
一
Ｓ

Ｃ
Ｏ

Ｃ
¨
８

爵
慶
師
鵡
葦
藍
ぷ
「「
一

ユ

く

¨
■

の

く

‘

γ

■
〓

つ

´
・　

て
′
′

―
―
，―
―
―
―
〓妊
Ｌ
Ｆ
ほ
に
Ｒ

Ｉ

Ｉ

Ｉ

Ｉ

Ｉ

Ｉ

Ｉ

　

‐

　

　

　

　

　

」

に

Ｃ

一

Ｃ

Ｏ

夕

晰

＞

ｏ

〓

く

」
ｃ
〔
〓

ｏ
ｏ
，

メ
ｏ
〓
＜

〓
一（
三

ｔ
一）
一」．
＞
０
〓
く

・層

堂

Ｅ

ｃ
一ｒ
＞
ｏ
〓
く

―

―

―

―

睦
」に

Ｅ̈
Ｋ

Ｉ
Ｉ
‐―
―
―
―
に
罐
』
”■
に
辰

‐
‐
‐
‐
　
　
　
　
　
　
　
　
　
一●
∝

一■
●
〓

＞
０
〓
く

↑２

∝

」
Ｏ

Ｃ

）́
〓
（
一
て
）

〓

〓

い
い
一一
一

一
“
．一｛
一

０
‘
″̈
【

い
い
〓
」
「

（）ヽい０ ヽ :

一３
Σ

〇
」
ヽ
ど

（〓

Σ

０
４
ヽ
こ

ヽ
ま

一
．
つ

ヽ

ミ

」
メ́
〓
ア
〓
二
ｒ
＞
Ｃ
〓
く

Ｌ
Ｃ

¨

一
●

●

一
´

＞
Ｃ

〓
‘

」
に
“

て

Ｌ^
“
≧
〓
一く

ε

７
．
Ｃ

■
ミ

´
ｃ

〓
く

‥
―
，‐
―
―
。
Ｉ
Ｌ
一̈
一」
三
Ｆ
お
賑

―
―
―
‥ｌ
ｉｌ
ｌ
ｌ
・，■
Ｆ
・Ｆ
に
一
構
一̈」Ｋ

―
―
‐―
‐‐―
Ｉ
Ｌ
に
■
‐．一”
い
匹
賢

‐

！

―

―

―

―

―

―

―

―

―

―

―

―

―

―

―

―

―

！

―

―

，

―

‥

‥

‘

‐―
‐―
―
―
――
…―
伴
」け蛯
“椰
卜虐
賢

」
に
０

一
〇
０

¨
′

卜
Ｄ

〓
ｆ

」
に
〓
一〇
０
一И
＞
０
〓
く

」
に
二
一●
一〓
‘
＞
Ｏ
〓
て

ヽ
Ｃ
＾
一　
〓
』
し

一
′

＞
ヽ
二

，

ヽ

―，１
・‘―‥
―・１
１・‥
―‥‘」―́は一一に‐́．̈一】
。ゝ
〓ご

‥―
―
―
―
‐―
―
‐…
〓“
に
Ｌ
“
¨̈
卜
Ｌ
貶

l

1にヽ
〔一　
一告
ｏ
一́
一
＞
〓^
一／

（
´̈“一〉一
一」一）

〓
≫
，

〓
こ
⊃

一）一）（〕一）
（）

ヾ
（
）０

●

〇
∞
〇
〇

（
）

Ｃ
Ｃ
ヽ
Ｃ
（）

〔もヽ

一
｛）
（）

C

」^
（̈
＾̈
´
一
Ｃ

一́（』
ヽ
（｝
（〕

（一一̈
（〕（一
（）

０
０
Ｃ
Ｏ

Ｏ

」

〓
Ｃ
Ｃ
バ
〕

一
ヽ
Ｃ
Ｃ

Ｃ

´
一
一
一
一」
´
）

″
一【）
一」
一〕
Ｃ

（ご
ゞ
（）́
）
（〕

Ｃ
¨
Ｃ
Ｃ

Ｏ

０
一
Ｏ
Ｃ

Ｃ

Ｃ
Ｃ

一
（
）
Ｏ

0
0

〇

じ
Ｃ

ｒ
Ｏ
．（〕

Ｃ
”
Ｏ
Ｃ

（）

Ｃ

ｒ
〓
０

（
）

Ｃ

ｒ
〓
０

（
）

Ｃ
Ｎ
「
０

０

Ｏ

」
「
〇

〇

Ｃ

「
Ｈ
Ｃ

（〕

（〕
ヽ
一
（」
（〓

（）
一
【
（
一．（一一

´ヽ
卜
´ヽ
´
一　
´
一

（）Ｃ
一
（一
一一一

（）〔一（）（｝
（）

〇
∝
Ｃ
Ｏ
．（
）

⌒）́
″）（〕
（）

｛し
一一（一^
一一
（）

一）へ
（一（一
（一

Ｃ
卜

つ

一

一
一
に
」

一
）
■

〓
）
一

∝
卜

一

一

０
卜
．一）
「

∞
卜
．〇
一

（〕ヽ

一）
一

ら
ヽ
．
（）
一

（）
ヽ

〓^
一〓
ニ

σ
卜

Ｃ

ｒ

卜
一

一
一

ヽ
一

一ヽ
「
ヽ
一

へ
一一
ヽ
ｒ

∽
０

ヽ

一

Ｃ
〇

一
〓

い
０
．ヽ
一

一
「　
∝
ｒ

へ
】

一́
〓

「
ヽ
一ヽ
〓

「
ヾ
“
〓

」一
一
（一
一

一）
ヽ
「一一一

ｒ／
‐
ヽヽ．

〓
３

〈０

一
２

０

γ

¨
ヾ
ｘ
Ｏ

，

）く

ヽ
こ

〓
「「
引
一̈ヨ
『
】
，一熟
Ｇ
〓
ａ
コ

―
，―
，‘―
・‘
！

Ｌ
一に
■
‥〓
”

一̈■
一汽

―
―
―

―
―

〓
こ

〓

．こ
藁

〓
こ
Ｎ

一〓
／
一
０
一
（
〓
し
０
一
べ
ヽ
“
一一

〓
一
〓
一）

こ
」

一
〇
へ

―
―
―
―
―
‐一一返

一
建
」
」

に
一
一
三

（
】
（

一　
一
一
Ｃ
Ｃ
ヽ
〓

″
〓

Ｉ
Ｌ
‐―
‐
‐
！
」
痣
い！、一鐘
場

―‥
―
　
‐‥・‥　，電
一″一ｔ
一一．一二
‐Ｘ“一一嘔
一一

〓
一
〓
一
〓
一
一
三
）
〓
Ｘ

一
一
，
こ

〓

″一一
″一一）
一
一
癬
（〕
ｒ

″
〓
．オ
一
〓
一
〓
●

［
Ｘ
一
一
一
〇
べ

１・‥
‘　――
‥　　　　・　に
（一二　一〓
〓̈̈
に‐一一」一

〓
一
〓
・̈

こ
一
Ｘ
一
二
声
〓
¨

こ

一ヽ〓
　
″〓
　
″〓
）
一
〔一べ

０
こ

ゞ
・・

一
一
＾
・

ヽ
一一
Ｆ（」
ｒ

一０
“

こ

一
６

一
一く

〓
藤
３

ぺ
一莱
（〕
買
そ

Σ

一
〓

〓
じ

一

〓
蚤

〓

０
く

５
一

ピ
一メ
一
三
一
一〓
』ヽ．」
い
Ｏ
Ｃ
ヽ

）
一ヽ
一^
一
″一一
″一一）
（）ｒ
一・一

一
〇

〓
　
一
」
＜
」
一

‘
一
・一

一
■

一
Ｃ

″
ε

・̈
一
ヽ
´
．
（
一

Ｃ
ヾ

０
ハ
一

∞
〔
ヽ
“

Ｃ
Ｚ

」
一́
一一
一
一
´
．・
一

＾
）
・́
一
ヽ
・′

二|二 :二 |メ |〕 31こ IS131こ :ご |こ |こ iき
ｒ、

一^一
〓（）

マ
∝
ヽ

ハヽ
ヾ

一一）
一ヽ

一́
マ
ヽ
一ヽ
に
ヽ
へ
一ヽ



/3

74

ア:タ

76

′/

ノIR

ア1)

80

81

り71

も

I)13[;1ils ol'lt<.:nt$ r'r.:c1trir"<tcl for ntirnlrl',.lcttrrcr o[ ()rrcr rurit ol'
3[∧ RING I)∧ RIS IR∧ C[S

{|'AR¬  卜|(D).

11)(),,(IR IIス |)tり lt

llR I〕 /11)()/・ |||)4()

l111ヽ /11){):21(:1)4(つ

M∧ 0()3'、 4X'l(iR()RIう Lり IR

Unit Wt,
(ln l(rl:;.)

rliscriptiorr r..f RM dia o「 RM

/3

ノ4

」[)71 00130 ∧‖OY 5tC(l Bそ lr

ltly_I.qf U!11... . _...___
lll:ry::1"-rl llri --.. ---.--
AIloy l;lr:L:,1 ll;rr

Alloy:,lccl llar

llliLv-.::tll.llll.
Alloy str:r:l llar
Alloy stcel.B.rr-_--.
/tlloy sl or:l 11;rr

titgrillrti:ri.. -- :-.:" --
1llgr:!s:ll'i[_ . - -..-".--_--
t\lljry stecl Uar _.._---.
,11!.gy-:!gs.l sor- -. ------- -

,ltlov l[.'.1.t-Fl -.... 
-.-"-.-- 

--
Lllsv :!:r1.lr-" -. - --.-___-llLrv-:lrl !.:.,r
Alloy stcol Bar

{ier..G;J6"-::::---_
Alloy stt.'e I Bar

A-|g::t.trLtllt " __ __.. __ __

llt:lv-.:trir:L !l:ll.- - --." .- ---.
ll r"v-:!r:!.!:l:.-. .-. .-.,_.-. -_.:lllg-r:]::::lllll- .--.. .---._ 

-- -
,\lloy l;1,.:cl Rar

1971 00130 ∧‖。y steol Bar
1,)76

,(,〔 )ri

21)08

2008
ノ{'1)8

2〔,73

2106

2123

2177・

21 81)

211)i/

:21′ 1)1,

2209

2209

2210
2,10

2,`12

27 12

2,:λ :3

2225

00140

()Oi3(

M10,||IX2(161ミ IR

3(}I131tlR I〕 |IR

へlt[ヽ /1f3()|(:|う ′
′
10°

IR`「 lフ 2(〕 2131):;O PtlR

JR B7'I();)ヽ )l,0

M∧ 008ヽ 4Xll(;it()RPtり R

AR 3,19〔 )OC Cア |)/10

00070
f,015()

も ′ヽヘ

峠

XP0 ll

'[echnical

ha ra cte ri stic

Qty of RM

roclulred

for Mfg(r)

|〈 gs)

wastage %

on raw

matr-.rials

ba sis

Recovc n

Nante

tblc r,v;r:;l:tlle

¶TI…平肩
SAE 52100 00800 (34% S.S. Sr:rap 00〔 ,70

00170
060

SAE 52100 01300 90% S.S.5crap 105
059
044
05,

∧440C 00710 93% S,5. licrap 0()(;(10

A卜‐1:2100 00556 〔り% S.S. lir:r;tp (:)0/186

SA「 |,2100 00650 890/。 S 5.5:cr;l;) 001,ノ 1)

SAI I),2100 00350 86% S.S. Scrap (〕 ():10( 02ノ

02ノA1 1,2J00 00350 86% S.1, Sc 押
一

00:)()(〕

A「‐1,2100 00750 84% SSlヽ c 0.0(130 05′

SAE 152100 0.0747 81% S S. Scrap OC)('07 055
M50 02230 84% 5,S. lir:ra1r (}l ltlノ 0 1(,,3

IⅥ I,0 00690 841% S S. Scrap 001)8() 01;2

SAl〔 )2100 00620 81(/。 S S. licrr;r ()()1)(1)( 045

SA「 1,2100 00795 76% S.S. 5< ra1: 00(;013 054

S∧ 1 1)2100 00550 91,% S,5, Sr r;t;t 0()|'′ 0

()()lr,3

0,4/

0 1トG「 1ldlヽ 4340 00200 82% S.S. S<:rap

5Al― ,2100 00300 77% S S, licrap ()()21,( 021

S∧ [52100 00556 88% S.S.5crap 0011) 044

SAl 00660 80% S ra o 00530 048

∧ | ‐52 00820 82(1/O S. Scrao 〔う31i' 06

AI 0090( 83% S. Scrac 00ノ 1ヽ 0 068
Λヽ : !ヽ 2 00 00350 8()% 5. !;(:ral) (1021ζ 0 02[,

SAI 00 00714 86% S. Sc'ap 00[,14 051'

SA[ 00 00550 87% S. Scrap 00479 043

A[-52 00 00550 87% S S. Scrap 00480 043

S∧
「「、2100 00891 83% S S. Scrap 00741 06ノ

SAL L〕 2」 00 00580 83% S S. licrap O o4}ヽ () 04:〕

一
　

一

∧「 1,2100 00510 90% S S, Scrag: 0041,( 041

AI‐ 1)'100 00510 9()% S S,licrap 004(,() 041

Al‐ 521(DO 00550 91% S S,5c;r;,t1t 0()15()() 04!,

N71i10 02230 80% S S. Scrap 01/9( 161

A「―f12100

A「 卜210()

00500
00550

90%
939`

slll'l.p_
S'.S. licrall

0,045()

00!ヽ 1() J
AI['2100 02200 811る S. Iicrap 01790 1 61

AI:1,2100 0.2270 81% S.:;cral) 01,ヤ 1)〔 16/

SA「 ['2100 00380 84(/0 _-:_illl]L
i,S.1icr;r1t

0()|'フ (

0(140(
一→}:‖GR A .140C 00450 89%

2228

l)ia of I:inishc,l part

‖11,7201([)l,01)tり IR
|め

'800IR 137201C D50
|ろ 2800

A',3 FI(:「 t‖ t 0005( \t\ ,'l:t 4(;

(,007(1 (ら ,(;f)o

∧IR「)′ l,()ノ (||;〕 40 ()0()/1 1/1i11;0

()005C {/1 i:(4 1)o

()()()1)(1 (力 ,〔 ;〕 o

]()′ (lR‖ t 0(1)12(1 (7111(,(〕 ()

|

2()2C RIR「 )tり IR (2'1160()

(′
)177]

2121 ()fi)11( Alloy sler:l l\;rr
`′
'1'23サ|キ |'7()()pll l))()|夕 1り R 21121 ()01メ Allt'ry r,lr:cl ltlr (ハ 1141)0

0019(: /\lloy stcc:l [:t;rr 0 1fl i〕 0

'12/
()0030 /\lloV sl r:c I l:l;:rr の1(1)()

ハ|)10ヽ 10( IV 2148 0003/ (r ;.ri l)c)

||キ Iワ 11)()i31「〕40 2115/ ()(〕 (〕 7{) の1800
11)03(lR IIヽ Plり R 21 61 00C)615

`う

131)0

IR HSS700,C D40 ()0130 (4;i ft r)(_)

r) 00150
`う

,,ネ (〕 o

2181) ()011)(1 r, ;i it.,)o

R‖ SS711)1):lC〔 )40 0()070 φ23()0

381'SX,Cilt O R ()()100 |う 18()0

3〔IHCiR Olt PUR 00071 ,う 2600
38f'S(3ROR PUR tl;:BI:O

り 3'M31'Xi1 11(ilミ ()R 51q-r111 $nr
`う

281)()

:3[|||〔i)('(:ilく ()|ミ |｀ tlll r)()1()(I) st(lcl lヽ fl r

`う '('1)0

`:1{)0‖
`|IR(11:

()005() tr:r:l l-\;rr (4 ;l8 I)0

12111ヽ r, r,| ,|‐   1

A R II11,ノ |!')))10

(i)00!3(〕 I r:r'l R;rr'

`う

,3f)o

()00rD(1 I (){'l llnr

“
'81)00044C :;tcel []ar $1 27 .71

2'27 00()li f) 28()0

(|()04(〕 28`)()

′/Dl,() (10410
'81)(⊃

赳話1鰹
(10712(| 23()()

26()()

(1()Orl「 Slrlr:l ll;rr \/| /13f30

赳
………
1薫
三1   1_



響
ア

４
．″

倒

．・』コ「「一一一一̈“””̈̈
一̈「一一一一〕一̈一一」．」曽

闇
朧
湛
旧
＝
ｒ
‐
　

』
駅
ビ
鞘

副
劉
暑

―
―
―
‐
―
‐
ゴ
割
引
到

マ
爾

副
ｏ‐
‐‐
計
副
劉
―
―
―
‐

一
Ｏ
ｍ
Ｓ

０
（）
∝
Ｎ
ヽ
一

」に“
一ｏｏ｝゙
＞ｏ一一く
ア）〇
Ｃヽ
Ｏ
　
‐‐葛『引瀾〕Ｎ

〇
〇

〇
“

Ｓ

８

Ｋ

ｓ

Ｃ
Ｃ

∞
べ

Ｓ

〇
（一
∝
ヽ
＾ヽ

〇
〇
∝
Ｎ
一は

（】
）
一
べ
一ヽ

Ｏ
Ｃ
一）べ
一ヽ

０
０
∝
べ

ら゙

Ｃ
（）
こ
へ
０さ

Ｃ
〔一
＾
へ
０さ

十
嘩
」庄
［̈日
康
離
叶鷹
．ざ
■
な発
．・引票
一華
一一一一詳

〓ヨ
相ョ
剣
ｏｌヨ
司
ヽ
ｃ，司
―
「
３
一

ビ３
引
「劉
釧「「
罰
司
ａｌ
‐一朝『
窯

‐‐‐
ヽ
―
馴
ヨ
刊

酎
「一司
可
劉
副
‐
計
嘲
謝

卜
一二
τ
Ｅ
¨
瀾
当
ｑ
「
劇
Ы
ｄ
．、‐‐‐「ｑ
「
酬
引
，

‐
―
―
―
―
］コヨ
刊
劃
妥
３
ｄ
ｉ
一釧
夢

‐
―
―
―
―
‐‐ヨ
コ
”一〕「
ヨ
一く
言漱

Ｃｌｄ
，二
■
科

」ゑ
二
，
一「「
川
∃
ぐ３
「一剣ｃｉａ
　
‐
一」
．ヽ）ヽ

‐―
―
―
―
ト
ロ旧
一目
国日
日日
□
回
Ｎ
一

」
０
一

一〇
０
一一
∽

＞
Ｏ
〓
イ
ニ
い
」
Ｃ
Ｏ

ｏ
　
　
　
一
“
ヽ

゛
ヽ

…
‐―
―
―
―
‐―
［劃
刊
釧一ヽ
Ｊ
三
鋪
躍
０
‐‐丼
尋
薄

詢れわｏ
Ｄ
轟

一
二
一
Ｃ
Ｃ
ヽ
こ

一
〓

一一
一

一一
一

N:ヽ :へ i

Ｃ

２

一
一一一
．一
一
一
一
一（

０
」
″

>―

Ｃ
」

（）

〇
め

〇

一
「

〇

∞
Ｎ
Ｏ

い
ヽ
〇

ヽ
一

Ｃ

て
ヽ

Ｃ

め
ヽ

〇

Ｏ
Ｎ

Ｃ

０
∝

０

じ
ヽ
　
〇

い
輸

（）

［
∽

〇

〓
め

〇

べ
い

Ｃ

¨
卜
　
〇

ｎ

‘

つ
　

　

　

一
ｎ

´
´
¨
、

ト
ト

〇

∞
“

〇

Ｃ
ヾ

〇

（一（）
”

へ
「
べ

卜
ヾ

〇

べ
ヾ
　
ｒ

い
ヾ

〇

“
ヾ

〇

∝
〇

【

０
い
０

∝
ｎ
め
Ｏ
．Ｏ

０
い

〇

”
め

〇

〇
い
〇

ヾ
卜

〇

ア
●
≧
′
●
ス
一Ｃ
」
０
＞
０
じ
ｏ
こ

０
４
一
Ｃ
．（）

今
じ∝
〉

Ｃ
こ
＞
一‘
）

（）́
）^
一（）
（一一

一）
）^
一^（）．（一

）^
一い）（）
（）

〇
う
べ
〇
〇

い
０
め
Ｏ
．０

０
０
Ｃ
Ｃ

Ｃ

０
０
ヾ
０
（）

Ｃ
Ｃ
一
Ｃ
Ｃ

Ｃ
へ
ｒ
Ｃ
バ
）

〇
一
一
〇
．（
一

一〕
ヽ
∞
）^
（）

〇
め
０
０

（
）

〇
へ
０
０

Ｃ

め
゛
“
○

（）

〇
卜
一
〇

（
一

〇
∝
い
〇

（
一

卜

α

卜

●
・　
″
一

〇
∽
∞
〇
〇

〇
ヽ
一
〇
〇

Ｃ

一
４
Ｃ

（
）

（）
一
ヽ
一一　
⌒〕

０
へ
吟
Ｃ
．（）

（）卒̈
一́
一
（〕

Ｃ
Ｃ
一
へ
（）

０
い
ヽ
〇

（）

０
∝
ヽ
Ｏ

Ｃ

（〕０
へ
゛
（）

（】
〓
）
〇

〇

０
ヾ
（）
Ｏ

Ｃ

へ

一
卜
〇

Ｃ
Ｃ
Ｃ
Ｏ

Ｃ

ヽ
「
一
〇
（）

Ｃ
Ｃ
一
０
（）

０
ヽ
“
〇

〇

Ｏ
Ｆ
馬

Ｚ

α
Ｃ
」
ｏ
」
　
∽
・∽

（〓
ど
じ
∽
　
∽
・∽

住
“
■
）∽
　
∽
∽

Ｑ
●
」し
“
　
∽
∽

０
“
■
以
〕
∽
．∽

Ｑ
●
」
ｏ
∽
　
∽
・∽

Ｑ
”
卜
）一
　
∽
．∽

Ｑ
【

Ｑ
●
Ｑ
●
」

。
０
」
υ
∽
　
∽

∽

０
“
」
υ
∽
　
∽

∽

Ｑ
Ｏ
」
υ
∽
　
∽
一∽

０
０
」
０
∽
　
∽
∽

Ｏ
Ｃ
」
０
∽
　
∽
∽

Ｏ
Ｃ
」
υ
∽
　
∽
∽

Ｑ
Ｏ
」０
∽
　
∽
∽

Ｑ
Ｃ
Ｌ
υ
∽
　
∽
∽

Ｑ
に
」
じ
∝
　
∽
∽

２
ど́
じ
∽
．∽
∽

住
“
０ヽ
∽
　
∽
∽

（〓
〓
ｃ
ｃ
　
∽
．∽

α
に
」
０
∽
　
∽

∽

Ｑ
●
」
０
∽
．∽
∽

α
●
」
じ
∽
　
∽
∽

Ｑ
Ｃ
〓
）́
　
∽

」
に
卜
）∽
・∽

こ
ｃ
■
）一
．∽

Ｑ
●
」し
∽
　
∽

（〓
〓
）
∽
．∽

（オ
〓
じ
∽
　
∽

α
畳」
０
∽
．∽

Ｑ
″Ｌ
ｏ
∽
　
∽

´
　
∽
∽

０
一
．∽
∽

Ｖ
一一　
∽
∽

じ
」
　
∽
．∽

じ
¨
　
∽
∽

一け
一
　
∽
∽

望

“
”
０

´

Ｏ
ｔ
Ｏ
〓
メ
こ

≧
′
Ｃ
Ｌ

Ｅ
Ｏ

ヾ
い

ｏ
∝
●
´
∽
●
≧
イ

ヽ

い
ト

Ｓ

ｏ
∞

Ｓ
ｃ
∝

ド
ヽ
い

ぷ
“
∞

゛ヽ
Ｎ
の

ぷ

ｏ
∞

ヽ
い
∞

ゞ
【
い

ゝ
［
一

ヾ
一」
ト

ぶ

０
∞

ヾ
い
Ｃ
ヽ

Ｓ

ｍ
ト

×

Ｈ
ト

や
ヽ
崎
ト

ぷ
“
∞

ゞ

ｏ
∞

Ｓ
ヽ
∞

ぶ
０
∞

ぷ
ヾ
∞

ヾ
い
０
ト

ヽ

「
０

Ｓ
ｏ
ト

ゝ

∝
０

Ｓ

ヽ
∝

ヽ
銀
∞

ぷ

ｏ
∞

Ｓ

ｏ
い

ヾ
か
“
ト

や
い
∞
ト

や（
ｍ
ト

ゞ
０
∞

ゞ
∞
∞

ヽ
「
い

（∽い〕〉

上
Ｔ
Ｐ
Σ
」０
」

０
０
と
●
σ
Ｏ
」

Σ
∝
ち

≧
σ

Ｏ
Ｃ
卜
Ｏ

Ｃ

０
０
卜
０
０

〇
〇
卜
Ｏ

Ｃ

Ｈ
卜
〇
〇

〇
∞
〇
〇

〇
い
い
〇

〇

〇
蛉
卜
〇
〇

〇
∽
ｎ
Ｏ
．〇

〇
崎
輸
〇
〇

０
６
ｍ
Ｏ

Ｏ

〇
〇
¨
Ｈ
．〇

０
い
０
一

〇

〇
い
∞
〇

〇

〇
崎
∞
〇

〇

い
い
卜
〇

〇

Ｏ
Φ
卜
〇

〇

〇
〇
卜
〇
〇

卜
∞
０
０

０

ヾ
０
〇
〇

〇

〇
∽
い
〇
．Ｏ

〇
〇
い
〇

〇

⑭
い
い
０
０

〇
卜
０
一

〇

〇
〇
Ｈ
“

〇

〇
ヽ
∞
『

〇

〇
〇
〇
〇

〇

Ｏ
Ｏ
Ｏ
Ｏ
、〇

〇
〇
り
〇

〇

〇
ヽ
“
Ｈ
．〇

〇
〇
０
０

０

０
【
Ｎ
Ｏ
Ｏ

卜

「
Ｏ
Ｏ
．〇

〇
〇
い
０
．０

ヽ
い
０
０
（）

〇
ヽ
Φ
Ｏ
Ｏ

〇
〇
〇
〇

〇

〇

■
２

」
・【
〇

仁

イ

¨

０
．一̈

一
一
一
一
一
一
一
一
¨
．　
一　
　
　
どヽ
“
・^

〇
〇
一
Ｎ
「

一一
．ヽ
∽
一　
　
　
　
　
（

（）Ｏ
ｒ
べ
」一‐
〕
一ゝ

一
　

　

（

〇
〇
一
Ｎ
」

］
く
∽
一
　

　

　

′
　

（

一〕
い
一ヽ
ど

〇
〇
】
べ
」
‐・‐一く
∽
一　
　
　
　
　
（

Ｏ
Ｏ
Ｈ
Ｎ
］
］
・́ヽ
∽

‐
‐華
Ｆ
並
‐
‐∴

〇
〇
Ｈ
べ
ｒ
　
‐‐‥
く
∽
一　
　
　
　
　
（

０
０
「
べ
↑
‐」
く
∽
一　
　
　
　
　
　
〇

〇
〇
】
Ｎ
一
ギ
一
く
∽

Ｃ
Ｃ

”
Ｎ
一
■
プ
ヽ
∝

曾

コ

黎

¨
ご
〓
く

〇
〇

［
Ｎ

¨
∴
ザ
ヽ
∽

〇
〇
一
¨
］

‐‐
‐
‐
く

∽

〇
〇

ｒ
Ｎ
¨

］
＜

∽

Ｃ
Ｏ

〓
Ｎ
吟
　
一一
く
∽

Ｏ
Ｃ

ｒ
ベ
ニ
■

く
“

〇
〇
一
Ｎ
二
‐
』
＜

∽

９
一Σ

〇
〇
Ｈ
Ｎ
」
‐
」
＜

∽

Ｏ
Ｃ

【
Ｎ
」
，
¨
く
に

ｏ
ｏ

Ｆ

】
・一
■

く
∽

９
”
Σ

０
「̈
Σ

〇
〇

一
ヽ
一

」
＜

∝

ｏ
ｏ

凛
型

」
■

＜

∽

〇
〇
［
［
¨
出

＜

∽

Ｃ
Ｃ

ｒ
¨
゛

」
＜

∽

ｏ
〔コ

Ｈ
ｒ
上

＜

∽

じ
０
０ヽ

ヽ

イ

″
二
）

Ｃ
０

０
「
輸
↓

く

■

　

ｏ
ｏ
一
驚
一こ
く

〇
〇

い
一一
“
〓
一
＜
¨

Ｃ
〇
一
“
い
こ

＜

吟

∩
“
ゝ
一

Ｃ
べ
〓
Ｃ

Ｃ

　

　

一

０
〇

一
〇

〇

一
）

〕
″
一

一^
一　
Ｃ
¨

Ｃ
Ｏ
∝
べ
Ｓ

Ｃ
Ｏ

∞
Ｎ

Ｓ

一
く
∝

一０
（二

¢

＞
Ｃ
〓
ぎ

一●
一゙
７
●
こ
ε
＞
Ｃ
〓
ζ

Ｌ
Ｃ
（」
「
】
〓

‘

＞
０
〓
ぎ

一一〓
」
ア
」
こ
一゙
　
＞
０
〓
Ｃ

一ｔ
〔
一
，
Ｘ
〓
゛
＞
ｏ
〓
く

」
Ｃ
∝

〓
ン
〓
′

＞
０
一
一＜

」
に
〔
二

●
●
一
９
メ
０
〓
＜

』■
鎗
一Ｏ
Ｃ
一じ
＞
Ｃ
〓
ζ

」
“
“

一ｏ
ｏ
一
∽
＞
ｏ
〓
＜

）ヽ
〈
一
一
ヽ
´
＾
）

（〕
嗜
［
〔〕
（）

＾
）
一ヽ
】
ヽ
ン
「
一

（）^
〕（〕（）
（
）

Ｏ
Ｃ
Ｏ
（
）
〇

（）
一
∝
（〕
（〕

（
）̈

（）
０
　
（）

一
Ｏ
Ｃ
（）
（）

〇
〇
【
〇

〔
）

´ヽ
ン
）、
一ヽ

い
ヽ

一　
一ヽ
ヽ

一」
へ

ヾ
へ

埼

ヽ

一
ヽ
ヽ

】
一一
一〕
ヽ

［
［
い）へ

＾
」
ｒ
一
″一
´
ヽ
一

⌒（〓４
一
年
く
一
）

４

〓

）
く

〓

＾

一
‘

く

■

い
´
′
一

０
ヽ
い

）
¨
Ｃ
Ｃ
卜
∽
め
〓

∝
「

ヽ
´
＾
¨
ヽ
一　

レ
Ｊ

笙
⊃
一^　
一〓
∝
に）
声ヽ
）
へ
０

″〓
一^
一　
〓
一〓
一じ
〔
（）
へ

ヽ
■

■

一

■

■

３

ヽ

ヽヽ
■

〉
一
ヽ
ン
ヽ
一　
ヽ
´
０
ヽ
一　

〓́
い

ヽ
ン
ヽ

ヽ
Ｃ
一　
´
一
ヽ

〓

一
ヱ

一υ

「
つ

ヽ
Ｎ

●

守
３

＾
〓

（
一
ヽ
⊃

０

ヽ

力
≧
ノ

一一
一
〉
＾
）
一ヽ
ヽ
）ヽ
一
一

〓

〔
〕

）
〓
）

ヽ
二
Ｘ

一
上

（
一へ
）
】

ヤ一ヽ
一^
一
）
（
）
）一卜一〕
＾́
（一
（
一ｒ

∝
０

〓

Ｖ

一言

■

Σ

ヤ
一ヽ
イ
一
（〕
コ^
（
一
、Ｘ
）（ン
（
）
ヽ
「

〉
一イ
ヽ

０
ヽ
０
こ
ヾ
（Ｘ
」
一
卜
埜
″〓

∝

一
ゴ
」

＞

〓

″
〓
〓

ご

一
■
〕
Ｘ
Ｃ

〓
３
く

一一
一　
ヤ
〓
）
．ヽ　
ε
×
ε
一
へ）
″
ヽ
ヽ
こ

〉
ヽ

三

＞

〓

Ｉ

Ｉ

二

莱^

●

ミ

ン
イ
ヽ
＞
一

（
専

ｃ

ヽ

）

×
）雲

〓

Ｌ

〓
く

０

ヽ
二

［
）

」
０

（
）
（
）
ま

一

〓
く

ｏ
ヾ
色

９
〕
（く

４
〕〓

‘
く

〓
ヽ
（
一
し
ヽ
■
３
に
ヽ
Ａ・′く〓
一　
〉
〓

ヤ一ヽ
一^
一
〉
一
一
〉
一
『̈）
一ヽ

）
一一

（
）
ヤ
一̈
¨
一́
＾
一
詢^
ン
ヽ

Ｃ
ヽ
２

一一
ヾ
０
「
一ヽ

二

〉
〓

曇

￥

六́
一）
〓
じ
ｒ
ポ
×
ヽ
お
，
一
ヽ
こ

）́
ヽ
一ｏ

ｒ

～ヽ

ぃ
一■
ｔ
■
一́
．仁
ヽ

二́
　一　́
．　^
　一

ヽ
コ　
一

〔一
一
一

ヽ
一
一

【
二
（）
ニ

へ
へ
一

一
一
一

（一）ヽ
、
一

（）
一
一

ヤ̈
一
一

ヽ
一　
一

）̈
一　
一

い〕
一一
一

一ヽ
ヽ
（
一
ヽ

一

〕^
一一

ヽ |∝ ;‐
）
一ヽ 「〕
=11

ヾ
」
〓

”
一
一́

へ
ｒ
一一

一
一一
一

（）
〓
（〕（）
一



|イ ;lζ

161)

170

1フ J

172

173

1''Si

」得L

1,7 卜,(〕 ぃ1

1):l「 lS

iln ill(ヽ lin s

Mイ l`,1｀

IILARI卜 ICi l)∧ llTS Iヽ ACに S

(PAR「 卜JO)

P■ 1111_911"ⅢⅢ ICquircd ttw man‖にxturc oI Orrc rrrrit olt r-xpolt lrr.o<lrrcl_r__--l*-_r-
di;r <;

(ln Kgs.)

9.611;6t lnlloy str:rrl []ar ∽3200

`う

3,002809
,823
2823

9'320(

l13'()〔

21123 而葡ホ両1『高「F■ φ3200''---"--- --- -F ---.:.-- -..--..----^ 
-

0.00 /0 lAlloy :;tr:cl B;rr ¢32(D0

φ3200
¢2982

“

2982

の3200

の31,74

2830

711:35

2870

2870 Alloy stee I llar φ 3574
r/129462870 Alloy stcnl llnr

ry:gii,rlilliL".- -- ---_-
Alloy :;tecl llar

φ3200
(ハ 21)8,l

lを
う31ち 0

ツ111)6
|′

'32()〔

)

/13200

2953

I 46lAtl.n 700I( .n:,(),,tll1
f「

'1天

薇
‐
littIF「 1,薫「

~̈¨……

1,18 |/\li.l'lliii / l {r().) i),lr)

Й5FI[資 lcDll:ど 1,万 6・
~~~~

l';7 I N1401 0M)(4 G It()rit iVrrt.,ti

li到蘇品I百更51ifO橋
~̈~‐ ~~一一―

「171天3■而支7,こ 16■薔F脈
…~‐～

i瓦隔ittζ百爾;1~■JR~~~~
1',,/lStisxt)2cn ()t]

JIR Iふ ノ1301'[)4()

lR「,7201111 Dl10

IR「 |ノ 2()41)|)1,(〕 PtlR

28′ 14

28154

2X81

2985

13011 0,01

.Alloy_sterrl Rar

Alloy:;lr:r:l Bar

riLroy-.f!I|llnr- __-
r\lloy str:r:l tlar

``'32()0
17'32()0

,う 32()0

21)85

3()09 へ‖oy stecl B′ lr |ウ 32()0

3010

`う

3600
()()1150 の 3200
00140

`7'3200

の32.00

の36〔 )0

,'3200

,'3200

の3200/4

3024 00090 r\lloy str:r:l Bar

3029 00090
I'029 000901ハ |loy■ Ccl Bar

:3033

3035

30114

ヾ

00071

00880

001,10

()0(320

00140

0.0090

0.01)()()

1)097(〕

|)()2('0

{)03!:'(:)

00540
001(〕 0

003110

1)()()(1()

0010()

0023()

|ヽ M 'l echnical

C h a racteristic
Qty of RM

rr:quired

for Mfg. (ln

Kgs)

wastage 7

ort raw

ma terials

basis

Recoverable ura

~雨扁~~~l¨
πF

そlge

Valuc

(Rs)
SA[‐ 52100 0 101 S.S. licrap

1榊哺;AF 52100 0069 86% SS.Scrap
ハ[‐ 52100 00690 80% S,S. licrap
AF-52100 00650 85% S.li. Scrap
SA[-52100 00694 86% S.S. Scrap
SA[52100 00650 89% S. Scrap
s^E :;2i00E 00730 90% S. Scrap
M50 03280 73% S.S. Scrap
M50 03300 72% S S. Scrap
S∧ 11-52100 03230 81% S S. Scrap
GR A 440C 01010 86% S.S. Scrap
GR∧ 440C 00300 70% S.S. Scrap
M50 00300 67% S.S.5crap

1珊:瑞
SAE 52100 00910 67% 5,S.sic.ap
Ml,0 03210 7()% S S Scrniっ

「 !フ 100 00950 73% S..5. Scr;rp

∧[52100 01160 70% S.5. Scralr

:器計-4髪A[‐ 52100 01910 72% S.5. Sc:ap
AE-52100 00720 86% S S ScraO   I〔
SAI:!ヽ 2100 01170 70% S.S. Sr:'a1r f il`IP C 0 7`1

SA「 52100 01170 709る S.S. Sc.ap 0()820

0()(ib 3

07・/1

SAに 1,2100 00733 S, l-icr;r;r 059
SA「‐52100 00748 87% S.S. Scrap ()0(i48 058
S∧卜 152100 0.1381 839る S,S. Scralr 0 J 11)1 104
∧[ S 100 00855 82% S.S, Scrap o o17()15 0,63

S∧「‐52100 00850 849る Scra p 0.01′ 10 064
SA[-52100 01170 85% S.S. Scrap 00990 089
SAF-52100 00730 88% S.S.5crap 00640 058
SAF-52100 00900 90% S. Scrap 0081( 0.73

SAL-52100 3 00730 88% 5.-S r:ra p 00('40 0.58

SA「 52100 00850 84% S. Scrap 00710 064
∧[‐ 52100 01240 69% S. Scrap 00〔150 077
A[-52100 02010 69% S. Scrap 01390 125
∧ヽ[‐ 52100 01084 85% S.S. Scrap 00924 083
AヽF‐ 1'2100 01095 84% S.S. Scrap 00925 083
3ハ Fl;2100 01574 74% S.S. Sr:rap 01164 105

い

I′ にl lli l inlsnt!(11っ ′lrt discri pt i r'n'1f ll l\zl

00100 str:r::l [jar
00140 sl.ocl ll;rr
001()(D 1;tf)ol llilr

| へR B7]90,,(〕 [,′「)40

ハ〔ヽ 【う/1ソ t′′ヽ́ く́ tノ 4'に′ stcr:l Ilar

Alloy :;tcr:l 13ar

∧‖oy st(〕 (:|13ハ i

∧‖Oy st(〕 cl B,l「

A‖ oy stcOI Brlr

()010C

|!,t)

||)f)

1「 )1

1(;2

163

1(14

りll H:,ヽ /(,04う 1)4() ノ「174 A‖ oy 3tc(: 3ハ r

/ヽ1/ヽ ()l()MX′ 1:〕 (:R()|く PLり R 21{75

Aヽ′ |、 /(,()ノ ()1/ヽA/A 「)4()

テl().1(11ミ ‖RI}|||ス

[):1()4〔 |ltllR I Iり R Allcry ster:l llar

0031:(:

|

.A lloy s I c r:l I);r r
ｒヽ＜―

一
け

lf)()131(11tい lt l卜 tり |く

2()()||(11R(:)|(|う tり |ミ

|('fく

||,()

200 SSXl(ilR()IR ,^lloy slo(11 llar
()()5」 ;(i「1(,Rい tlR 30.10 ,\lloy st,::t:l llar
へFtド|ン 200(「 )1、 (り「りlサ R 3(〉 10

へRBフ 201C I)50 Pt'R

へ|ヽ HiiS71 1)()31D4o

へRI〕 71903(131)40 r\lloy slcnl Bar
へ|ミ 1371903(i3Z「 )′10

1/1ヽ へIR I'7200(CIン |() 0014() /\lloy :;lcr:l l:)ar 7'3,()()

30/1X18(31t llR 00390 へ‖oy st(1(〕 | 13o「 2)3600
2ゝ CJ〕 ]43〔

'|IR
0062〔 へ11()y ste()|13a l‐ 7'34()()

905(lR IR FltJR __"_1_____Pl12 001(う C \lloy str:cl llar 360()

1■ r

γギ1「 :1型qP迅 詢      [__1‐ 11:里
00170 stecl llar 3f,00

ヮヽ
・uCt6
篇 みぎ=_  、 31 18 ()0410 :;lo(rl [];lr

“

3(,1)()

Lf),i
ヾ

織tttP

14!う

146

147

148

149

150

151

||;ノ

153

154

15!5

[156

15′

11

%瀧鞣蟄
・・
鉾
=驚
〔岬 二―



,「 指目JJJttHJゴJ韮
1多 |ユ |ユ li

理言1段 |ゴ 1遥 1醤 1妥 1遥 1膚 1虜 1蚕
ヽ 〔 5絆

:5雇
二

IJJ非

Ｃ
∞

〇

ゞ
ヽ
〇

〇
い
〇

卜
∞
〇

崎
崎

Ｈ

一
〇
　
一

。
Ｃ
」
ｏ
∽
　
∽
∽

Ｑ
Ｏ
」
ｏ
´
　
∽
．∽

」
に
」
し
∽
　
∽
∽

Ｑ
●
卜
）∽
　
∽
∽

Ｏ
Ｃ
一
〕∽
　
∽
∽

ａ
ｃ
」
ｏ″
、∽
∽

Ｑ
ｃ
〓
）∽
・∽
・∽

。
Ｃ
」
じ
∽
　
∽
．∽

Ｑ
Ｏ
」
υ
∽
・∽
∽

Ｑ
Ｃ
」
０
∽
　
∽
∽

Ｑ
“
」
０
∽
．∽
．∽

α
Ｏ
」
υ
∽
　
∽

∽

Ｑ
Ｃ
」
０
∽
　
∽
．∽

Ｑ
ｏ
」
ｏ
∽
　
∽
∽

α
“
卜
）
∽
　
∽

∽

ａ
ｃ
」
し
い

・∽
・∽

α
Ｃ
」
Ｃ
∽
．∽
．∽

Ｑ
ｃ
卜
）∽
　
∽
∽

ａ
ｃ
〓ｏ
∽
　
∽
∽

に
」
じ
∽
　
∽
∽

ヽ
“
Ｏ
Ｈ

Ｏ

〇

「
〇
「

〇

一
∞
∞
一
〇

〇
〇
∞
Ｈ
Ｏ

〇
∞
Ｏ
Ｈ

Ｏ

〇
い
い
〇

〇

〇
〇
ヽ
一

〇

Ｎ
∞
∞
〓
〇

Ｏ
Ｎ
∞
べ
〇

∞
い
〇
“
〇

〇
ヾ
∽
［

〇

い
一
“
【

〇

［
卜
い
コ
〇

〇
〇
い
一
〇

〇
〇
ヾ

い
Ｏ

い
Ｎ
∞
【
Ｏ

〇
〇
∞

『
〇

Ｏ
Φ
卜
“

〇

〇
∽
「
国

（
）

〇
い
〇
べ

（）

〇
ヽ
卜
「

Ｃ

〇
〇
¨
「
０

Ｏ
〇
一
Ｎ
輸
‐
］
＜
∽

Ｏ
Ｃ

ｒ
ヽ

」^
Ｌ

く
∽

〇
〇
［
Ｎ

∵^

］
く
∽

〇
〇
【
∝
”

一̈
く
∽

Ｏ
Ｃ
一
へ
６
‐
出
く
∽

〇
〇
一
べ
「
一
」
く
∽

０
〇
一
べ
」
∴
一
く
∽

〇
〇

〓
べ
ｒ
　
」
く
∽

〇
〇
一
べ
吟

〕
く

∽

〇
〇

ｒ
べ
↑
‐
」
＜
∽

ｏ
ｏ

一ヽ

¨
出

く
∽

ｏ
ｏ

「
へ
ｆ

一
く
い

〇
〇
［
べ
い

，
１
‐一
く
∽

〇
〇

『
べ
崎
‐
」
く
´

〇
〇
】
べ
崎
二

く
∽

〇
〇

［
ヽ
輸
，
」
く
に

〇
（
ヽ

べ
」
∴
一
＜
ｒ

〇
〇

［
凶
］
・
一
＜
∽

ヤ
ド

【
肥
嬌

〇
〇
一
へ
崎
■
〕
く
∽

〇
〇
Ｈ
べ
“

‐
‐
‘一
く
“

〇
〇
Ｈ
べ
蝸
‘
］
＜
∽

〇
〇
【
Ｎ
い
，
〕
＜

い

〇
〇
［
Ｎ
¨
出

く
“

〇
〇

”
Ｎ
崎

］
＜
“

Ｏ
（）
”
Ｎ
い

〕
＜
‘

ｏ
（コ

ヘ
ｎ

り
＜
ｒ

〇
〇
一
Ｎ
ｎ

］
く

∽

〇
〇

［
凶
∽
∴
一
く
∽

〇
〇
】
へ
崎
，
］
＜
い

Ｏ
〇
一
へ
い

」
く

ｒ

Ｃ
０
〇
〇

〇

〇
じ
∞
ｍ

Ｏ

Ｃ
∝
ヽ
〇
．０

０
０
い
〇

〇

（〓一）
０
¨
０゙

Ｏ
Ｃ
Ｏ
¨

一゙

，ス
一
Ｃ
¨
一〇

（
Ｃ
Ｃ
“
０゙

０
鋼
一
一

〇

“
Ｎ

【
】

〇

へ
０
〇
〇
．〇

〇

ヘ
ト
コ

〇

〇
い）
「
一

〇

０
０
Ｎ

【

Ｏ

Ｃ
一
０
一

〇

⌒じ
（）
”
一
（）

⌒一）（）^
一一一

〇

ｃヽ
∞
ト

Ｓ

ｏ
ト

ヽ

卜
∞

∽
．∽
一
よ
ｏ
ｏ

ぷ
∞
∞

ｃヽヽ
Ｏ
∞

ゞ
〔κ

，
ノ

〇
〇
０
０
０

818

|ヨ[:園量 Ｏ
Ｃ

「
∝
い
，
Ш
く
“

妄lξ  涯涯涯|三 |:|:輝  日劃ゴま妻ぎゴョi』ば§日

|ご二 職

麺娼 |||||||
|】 lfl子 1漱 1瀬 IRI圧 |

1_1_1_二 _三_上_三二_二_二重3二

δ       l垣 目
Ｏ
Ｃ
　
Ｏ
ｒ
ヽ
）

Ｏ
Ｃ
Ｏ
め
ヽ
一

只

〕
０
い

０

Ｃ
Ｏ

Ｃ
“
Ｓ

（〓
）
ヽ
一

‐」０“
一Ｃ
●“リ
メ０
〓く
貫）ｒヾ
０
０

υ
０
０
¨
ヽ
一

「
‐
‐―
ョ
「一ヨ
割
計
耳
訓
凛
―
卜
“

ヾ
〔

０
（一）
０
い
ヽ
一

ヽ
“

ヾ
＾

〇
ヽ
０

一
べ
〇
一
‐卜
一
Ｃ
べ
○
饉
∽
め
一一
′́‐一（‐一一
ヽ

（）ヽ
〔一　一へ
０
（̈一^
０
ヽ
０
じ
　ヽ″〓
一一
こ
ヽ

―
‐
―
…

―
‥
　
Ｉ
Ｉ
Ｉ
Ｉ

，
―
―

‥

―
―

―
―
十
１

　

‘

（コ
ハ
一　
一
べ
ｃ
一　
卜
で
Ｃ
ヽ
こ
ｒ
ｒ
一
営
二
ヽ
〓
＾

，

１

・

‥

―

―

―

…

・

１

１

‐

，

‐

‥

―

・

―

一

―

〇
〇
∝
“
０さ

（）（）
∞
”　０゙

:難 月11111111]]¥]ヨミヨ:|]三 3 日副到副]劃劃到劃ヨヨi珊

鷹

　

」「

Ⅲ‐――
一壼

謂
「謂
一

ぼ
婿
静

ｒ

ｃ

＾

曜
闘
瞬
ぽ
ψ

魏

簾
猿
寵
り”脚【『稿灯り。ｏ

:|[ |ヨミユ:暦 1属 1思 1題 1轟重|ミミ|ミ 1劉劉
蝙IE IIIIIIIIIIIII
手it   illl
● iC
⌒ |三

=|=む 1に
:1呈 |ミ |だ !ミ 1爵 1更 1琵 |ミ |ミ |ミ lfl残

ヽ
”
　
ヽ
〔

へ

一一　
ヽ
“

∞
ヽ
　
“
（

ヾ
ヽ

“
∞

Ｏ
Ｃ

（▼
〕

０
【

崎
■

０
ヽ
０

〇

一）
一
〇
＾
ヽ
“
一
∝
く

０
ヾ
ご

一“
（
一
一〕
「^（一

一
Ｃ
ヽ
０
¨

´
」
じ
へ
０

Ｃ
∝
・

ｒ
∝
一

ヽ
¨
一

”
”
一

べ
“^
一

一
¨
一

イ
い
∞

〇

０
＾

〇

′

〇

【

Ｎ
Ｏ

∞

へ
崎
　
”

“
ヾ
　
」

∞
〇
一

ヾ
〇

一

ぃ
ぃ
ぃ
　
　
　
　
一Ｃ
Ｎ
〇
一
〇

Ｑ
Ｃ
Ｌ
じ
∽
　
∽

∽

（〓
卜
一●
∽
　
∽
．∽

ド
ヽ
∞

Ｓ

ｃ

０

ヽ
ト
ト

Ｓ
】
い

ヽ

い
ト

ぷ

∞
∞

ぶ

０
∞

ヽ

い
ト

ゞ
“
∞

ゞ

ｏ
ト 遥1護

一よ
ヾ
ト

´ゝ

∽
∞

×
Ｈ
ト

さ

０
∝

＾ゝ

Ｈ
ト

“
〇
〇
Ｈ

Ｏ

Ｏ
Ｏ
Ｈ
Ｈ
Ｏ

〕
∞
〇
一
．〇

〇
卜
Ｈ
Ｈ
Ｏ

〇
∞
Ｏ
Ｈ
Ｏ

じ
∞
〇
日

〇

Ｏ
ｎ
ｏ
Ｏ

ｏ

Ｏ
∞
〇
［

〇

〇
∞
〇
一

〇

ｍ
卜
い
一

〇

Ｏ
Ｏ
ヾ

「

０

〇
〇
〇
〇

〇

〇
〇
ヾ
Ｈ

Ｃ

Ｃ
¨
一２

〇
“
一
一２

つ

Ｄ

Ｏ

つ

３
、

（一
（
）
一^一
「

一い０

Ｄ

ヽ
一
ε

■
　
¨ゝ

（
【

）

つ

い

ト

ボ

三

Ｏ

ｃ
，

＞
Ｆ

一

ヽ
Ｃ
〓

一
０
●

）
И

＞
０

〓

、
Ｃ
∝
　
一（』０
一
じ

‘ミ
一
一ｏ
〓^
０
メ
０
一

」
Ｃ
エ
ア
）０
，
ゝ
０
一

Ｃヽ
壼
一Ｃ
，
●
＞
（〓

」
ｃ
崚

一
９

二

∽
≧

士

一く010

二1昌
一′ヽ
´
ヽ
ヽ
´
ヽ

＾
ヽ

Ｃ

Ｆ

ヽ

Ｃ

（
も

Ｃ

ヽ

ヽ
こ

一
一

０
〔
ヾ
〇
（〕

〇

「
ゞ
Ｃ

（
）

へ :《

CiC

一ヽ
｝ヽ
）、́
ヽ
Ｃ

Ｃ
Ｃ
一
Ｃ

Ｃ

Ｃ

ヽ
ヽ
Ｃ

（
ヽ

Ｃ
Ｏ
（
Ｃ

´
ヽ

０
∝
べ
Ｇ

０

」
い「　
“
〔一

,

Ｃ

ヽ
″
一
■

〓
く

一二

一
一
て
く

（）
０
（
一　
ヽ
ｒ）

）
一
一）
ヽ
ヽ
（一　
″
一

（
〓

´
〓

ヽ
三
　
）
ヽ
（Ｘ

こ

れ
一
．
年
く

生
ｏ
⊆
」三

戸
Ｎ

Σ

″
〓
，こ

竺
Ｏ

∝
じ

二

べ
０

一

∝
〓‐
こ

Ｃ
ｒ
（
一
〓
へ
０
０
ヽ
埜

″」
＜

“
二
年
″ス
）
Ｉ
）
「
ｘ
つ
コ
一Ｇ
べ

ｒ
Ｄ

一

γ
Ｃ

“
じ

■
〓

〇
べ

天
〓

こ

氏

挙
ミ
（〓

Σ

γ
Ｏ

」
じ

“
∽
「
Ｏ
Ｎ

０
一
（
一
じ
吟
Ｃ
一

に
ヽ
´
“
〓

（ｒン
こ́
一
γ
く
ユ
一

ｆ

し

く

″
一
■
〓

γ
く
」

じ
一丘

γ
く

，
一



「
「
―

；Ｔ，―
引
コ
剛
瑚
司
コ

B「∧RI卜16P∧ R「 S‐

(|∧ |く  lヽi))

:西二I亜:亜lilttI亜而 百蔦II再面IIモ百葛子3~T高石T o[:r:x
rl p;rrt I Urrit Wt.

(lrr l(gs.)

―!」里Q栓堕理 1___三 :3524 0.02-00 lAlloy :;recl tJar

Od
RA(1l S

21`〕

ノ,0

ノ
''1
2,12

ノ:)3

ノ,41

∧「{B/()()3(11,/「)40

AR B,′ 202C Bz D40

∧RBノOoll(:BI)40

AR 13/202C i3 D40

All:RSノ 0031)′ ()()|,「)4()

2(),SSX1 61t oR Plり R

2()25SGRC)|{|)tり R

∧IR B/2021,Dl,0「 )tプ R

li面う薇而i DIJ百
~T~

りR B71906(:D40

JR IISs/190(,CI)′ 1()

/VSフ 15030,10∧ kAl∧ D40
A1291)∧

AR Hヽ S719()4D40

AF I〕 ア||く 01)(「 )40

130:,11(11ミ IR I'tり |く

WS 71;020,1,AI)40

JR 37()061〕 い1ヽ 0「 )tり R

り|ミ 13′ 1)061, い40

JI( |lf;`;7()Ofi(1 1)4(D

203G「 t{DR f〕 tり R

203SS(5R O111

9203SSi(l IR(i)

∧IR 13/2038

I雖到:躙ll針―一――…
顧

i面
1Å 両

蔦 T商 F~~~~~一

― ―

コⅢ lコ壺 三面 II「
……~

:翌I留ヨ壼轟IIII::キ

'5
226

,P′
,而可薦幕I而

=戸

‐~~~~
3〔;99 」画 亜亜亜 I‐
3621

`Lg⊇

劇J19竺二11 BI
ユ型 1型!趾il堅J_LI__

3(18!ヽ f).0570lAlloy stccl B;rr
3/()8

3/11 p193,01AIloy stOcl Bar

3725
3/26
3/;21)

3729 Alloy t;tcol []ar

3/ 74

Alloy :;teel Bar
3863 0.0460lAlloy s;t c)el Bar~¬

i3蒲61漸3面 1■百:T~~~~~一―
;1)r12 III亜呻亜亜亜亜:IIIII
3961 0.01 501/\lloy :ilocl tJar

出
一向
一向

'1/
ノ|,:

ノ39

C).02 I 0 iAlloy ster:rl i:lar

~i,万
百3レ雨訂姦西
‐
蔦7~~~~~~

003601ム ||

レ
肛
鷹
一
山
一昨
一”
一山
一山
一山
一

240

ノ′11

,'4′

'713

'.1′

11

′4(,

,47

39 /15

1022

1026

1026

1026

II置出:士量:量量
3而あ師面 高T~~~~

¢42(

σ
'42(
の 42(

¢
'42(
41,

の42()

“

4,

¢41

“

4ラ

ハ|loy st(lel Bar

0.0540 JAlloy 5tcCl B;rr

「 嗣
茄両面冨「高「

~~~
枷
一］

⑭

一
の

026 003301∧ ||。 y St(1(21B′ 11

紺 ξ
亜亜直平FIIμ :

J書
ヽ

(1}018()

()0180

()()]10

00670
00520

XPO lI C

(||「 1 ()|  IR M

)380()

I echnical

Ch a racte ristic
Qty c'f RM

required
for Mfg. (tn

Kgs)

wasl:age 9

on raw

nraterials

b,rsis

llecovr: r

Narno

ahle w;

Qly(ln

K13s)

Ｆ
　
　
一

ａ

　

　

　

¨

Valuc

(Rs)
SA[152100 01300 86°/ S.S. Scrap 0112

)」 80〔〕

1380()

138()0

13800

38C)()

3800

SAF-52100 01390 S.S.5icrap 0119 10
SA[-52100 0130 S.S. Scrap 099
SA「‐52100

SAF 152100

01390 S.S. licrap r)ti4

0130 81% S.S. Scrap ()

Aゝl:152100 01300 86% tlS. Scrap 0112 10
SAF 52100 01390 81% S.S. Scrap ()11:)

13800

'3800
SAL‐ 52100 01298 83% S S. Scrap 0107
SAl:52100 01385 84% S S. Scrap 0116 105

3800
38.00

SAE‐52100 01390 82% S S. Scrap 01140 103
SA[52100 01120 84% S.S. Scralr 00940 0.85

3800 SAr:-52100 ・ 01217 84% S.S. Scrap 0101 092
3800 SA[‐ 15210o 01215 83% S.S.,SJrap 01005 090
3800 S∧ [-52100 01800 68% S. licrap ()1230
38(〕 0 SA[52100 04900 78% S. Scrap 03820 344

SAE-52100 01864 82% S.S. Scrap 01534 138
400o SAE-52100 01340 84% S S. Scrap 01130 1 02
4000

`1000

SA[-52100 01347 86% S.5..5crap ()1115 104
SA[1,2100 01348 87% S.S. Scr;r1r 01168

′lo r)o SA[f52100 01340 87% S S, :;cr a l) ()11(,( 104
40f)0 AF‐ 52100 00800 86% S.S. Scrap 00690 062
1000 SA「 ‐52100 02144 69% S.S. Scrap O J474 133
000 SA[-52100 02140 76% S.S. Sr:rap 01620 146
200 SAE 52100 01979 77% S.S. Scrap 0ユ !511) 137
200 AE 52100 0.1870 74% S. Scrap 01390 125

SA「 -52100 01870 74% S.5. !ir:rap 01390 125
200 SAF-52100 01000 85% S.S. Sr;ra6r 0(D〔 ,〔

'()

0 77
200 SA[-52100 01978 74% S.S. Scrap 01468 1 32
2()0 S∧「 :,2100 01800 809る S. Sr:rap 01440 130
,()0

'∧

F‐ 52100 0.2300 i 83% S. Scray: 01S}00 171
SA[-52100 01860 81% S.5. Scrap 0.15100 135
,AI:52100 01860 82% S. Scrap 01520 137

()0 ;A IF‐ 52100 0'2500 78% 5. Scrap 01960 176

'AE 52100
01860 82,6 S.S. Scrap Q:ゃ 301 1 38

|∧ E‐52100 01866 82°/6 S. Scrap 01536 138
AE‐52100 0.1860 841% S. Scrap 01560 1 40

AR Bフ 203C I)

0も
ら′

1026

ti.rrc A.'f6-yqq
VltlOO XU{vtAR xASHyAp |′

ハ、

Sr. Nlo ol

l)al l',

rl;rtr,ri,rlt

)t

c.li:;cr iLrtior. rrf lll\1

0020(〕

)「 )/10 R lt ,И

31ヽ 24

31j,
|()i3SIヽ (11マ ()IR Pt,R 31,2(;

一　

′

31ヽ 26

:'1'2(,

ジ211

ラ29

ジ3()

ノ31

``,1)

′3()

.'〕 1

ノ32 ;11R01‖ (ヽ Rr)lR PII「 Nl

Alloy stccrl l-),rr

,RR

1 ,蔦

お1'Ii
l '37

'|ヽ

8

239

240

00190 Alloy stcr:l Bar

∧‖oy sl(11:IB,)r

′ヽ日Oy〔 ,【 (1(ヽ  り:〕 r

′11

212

1113

:111

ハ15

2.16

,,17

: 3952

203‖ (3R OR
1(〕 18

1026
:ミ

'f)、
、_

′ヽ虔
0.034C

一

、
　

一

滋 ■
2盟

lr選 。
「 oly● 1

い
０

fI



常

く
ン

０
∽

一
Ｏ

Ｃ
　
　
　
一
０
¨

Ｃ
ヾ

Ｃ
〓
一
〇
〇
　
　
　
一“
ヽ
（」
ヽ

（
一む
〉
⊂
こ

´
〓
ゃ
２

一

）
〓
鷲
嘔
〓

」
ｏ

ｃ
一〇

一υ
コ
τ
Ｃ
・バ
一
ヤ
【

“
一″

年浮
バ
）
ス̈
）
υ
・〓
″
一）
【Ｌ
〓
〓
に
Ｆ
【
一
０
〕
一）
ら
・ヽ
一
一
〕″
一
）
〔）
」

■
〓
ｏ
〓

一
ｃ
ｒ〓
一τ
「
バ
〓

―
，
●

５

〓
２
笹
化

一■
，
　
ν
〓
〓
゛
・
一
Ｐ
“
■
¨

』二
唇
恥
た
ヽ
■
』Ｆ
藤
喝
静
』“口
．“
「虐
一。Ｌ

Ｌ
く
ヽ
工
∽
く
て

に
く
，
Ｄ
κ

Ｏ
０
２
一＞

″じ
，
特
一
ｙ
一̈
ち

ド
”Ｆ
Ｃ

″一
´
〔
）２

・に
　
コ
（
〓
こ

一。
し
〓一
」
。

〕́“
Ｃ
ル
一
つ
０
∝
」Ｏ
」

´
０
２

一●
●
）
」
」
ｏ

一
“
Ｃ
ル
一
つ
ｅ
∝
」
０
」

”
∞

「

Ｃ

一
ｏ
２

ｏ
２

０

つ
こ

０
２

０

つ
一

一ｏ
●
〓
」
」
０

∝
“
Ｅ
一“

一）
ｏ
∞
」
０
」

一ｏ
し
〓
〕
一
ｏ

い
。
こ
一∝

Ｏ
ω
∝
」
Ｏ
」

一ｏ
ｃ
〓
¨
」Ｏ
∽
∞
〓
一γ
℃
ｏ
∞
」
ｏ
」

へ
崎

一

〇

「
Ｏ
ｒ

Ｏ

Ｃ
∞
べ

Ｃ

Ｏ
∝

「

０

一●
ｏ
一゙

」Ｃ
∝
む
七́
こ
つ
ｏ
∝
」
ｏ
こ

」
ｏ
〔
一
一●
ｏ
】
∽
＞
０
〓
＜

」
●
“

一
ｏ
Ｃ
一
∽
＞
Ｏ
〓
ζ

」
κ
“

一〇
０
一
И
メ
０
〓
＜

Ｌ
●
詮

一●
ｏ
一
輪
メ
０
〓
＜

〓
ヽ
“

一Ｃ
Ｃ
】
∽
＞
０
〓
＜

」
Ｃ
“

一
Ｃ
Ｃ
）
∽
＞
０
〓
く

」
に
６

５

ｏ
ち

卜
ｏ
〓
＜

ぇ

“

，
こ

，

メ
二

一＜

〓
黙
三

ｃ
一Ｆ
ｒ
卜
０
〓
く

」
に
“

一ｏ
●
プ
一
＞
０
〓
＜

‐昼

“

て

し
τ

ゝ
ｐ

一く

〇
い
べ
〇
．（）
　

　

一
〇
卜
．卜
ヽ

〇
い
ヾ
〇
．０
　
　
　
一い
Ｎ
卜
ヾ

ｒ
購
胸
″
層
崚
一応
聡
ド
鴫

〇

て
０

（て

●
二
ヽ
Ｏ

“
¨
“

，

０

（￥
０

≦
メ

ニ
ヽ
三
叉
一こ

∽
“
で
メ

〇
ヾ
会

べ
ヽ
Ｔ

導

〇

〔
ス

“

い
≧
ノ

Ｃ
ヾ
０

０
”
〇
“
Ｏ
Ｏ
卜

∽
ヽ

，

０

マ
０

む

（
る

一
卜
峻

〕
〓

．∝
＜

Ｃ

ヽ
（
一
二
∝
Ｇ
Ｏ

一
ヽ
ｒ

∝
一

Ｏ
〇
一

〇

卜
ヽ
“

ち

ｃ
，

メ
ｏ
〓
＜

０
「
ヽ
Ｃ
（）
　
　
一Ｎ
い
ヽ
ヽ

Ｏ
”
“
Ｃ
Ｃ
　
　
　
一Ｃ
∞
べ
ヾ

¶
謝
司
―
封
コ
「

Ｃ
ヽ
“
Ｃ
（）
　
　
一ト
ヘ
ヽ
ヾ

や
ｃは
につ
―
，
葛

一ヽ一ト

∞
０
０
（二

め
ヽ
一
ヾ

・た

埜

τ

ｏ
，

メ
０
一
一＜

Ｃ
へ
ｏ
Ｃ
Ｃ
　
　
　
一Ｃ
一
（し
ヽ

」
に
“

石

ｏ
ち

メ
ｏ
〓
＜

Ｃ
Ｃ
〇
一
．〇
　
　
　
一
」
ヽ
〇
ヾ

〇
卜

ヽ
“

Ｃ
べ
．〇
∝

ヽ
べ

い
ト

一
ヽ
　
ヽ
ヽ

Ｎ
卜

〓^
）

（一一べ

一（
ヽ

（〕ヽ
一
⌒）い一

〇
∞

べ
ｎ

０
」ヽ
」
〔一

Ｃ
∝
Ｃ
Ｃ
．ｏ
　
　
　
一ヽ

ヽ
卜
ヽ

ｏ
い
ヾ
ｏ
バ
ニ

ト
Ｎ

卜
ヾ

ｄ
劉
コ
ー

一ヽ

こ

α川出ｄコ【「‐．‐二部『「゙
α

一到

‐‘‐一ヨ

劇

ｃ
ヽ
ｃ
ｃ
（
二

ｏ
”

（〕
ヽ

ｄ
Ｎ
一〕ｄ
１
４
３
Ｊ
ｄ
‐

素
一中‐‐一昨
率

Ｃ
ヾ
Ｏ

Ｎ
に

し
ヽ
Ｃ
べ

、ヽ
“

″
く

〇

ヽ

０

一
貫
）
Ｃ

Ｃ
飛

涎

ｃ
´
）
卜

⊃
く

一調
二
弱
一

ヽ
で
、つ
０lβ
Ｓ
」］

ヾ
∝
”

“
∝
ヽ

へ
一ヽ
ヘ

い
一一
一^

（）
″一
ヽ

（一ヽ
ヘ

∞
ヽ
ヘ

ト
ヽ
へ

０
ト
ヘ

一一ヘ
ヘ

↑ヽ
ヽ

一ヽ

（一ヽ

へ

へ
ヽ
ヘ

一
ヽヽ
一

（）
ヽ
ヽ

（一（し
い

“
じ
ヽ

卜
０
ヽ

Ｃ
Ｏ
（

ｒ
ｃ
一

ヽ
Ｃ
一

ｍ
Ｏ
〓

へ
゛
〓

一
一
〓

Ｏ
Ｃ
〓

０
い
一

（ヽ
一一一
【
一

〇
ゞ
ら

〔
一
じ
叉

し
Ｎ

（ヽ

一
∝
く

∝
⊃

こ

〇
い
０

ヽ
工

こ

いヽ
Ｃ

（」
ｒ

こ

＜

０
ヽ
金

＜
≧

・́
く
ｃ
■

一氏

０
一〕
ヽ

４
≧
′

０

ヽ
Ｏ

Ｃ
ヽ
Ｃ
Ｏ
卜
”
一
〓

に
ヽ

Ｃ
一
Ｃ
　
一
べ
０

一　
ヽ
一
一
Ｎ
“
¢
〓

″
〓

Ｏ
ｒ
〇
　
一
べ
Ｃ
〓
ｔ
い
」
Ｃ
¨
“
∽
“

」
一

ｃ
ヽ
金

〓
ヽ

二

ヽ
■

一一
た

Ｘ

一
コ

一
´
≧
イ

Ｃ
ヽ
０

く
い
へ
〇
”
０
０
卜

∽
ゝ
≫

“
０
ヘ

べ
」）ペ

０
ヽ
０

一一）
ヽ
〇
い

一
卜
∞

」́
「

い一
一」
べ

一∝
＜
色
）

―
趣
”廷
磁
饉
い一種
一一に
一」ド
■
ｔ

一
）^
＾

（一́
一一一

∞
ｒ
へ

卜

一́
ヽ

ヽ
輸
一

０
つ
ヽ

一〓
一え
α

）́一４
　
」
〔・

一
４
”

ヽ
綺
ヽ

¨
い
＾

υ

ｒ
〕

Ｏ
¨
Ｃ

（
∽″」一

ｏ
コ
罵

＞

〇
ヾ

Ｎ

Ｎ
ヾ
　
［

Ｏ
ヽ

一

ヾ
Ｏ

Ｈ

じ
卜
．【

ト
ト

【

一
〇
　
ｒ

い
０
０

Ｈ
ヾ
【

べ
「　
べ

０
い

Ｈ

０
い

一

ｎ
Ｎ
　
Ｎ

∞
一　
べ

卜
の
　
「

“
［
一

】
一
べ

ヾ
Ｎ

Ｎ

Ｃ
ヾ

】

ヽ
い
　
一

一
〇
Ｎ

０
卜

ｄ

じ
Ｎ

［

Ｎ
Ｎ
．
一

Ｏ
ｍ

一

”
［
「

∝
ｎ

『

〇
ヾ
　
】

卜
崎
　
Ｈ

Ｏ
ｎ

Ｈ

い
０

０

∞
Ｏ

Ｈ

〇
ヾ

Ｈ

ｎ
ｄ

Ｈ

∽
“
≧
′
ｏ
一Ｏ
Ｃ

（
∽“〕〉一

ｆ

）
＞
“Ｃ

Ｃ
ヽ
Ｃ
べ

〇

〇
∞
い

一
〇

Ｏ
Ｎ
Ｏ
「

〇

ヾ
蛉
一
Ｎ
．Ｏ

０
一
卜
】

（
）

Ｏ
Ｃ
Ｏ
一

（
）

ヾ
０
い
】
．Ｏ

０
い
ヽ
「
（）

〇
〇
卜
〇
．（）

卜
０
〇
一
（）

〇
い
∝
べ
（）

０
∞
［
へ

０

〇
∝
一
べ

（
）

〇
〇
い
ヽ

０

Ｏ
卜
“
へ
（）

０
０
‘
ヽ

（）

“
ヾ
〔
Ｎ

⌒）

Ｃ
∝
せ
Ｈ

Ｃ

い
い
，
Ｎ
Ｏ

０
一
ヽ
べ

Ｃ

〇
＾
Ｃ
ｒ
．⌒〕

〇
゛
一
Ｎ
Ｏ

ヾ
“
ヽ
べ
〇

〇
い
Ｏ
Ｈ
．〇

〇
〇
ヽ

「

〇

０
０
“
Ｈ
Ｃ

Ｃ
ヾ
ヽ
日

〇

〇
一
【
【
．（）

）
〇
卜
一

〇

〇
蛉
蛉

ｒ
．（）

Ｃ
ヽ
卜
一

〇

〇
め
卜
一

〇

Ｃ
Ｃ
ｒ
一

〇

Ｏ
Ｃ
へ
一
〇

〔
ち

崎

，

ｏ

Ｃ
“
Ｎ
【

０

●
＞
Ｏ
υ
Ｃ
∝

０

″
こ

●
Ｚ

Ｑ
に
、
ｏ
∽
　
∽
∽

Ｑ
Ｏ
」
ｏ
∽
　
∽

∽

Ｑ
Ｏ
」
０
∽
　
∽

∽

Ｑ
Ｏ
」
ｏ
∽
　
∽
・∽

α
“
」
υ
∽
　
∽
∽

Ｑ
“
■
）∽
　
∽
・∽

Ｑ
●
」
０
∽
　
∽
∽

Ｑ
Ｃ
」
）
“
　
∽
∽

α
“
」じ
¨
　
∽
．∽

α
´
二
０
∽
　
∽
∽

０
０
」
０
∽
　
∽

∽

Ｑ
Ｏ
」
υ
∽
　
∽
・∽

Ｑ
Ｃ
」
υ
∽
　
∽
∽

Ｑ
に
」
じ
∽
　
∽

∽

α
ｃ
ヽ
）
∽
　
∽

∽

Ｑ
ｃ
卜
）
∽

・∽

∽

α
，
こ

∽
　
∽

∽

Ｏ
Ｃ
」
υ
吟
　
∽
・∽

Ｑ
Ｏ
」
０
い
・∽
∽

Ｑ
ｏ
」
じ
∽
　
∽
・∽

Ｏ
Ｃ
」
υ
∽
　
∽
∽

Ｑ
●
」
υ
∽
　
∽
∽

Ｑ
一
Ｌ
Ｏ
“
　
∽
．∽

Ｑ
Ｏ
」
０
∽

一
∽

∽

Ｑ
Ｃ
」
０
∽
　
∽
∽

Ｑ
Ｏ
」
０
∽
　
∽
・∽

住
●
３
一
　
∽
∽

０
●
ｋ
）
∽
　
∽

∽

」
０
」
じ
∽

α
Ｃ
」
ｏ
∽
　
∽

Ｑ
●
」
０
∽
　
∽
．

Ｑ
ｏ
Ｌ
）
∽
　
∽
．∽

Ｑ
Ｏ
」
０
∽
　
∽

。
Ｃ
」
０
∽
　
∽

２
“
■
）∽
・∽

２
●
」
し
∽
　
∽

∽
一И
●
つ

ｏ
一
Ｃ
ｔ

ｏ
一
Ｏ
Ｅ

メヽ

“
」

Ｃ

Ｏ

Ｓ

ｃ
∞
●
〓
３

ゝ

［
∞

ぷ

ｏ
ｏ

ぷ
（κ

ぷ
∞
０

ま

せ
ト

Ｓ
ヾ
ト

ぷ

ヾ
ト

ぷ
ヾ
∞

ヽ
ぺ
∞

Ｓ
∞
∞

ヽ

い
０

ゝ
ｏ
ト

ゞ

∝
ト

ぷ

“
ト

ぷ
（）
∝

ゞ

［
ト

ぶ
０
ト

ヽ
卜
∞

ヾ
い
∞
∞

ヽ
い
∞

ゞ

ｏ
ト

ヽ
一
∞

Ｓ
ヽ
∞

ヽ
い
∞

ヽ

卜
ヾ

ゞ
∝
い

ぷ

ｏ
Φ

ぷ

”
∞

ゝ

崎
い

ゞ

“
“

ぶ
０
い

ヽ

い
０

いヾ
∞
∞

ゝ

ｏ
∞

ゝ
∞
ヾ

さ
０
ヾ

⌒∽∞
〉一

三
Ｔ
Ｐ
Σ

ら

」

０
０
上
⊃
σ
Ｏ
」

Σ
∝
」
ｏ
お
σ

〇
∞
Ｎ
“
バ
）

〇
〇
卜
［

〇

〇
〇
ｍ
Ｎ

Ｏ

ヾ
崎
Ｈ
∞

〇

〇
‘
ヾ
Ｎ
Ｃ

〇
ヽ
Ｏ
Ｎ
Ｏ

ヾ
ヾ
り
Ｎ
Ｏ

〇
∞
に
ヽ
〇

Ｃ
い
∞
〇
〇

卜
の
∞
「
〇

Ｏ
Ｈ
ヾ
“
〇́

〇
〇
Ｈ
ｍ

Ｏ

〇
〇
∝
べ

〇

Ｏ
Ｎ
ヽ
ｍ

Ｏ

〇
い
い
べ

〇

〇
〇
〇
∞

〇

め
い
〇
∞

〇

〇
〇
卜
一

〇

ｍ
ヾ
Ｏ
Ｎ
Ｏ

〇
ヾ
Ｏ
Ｎ

（
）

〇
〇
∞
Ｎ
．〇

〇
ヾ
Ｏ
Ｎ

Ｏ

ヾ
ヾ
Ｏ
Ｎ
．〇

〇
〇
Ｎ
Ｎ

Ｏ

〇
〇
ｍ

（）

吟
∞
Ｎ
（）

〇
ヾ
ヽ
バ
）

Ｏ
Ｏ
ｍ

（）

〇
［
ｍ

（）

〇
卜
ヾ
．０

〇
［
い

０

０
い
∞

〇

〇
い
Ｎ

Ｏ

〇
〇
ヾ

〇

Ｏ
Ｎ
ｍ

Ｏ

〇
∞
凶
〇

○

〇

０
●
∽
て
０
一〇
０
」
に
二
）

一一
０
一Ｃ
ｆ
０
〇
一

Ｑ
〕
一
祭
¨
出
＜
∽

０
０
「
一
い
出
＜
∽

Ｏ
Ｏ
ｄ
Ｎ
い
‐
］
く
∽

〇
〇
「
Ｎ
い
‐

Ｏ
Ｃ

［
Ｎ
い
‐

〇
〇
【
べ
め
‘

Ｏ
〇
一
Ｎ
い
‐

ａ
ｒ
　
　
　
Ｏ
Ｏ
一
Ｎ
め

〇
〇
一
Ｎ
」
出

く
∽

〇
〇
ｒ
Ｎ
め

〇
〇

一
Ｎ
゛

‐
―
‐
＜

∽

〇
〇
一
Ｎ
“

〇
〇
一
Ｎ
“
出

く

∽

〇
〇
一
Ｎ
い

〇
〇
一
倒
“

〇
〇

〓
一
４

〇
〇

「
Ｎ
¨

〇
〇
［
倒
¨
‐
〕
く
∽

〇
〇
一
一
崎
‐
］
く
∽

〇
〇
ｄ
ａ
い

∴
”
く
∽

〇
〇
［
［
“
出

く

〇
〇
［
［
』
‘
］
く

〇
〇
一
［
』
‐
」
＜

ｏ
ｏ
Ｈ
甲

］
出

＜

∽

〇
〇
［
［
り‐
出

く

∽

〇
〇
［
【
〕
Ｌ

く
∽

〇
〇

一
［
い
出

く
∽

〇
〇

「
【
一〕
出

＜

〇
〇

Ｆ
］
“
‘
」
く

∽

ｏ
ｏ

「
が

〕
上

く

〇
〇
［
¨
崎
‐
］
＜

∽

〇
〇
一
Ｎ
い
‐
り
く
∽

〇
〇

”
Ｎ
め
，
］
＜

∽

〇
〇

「
Ｎ
ｎ
■
一
＜

∽

〇
〇
【
Ｎ
い
‐
』
＜

∽

ｏ
ｏ
一
Ｎ
輸
出

＜
＜
い
く く
∽
く
∽
く
∽

く く
∽

く
∽
く
∽
く
∽
く

こヽ
こ
　
一Ｃ
一亡
０

〇
〇

い
ヽ

〇
〇

輸
ヾ

〇
〇

ぺ
ヾ

０
０
へ
ヾ

ｃ
ｏ
ヽ

ヾ

（×
）
輸
ヽ

（Ｘ
〕
¨
ヽ

Ｃ
Ｃ
，パ一ヽ

（Ｘ
）
“
ヽ

Ｏ
Ｃ

Ｃ
い

０
０

（）
吟

〇
〇

（）
蛉

Ｃ
Ｃ

（）
い

〇
〇

〇
”

Ｃ
吟

い
ヽ

〇
め

い
ヾ

〇
〇

〇
吟

（Ｘ
）
〇
吟

〇
〇

〇
崎

Ｃ
Ｃ
Ｃ
”

〇
〇
〇
輸

〇
〇
〇
め

い
０
．∞
ヾ

Ｏ
ｏ
Ｌ
〓
Ｏ
ｏ
こ

で
ｏ
■
〓
σ
Ｏ
∝

つ
０
■
３
σ
Ｏ
こ
一

で
ｏ
Ｌ
ラ
σ
Ｏ
こ

一

０
●
七
〓
σ
●
∝
一

一ソ
し
ヽ
Ｅ
Ｏ
●
∝

）

Ｏ
ｏ
た

〓
０
０
∝

０
０
■
コ
σ
Ｏ
∝

Ｏ
Ｃ
〓
〓
σ
ω
∝

τ
ｏ
」
一
σ́
ｏ
γ一

Ｏ
Ｃ
ｔ
う
０
こ
に

一
ｏ
〓
Ｅ
０
３
ル
一
´

・ フ6′´

一２
∝
」。
こ
Ｏ
ｔ
ａ
ｔ
ｏ
‘
０

一＜

」
●
“

一
ｏ

ｏ
一
´

」
Ｃ
“
一っ
０
コ∽
＞
Ｃ
〓
＜

ｉ
「メ
一
■

●
一‘

＞
ｏ
〓
＜

」
κ
“

一Ｃ
●
一
゛

＞
０
〓
ζ

〓
〕
“

Ｉ

ｃ
´
“
＞
£

一ど

」
Ｃ
“

一ｏ
Ｃ
葛

＞
Ｃ
〓
く

〓
”
“

一彙

）
ち

＞
０
〓
く

」
に
“

一０
し
一
゛

＞
０
〓
ど

Ｌ
Ｃ
一

一ｏ
ｏ
一
∽
＞
ｏ
〓
＜

一ｏ
●
〓
一
ゝ
）

」
〓
Ｃ
ル
一
ヽ
０
ば
」
Ｏ

一０
こ
一゙

」Ｏ
И
“
Ｃ
ル
一
マ
ｏ
“
」０
一

一ｏ
こ
“
“

一
Ｃ

一^〓
Ｃ
序
一
一
ｏ
ば
」
０
」

一ｏ
Ｃ
の́
」
。
“
ば
Ｃ
ル
一
で
０
∝
」
０
」

一０
し
一
∽

一
Ｏ

Ｃ
〓
Ｃ
序
」

一ｏ
Ｃ
〓
〕
一〇

〇

Ｏ
Ｎ
べ
〇

（
）

い
い
０
０

Ｃ
〇
〇

（
）

輸
“
Ｎ

⌒じ

（〕
ヽ
一
（）

一́
一
“

（）

ｃ
ｍ

一

〇

ヾ
ベ

ト
ヾ 鷹

鶴
艘
酪
Ⅳ
鵬
衝
爾
拶
靴
扉
繁
韮
葬
十一一雫
飛

中
卜
〔
一

に
く

∝
⊃

生

″
一
一∝
じ

い
Ｏ
Ｎ
０

ｒ

ヽ
ｒ

一　
‘

一　
´
ス

ソ

ヽ

こ

‘

一
＾
一
ヽ
´
う

〓
一
ｒ
一
〇
３
（
一
〓
０
●
ヽ
ヽ
「
一
工
一

⊃

一＼

一

〓

ε

３

ヽ

ヽ
つ

´
〓

一、）
嗜
（
一
（
一

″
一ヽ
ヽ
）ヽ
）
ヽ
い
一
〉
一イヽ

０
ヾ
０

「
）
〓
３
“

【
ヽ
“

｝
ル
ヽ

γ
⊃

生

″
ス
）
〓
０

■

一
ら
０

［

ｏ
ヽ
０

´
，

）
卜
¨
〔
一
〓

〓
＜

Ｃ

て
（
一
Ｃ
Ｏ
Ｃ
こ
ヽ
（
Ｘ
一広
（
一
一一
ヽ
ゝ

０
一
●

く^

こ
こ
゛
・（
）
饉
¨
“

口́
）

Ｃ

ヽ
０

（
〓
二
　
・
´
て
Ｃ

∝
い
Ｌ

一ζ
Ｓ

ぽ
動
謀
Ｆ
剣
・“一一ヨ
劉
ヨ

″
ケ
「
翅

ｏ
ο
ヽ
，
　

　

　

ヤ六
）
一ヽ
（）
べ
一一“
［）
∽

０

へ
¨
ヽ ）

、ヽ

一ヽ
＾
一
ヽ

一
＾
）
．ヽ

（一）^
）
、^

一」
（）
、ヽ

＼
・」
一^

＾
一^
）
．ヽ

）ヽ

ヽ

一
卜

一ヽ

ベ
ト
ヘ

¨
ヽ
ヘ

ゞ
ヽ
ヘ

ヽ
ヽ

:て :ricl

l : 1 '
| | | |



lⅢ

=ぶ

I石需1需汁1+i語亜需 II蔦評亜吾吾静千:1需再幕 TITEF:ヽ ^^。′|     =rl‐
―――-1-「――‐~1

:コ I壺コ:磋夢拝|百 Noti

_』堅到■2聖 1_里墜 _9壼製 __三二 Not
Not

―ギ卒到些型型」1量II】f生___

I量輩1躙置岩壮圭三
046百1百;rI面■轟11;lTifiI
亜珂蔓壺II亜壺i蔦i:III
亜軌亜亜Iこ亜亜正三I
出置糧豊≡
二量笹封豊量雲腑 士_
I珊置置器世I
1硼需需:需

一　
Ｃ IR,ν 4

Gri,.'i1-
lle:q rr i red

lr:r:hrrical

C h a racteristic隅Ⅳ
KEIs)

wastago

on rav′

Rocoverr3blc w′〕stag(P

malerials
basis

Namc Qty(ln

Kg5)

∨aluo

(Rs)
SAE-52100 0250 91% S.S. licrap 0 228 2015
SA[-52100 0715 44% S.5. Sicrap 031〔 , 284

r:tl r ii rcd S∧ F-152100 0680 35% S.S. Scrap 0240C 216'eclrirccl SA[-1,2100 0643 44% S.S. Scrap 0283C
SA[‐ 52100 0320 20% S. Scrap (り 0650 059

{(:(111irod SAE-52100 1050 38% 5.S. Strap 0400o 360
SAE-52100 0706 42% S.S. Scra p 0 265

qlllrccl SA[-52100 1010 58% S.S, Scrap 0581 523
lqu,rCd S∧ [ヽ52100 0816 44% 5.S. Scrap 03560 320
:quircd SAE-52100 0922 33% S.S. Scrap 03040 274
qrrired SAE 100 0900 49% S.S, Scrap 04400 396

r:cluircd SAE― rD2100 0885 42% S.S. Scrap 03740 337
oquired SAE-52100 1000 46% S.S. Scrap 04580 412
eq trirc.d SAE‐ 52100 1250 42% S.S. Scra 1t 05300 477
cclrrircd SAE 52100 1038 47% S 5. Scra p 04880 439
cq rrirecl SA[-152100 1.052 43% S S. 5cra p 041,20 407

lcclrirecl SA[-52100 5300 55% S S. Scrap 29000 2610
:q r ri rr:cl SAl:52100 1290 35% 1S.5. Scrap 04520 407

r irr,-d SAE‐ 152100 8600 49% S S. Scra p 42000 37
quired Brass 2384 55% S 5. Scra p 3 3040 1174

eq rrircd SA[‐ 1,2100 7200 42% S S. Scrap 30400
t rircrl Brass 4550 531/0 S.S. Scrap 24000 2160

erl u irc d Brass 12239 68K/。 S.S. Scra p 8319( 7487
q Lr irecl S∧ F-52」 00 8230 39% S.S. Scrap 32300

i!yil.!_!1_ _
tclu irr.:cl

SAE-52100 0800 50% S. St;ra;r 0.4000 360
sAE-52100 [ 0377 44% S. Scra6r 01670 150

rq u iru:cl SA[52100 [|.300 56% S.S. Scrap 29700
q u ired SA[-52100 [i300 54% S S Scrcnp 28`100
qrrirt:d SA[‐52100 0250 38% 5. Scrap 001)40 085

uireri SAF-52100 0374 .S, Sr:ra p 0.2,140 202
「H26‐「UB[ 00050 80% Phenolic Scra 00040 002

６

一
６

一
４

H26「 ∪BE 00080 75% Phenolic Scra 00060 003
H26「UBE 00080 75% Phenolic Scra 00()60 003
H26 TUB 0010o 70% Phenolic Scra 00C)70 004
「H26 TUBE 00110 73% Phencllic Scra 00080 004
H26 TUBE 00140 71% )henolic Scr; 00100 0051

()ARI卜 ll l)

289

:!90

:191

:192

111)3

:|〔)4

'I`)!5
il)6

'9/

一̈一̈一̈一̈一̈一̈一̈一脚一̈一̈一曖一̈一̈一̈一̈一̈一̈一̈一枷一噸一̈

Not

卜lot

卜lot l

noll

.l!e.t R9!.

1g.{lul
JPIJ.Otl
1lot r

,98

'99
100

80

:'0,

:ll)

3r)4

3()

10f

30

3

iiЙI~~~~1381∧ R「 7ヽ201)(:1):,o Ptり IR

:ヾ:|: ζ411〈「‖61130∧ へ4

);〕 i司烹「ri;]::'そ i√1天
ギJ全J里■___… __|……………=盗距

1lot r

not r

Not R`

|ヾ ot R(

Not Rc

Iヾ ot Rc

II…ち薦薇|五薫肝而市I薦高

「

~~
lヾ ot R(〕 ql

Not Roqt

Not R

'」

c)tR

IIi予 ;i'1ち F論
~雨

■i‐ i折葛:II~ ドJot Re(1

_塁里P■虻世l型壼1,上____
140:〕 6メ |'512x 1410

……
`2ヽ
_l1lpl型 _1lRE■ J:Oler:|

発::‖ :弩::‖‖肝鮮:憾針138:λ (,x`)1,26xる  .24 ―一淵‖器齢|]|1露載
=ト

ーー
!..!rll.g]1i
n-ot ri)qui

t.*191'ti

orged llings of Stcr:l

1-二

'12
,61∧ R(,322Ⅵ/∧ I)40

||(トーー 1114曇II]馨坐畳:1212ギ ___111菱 11::II蔓 |:蔓II
313 3/1∧ R「}7018B f)!ヽ 0

Not R

Ilot rj:g

tiLlrll
not r(fcl

¢13026

“

3466

04074
の4938

¢561

I西「
~~…
fЛ下1■嬌而Iπ「T31)|」 IR 63,I()ヽ Aノ∧「)40

Jiこ
「

~~~‐‐
445臓II:五

¨
而天15万5~~~~¨

~~
_二重|____■9世堅型豊型 塾ゝ _____  1131x8918x5れ ii

キ18 4 2 lJR. 8720.JC. i )\0 PLJtt-- . -.1 -.-. -. -.-, --.
319

ネ10 2890

′′ ′    3266

761:,x(,469x12 12

2342 _2:里軍也雪L:1壼f■____二 _ 25′ |

0.002 l ['lre:nolic -t rrhr:s

百δあ
‐
ITF詰もlT「

:i順T~~~
而 珂下百品薦馬面

~
00031PhenollcTubes

而 Fπ覇面l・ttIFT~~

ft;re g;';,rr ovqc
VINOD KUMAR KASHYAP

- [r-.] -1_a511a- htrrro srf]qrrflr.-, :.tn Trc.ro Ocvotcp6cniOirilor
..'.atv ryur, qsrf*:rrgn

41K「 87204311)

ξE■1

ォヽ、
業

i;,';l; !;,

Nrr.

';,r 1.r,,,, .rf

l);lr I I,

lna tr. r ia ls

,1,

(rn KBr;.

1003( ノ  0022 「:orgOcl ltinfls O「 St(lel
0400 l:r:rBr:d llinlls oI Sllr:l

1

trrrBr:cl Rin11s ol Slr r:l
J 1103/

1103/
1 1107

イ 11:ヽ 7

`12032

'2
ノ3 [IIIII盤

13030
11,`,

「IIIIi::
]b037

16,20
jぶり (;リ

ノ∠4 /1ノ 4400 l:orged lling:; of Stce I

)2,☆ r、

'39r96i5,1 (i0

0156 Fio r〔:ed lス ings Of st(1(11
)ヽ アP x44 63xl, 13 0150「 o「 ge(J IRirl,s()「 Strヽ r,|

く「 `1372021〕 I AI),

Kr.n7;i03n. il,A2
き 哺 に _

_:珂 :

'I1     15
:11      ('

KF 137()06131

=手
浚
黎 凛

斌



サ

|_
lυ

lζ

〓
τ

〓
”
，
■
」

ｂ
囃
盤

Ｉ

壼
曇

ｇ
“
曜

卜

午

Ｌ

Ｌ
く
＞
工
∽
く
ヽ

∝
く
芝
⊃
Ｙ

Ｏ
０
２
一＞

〓
”
ε

″
Ｆ
」肪

Ｅ
■
α

｝̈（）
一
一一】
一】

Ｃ
（
）
」
ｏ

一「
到
ヨ
引
「
い
叫
一ゴ
ｄ
ヨ
〕引
一３
到
「中【

団
目
串
日
ョ
ま
『ａ
ヨ
〔琳

ぃ
ｏ
Ｏ
●
」
０
一ス
ド
一０
工
ヽ

“
ｏ
Ｏ
ｏ
」
し
〓
ｏ
Ｃ
Ｏ
ｒ
ヽ

Ｏ
０

０
卜

〉〈
〇
卜
　
一
∞

０
卜
．べ
“

ｘ

ヽ
い

ヽ
い

〓
崎
へ
Ｏ
Ｘ
ヽ
い
ヽ
０
こ

‘―
‐―

ほ
」栞
与
ヽ
卜
ほ

い
ヽ
．卜
“
Ｘ
吟
“
・
「
ヾ

障
罐

ｔ

∽
ｏ
身

百

１

綱
∃

酬
司

ヾ
Ｎ
．べ
ヾ

囲
Ｈ
司
「
ヽ
呵
剛
剤
コ
到
出
呵
瀾
研
耐
制
＝
¨

卜
一

ヽ
Ｎ

―
―
―
―
―
―
―
―
―
―
―
―
―
―
‥
―
―
―
ト
ー
ー
‥
Ｌ
い

―
―
―
―
卜
だ
摩
嘔
」ば
に

″
Ｃ
Ｏ
Ё
■
υ
〓
Ｃ
Ｃ
Ｃ
〓
２

∽
ｃ
ｒ
Ｄ
一
ｕ
〓
ｏ
ｃ
Ｏ
ｒ
ヽ

Ｃ
〇
〇
〇

め
ヽ

ヽ

Ｃ
て
（
一
二
ヽ
Ｏ
Ｃ
ヽ
ご
　
″〓

に

，
〓
〓

て

，

Ｎ

〓

∝
「

ヘ
ト
ヘ

（〕

へ
ヽ

ヾ
゛

Ｃ
卜

Ｎ
守

ヽ
一ヽ　
へ
ヽ

い
０
０
．〇

∝
〇
〇
．〇

（
∽“
〉
・́一）

ヽ
い
０
０

０
Ｃ
Ｏ
Ｏ

一
ヘ

ヘ
ヽ

Ｃ
ヽ

へ
ヾ

ヾ
へ

へ
ヽ

ヽ
ヘ

ヘ
ヾ

ヾ
輸

ヽ
Ｃ

一

悧
剤
割
ｉ
ｌ
ｌ
ｌ
ｌ
ｌ

，―

―
‐ぼ
短
産

，̈ｃ褻
糧

‐―
―
‘・ｒＣ
に
Ｌ
崚
腱
い
」
に

ヾ
ｎ

ヾ
０

」̈̈
』」
“・工“一Ｃｉ一」ｏ
に一（一

一
〇
　
一
∝

）^

〇
ヽ
　
Ｃ
∞

∝
⊃

生

∝
〇

年
０

ヽ
〇

「

Ｃ
〓

Ｏ
Ｃ
い

０
ぃ
一́
一
一ｔ
（）
一
⊂
Ｃ
こ

〕
５

ｏ
¨
●
∽́
∞
ヽ，
０
一０
“
」
０
＞
Ｏ
ｏ
Ｃ
∝

コ ぁ

>~

い
〇

〇

【
【

〇

“
ｍ

Ｏ

ｍ

Ｏ

ヾ
〇
ヽ
〇

Ｏ
い
．〇
ヾ
〇

〇
ヽ
０

∞
〇

〇

“
〇

〇

Ｎ
Ｏ

Ｏ

∝
〔

〇

め
〇

〇

ヾ
Ｎ

Ｏ

〇
∞

〇

召
ヾ

〇

“
い

〇

い
〇
〇

い
い

〇

∞
寸

〇

ヽ
口

〇

［
Ｏ

Ｎ

ヾ
Ｏ
Ｎ

〇
ヽ

一

〇
〇

【

い
０

一

ヾ
ヾ

０

〇
ヾ

一

】
ヾ

［

ヾ
Ｈ
　
べ

Ｎ
［
　
Ｎ

”
【　
Ｎ

∞
∞

【

ノ

ヽ

〓

”

ε

（
∽一プ

Ｃ
こ
ゝ
“バ）

卜

〓
０
．〇

〇

一
［
０

０

Ｏ
Φ
∽
〇

〇

〇
〇
卜
〇

〇

〇
〇
∞
〇
〇

０

一
∞
〇

〇

Ｏ
ｃ
一
〓
〇

Ｃ
「
∝
〇
（）

０
０
∝
〇
〇

〇
い
〇
〇

（
）

Ｏ
Ｃ
Ｃ
Ｏ
（）

輸
ヾ
〇
〇

（
）

Ｏ
Ｏ
卜
０

（
）

〇
［
ヾ

［

（〕

〇
い
〇
〇

（
）

０
卜
ヾ
〇

〇

０
０
り
〇

（〕

〇
べ
∞
〇

〇

〇
〇
〇
Ｈ

Ｏ

〇
卜
】
〇
〇

〇
∞
ヽ
Ｏ

Ｃ

Ｏ
い
０
０

０

Ｃ
卜
，
Ｃ
Ｃ

〇
め

，
Ｎ

Ｏ

∞
Ｎ
べ
Ｎ

Ｏ

∝
Ｏ
Ｎ
Ｎ
Ｏ

卜
４
ｎ

一

〇

ｍ
ト
ト

一

〇

Ｃ
”
∝

【

〇

Ｏ
Ｑ
ヽ
〇

〇

∞
ｒ
め
〔

〇

め
０
い
一

（

Ｃ
∝
［
Ｎ

Ｏ

〇
い
め
Ｎ

Ｃ

ｃ
輸
“
べ

〇

〇
い
い
Ｈ

Ｏ

Ｏ
Ｅ
ｃ
Ｚ

Ｃ
ｔ
じ
∽
０
〓
Ｏ
Ｃ
Ｏ
〓
∝

ｏ
」
υ
∽

υ
〓
Ｏ
Ｃ
Ｃ
ｒ
α

ｏ
」
υ
∽
υ
〓
Ｏ
Ｃ
Ｏ
ｒ
α

Ｃ
」
υ
∽

じ
〓
Ｏ
Ｃ
Ｏ
工
」

こ
υ
∽
じ
〓
ｏ
⊂
ω
〓
」

」
じ
∽
０
〓
Ｏ
Ｃ
Ｏ
こ
」

」
じ
∽
０
〓
Ｏ
Ｃ
Ｏ
ｆ
α

“
」
じ
∽
じ
〓
０
こ
０
こ
」

Ｇ
」
〕
∽
υ
〓
〇
〓
ω
二
∝

【こ
し
∽
υ
〓
Ｏ
ｃ
ｏ
〓
∝

Ｃ
」
し
∽
）
〓
Ｏ
Ｃ
Ｏ
こ
α

Ｃ
一
０
∽
０
〓
Ｏ
Ｃ
Ｏ
ｒ
」

“
」０
∽
）
〓
０
こ
０
こ
」

“
」
し
∽
０
〓
０
こ
０
工
∝

Ｃ
」
０
∽
０
〓
Ｃ
Ｃ
ｅ
〓
α

Ｃ
」
υ
∽
じ
〓
Ｃ
Ｃ
Ｏ
こ
」

Ｃ
・ヽ
υ
∽

υ
〓
Ｏ
Ｃ
Ｏ
Ｃ
∝

ヽ
」
。
∽
υ
三
ｏ
Ｃ
Ｏ
工
α

。
」
υ
∽
ｏ
三
〇
Ｃ
Ｏ
工
」

に
」
υ
∽
り
〓
０
⊂
Ｏ
〓
」

“
」
∪
∽
υ
〓
Ｏ
Ｃ
Ｏ
二
α

０
」
じ
∽
０
〓
Ｏ
Ｃ
Ｏ
ｆ

〔こ
ｏ
∽
Ｏ
〓
Ｏ
Ｃ
Ｏ
ｆ
α

Ｑ
Ｏ
」
０
∽
　
∽
・∽

Ｃ
Ｃ
」
０
∽
　
∽

∽

Ｑ
Ｏ
」
じ
∽
　
∽

０
∞
」
０
∽
　
∽

生
０
」
０
∽
　
∽

０
●
」
ｏ
∽
・∽

Ｑ
Ｏ
」
υ
∽
　
∽

Ｑ
●
」
０
∽
　
∽

α
∞
、
じ
∽
　
∽

Ｑ
ｏ
」
ｏ
∽
　
∽

α
●
Ｌ
）
∽
　
∽

ユ
●
■
）∽
　
∽
・∽

α
Ｃ
ｔ
じ
∽
・∽
∽

∽
●
０
０

∽
一ｅ
ｔ
ｅ
一
∞
∈
⊂

≧
´
”
」

Ｃ
Ｏ

ふ

０
¨
●
″
∽
０
≧
′

ド

∞
Φ

ド
〇
ト

ヽ

い
ト

ぷ
崎
∞

ぶ
０
∞

ざ
いκ

ゝ

κ^

ゝ
ヾ
ト

ゝ

“
ト

Ｎ^

Ｈ
ト

Ｓ

ｎ
ト

ヽ

い
ト

ぷ
ヾ
∞

ゝ

∞
ト

ヽ

い
０

ゝ

∞
ト

ゝ ぷ

凶
∞

ざ
い
ト

ぷ
∞
Φ

ヽ
卜
∞

ぷ
∞
∞

ゝ
∞
ト

ぷ
∞
∞

ぷ
∽
∞

ぶ

０
∞

Ｓ

ｏ
∞

ゝ

∞
∞

Ｓ

ｏ
∞

ゝ

ヽ
い

Ｓ

∞
∞

ゝ

∞
∞

ヽ

卜
ヾ

ゝ

ｏ
∞

一ヽ

Ｃ
∞

ゝ
∞
ト

（∽
¨
〉

Ｅ
Ｔ
ご
Σ

８
」

Ｏ
ω
■
３
σ
Ｏ
」

Σ

∝
ｔ

お

σ

〇
崎
Ｎ
Ｏ

Ｏ

〇
〇
ｍ
Ｏ

Ｏ

〇
∞
∞
〇

〇

Ｏ
Ｎ
∞
〇

〇

〇
い
Ｏ
Ｏ
Ｏ

〇
∞
Ｏ
Ｈ

Ｏ

〇
∞
ヽ
一
〇

〇
〇
〇
一
〇

〇
〇
［
】

〇

〇
卜
〇
〇

〇

〇
∞
〇
〇
〇

０
〇
〇
〇

〇

〇
〇
０
０
０

〇
∞
∞
Ｈ

Ｏ

〇
∞
「
〇

〇

〇
〇
〇
〇

〇

〇
∞
卜
〇

〇

〇
〇
〇
［

〇

〇
寸
∞
日

〇

〇
い
０
０

０

〇
〇
〇
〇

〇

〇
∞
〇
】

〇

〇
〇
〇
〇
〇

ヽ
０
一

〇

い
０
凶
．一）

“
Ｏ
Ｎ
ｒ〕

０
卜
Ｈ

Ｏ

∞
一
【

〇

∞
Ｈ
倒

〇

〇
い
〇

〇

ト
ト
一

〇

〇
い
一
．〇

〇
一
崎

〇

い
い
Ｎ

Ｏ

め
い
ヽ
〇

〇
一
べ
．〇

劇
期
コ
引
剛
層

〓
∽
ｔ
Ｏ
“０
“
」
０
二
∪

一∞
ｏ
一Ｃ
工
じ
０
」

〕
∞
⊃
」

じ
Ｎ
一

Ш
∞
⊃

卜

Ｏ
Ｎ
〓
」

］
∞
⊃

卜

Ｏ
Ｎ
〓
」

］
ｍ
⊃
卜

り
Ｎ
〓
ト

］
∞
一コ
■

い）
Ｎ
〓
■

」
∞
⊃

卜

Ｏ
Ｎ
〓
一

」
“
⊃

Ｌ

Ｇ
ベ
エ
ト

堅
“
⊃
Ｌ

Ｏ
Ｎ
工

一

］
∞
⊃
」

Ｃ
Ｎ
エ
ト

〕
“
⊃

卜

０
四
工

Ш
“
⊃

Ｌ

Ｏ
Ｎ
〓
ト

“
∞
⊃
卜

Ｏ
Ｎ
〓
ト

Ш
∞
⊃

」

Φ
べ
Ｔ
一

］
∞
⊃
卜

Ｏ
Ｎ
〓

］
∝
⊃
卜

⑭
べ
〓

に

］
∞
⊃

卜

０
２

上
」

］
∞
⊃

■

０
ぺ
〓
」

」
“
ヽ
一
卜

Ｏ
Ｎ
エ
ト

Ш
“
⊃
卜

０
べ
工
」

］
∞
⊃
卜

０
い
エ

ト

］
“
⊃

卜

Ｏ
Ｎ
エ
ト

Ш
∞

″ヽ
」
　
Ｏ
Ｎ
一工
一

Ш
“
⊃
■

０
ベ
エ
」

∞
い
Ｎ
ヨ
‐
＜
∽
．０
］
α
∽

い
い
べ
Ｈ

‐
く

∽

０
』
α
∽

“
め
ヽ
一
　

く
∽

∪
“
α
∽

∞
い
Ｎ
一
‐
＜
∽
０
¨
生
∽

“
い
ヽ
「

‐
く

∽

∪
一
α
∽

“
い
ヽ

「

‘
く
∽

∪
”
」
∽

“
い
凶
【

‘
く

∽

∪

Ш
α
∽

“
い
Ｎ
［
‐
＜
∽
）
］
ヽ

∞
い
へ
［
‐
く
∽
∪
］
α

“
い
Ｎ
Ｈ

‐
く
∽

０
一
生
∽

∞
∽
Ｎ
［

，
く

∽

∪
口
α
∽

∞
崎
Ｎ
】

‐
く
．∽
．０
〕
α
め

ｍ
ｍ
Ｎ
一

‐
＜

∽

Ｏ
Ш
こ

ヽ
崎
〕
一
３

∝
〓
じ
∝
Ｓ

Ｃ
ぃ
ヘト
い０

、
こ
∝

」
ｏ

一̈
〇

ヾ
一
】

［
■

＆

ｆ
ヽ
“
「
【
Ｓ

ｃ

ａ
　
一♂
■

（ゝ

へ
【
）
ヽ
【
Ｓ

ヽ
ヽ

ヽ
２

ｓ

ヾ
“

∞
∞

Ｓ

一ら

一
”
【
Ｓ

〇
い

い
●

い
０

べ

［

ヾ
［

い
さ

ヽ
Ｇ

い【
〕
［

（

¨
∞
　
一■
し
［
　
」ニ

〇

´

´

ヾ

ヽ

|

31曽

な|お

へ
〇

一ヽ
〔
・一

（

ヽ
い

一́
つ
［

∞
ヾ
　
ｒ
一々

卜
）
ｒ
一
“
い

ヽ
い
Ｏ
Ｃ
〓

の
一卜
　
”
″

Ｏ

［

め

０
“

０
ヾ

〇
“

卜
ヾ

（
一”

ｎ

「
一ｒ

＾
一̈

|

ヽ
〕一「

Ｃ
一

つ
ヾ

■

一
　

”
゛

|

‐「酬
ソ
・‐「̈「劃】

ヽ
¨
〇

（し

４

一
Ｃ
Ｃ

Ｏ

０
一
【
・一

∽
一
一に
一０
（
【

|

|

|

|

Ｃ
一̈

′、
ヾ

一

Ｃ
“

卜
ヽ

Σ

墜

不

」
ｃ

〓^
Ｊ
」

じ
〓
Ｏ

Ｃ

Ｏ

Ｅ
〓

‐―
‐・‐・・―
―
，‐―

．Ｂ
二
Ｊ割
割
「ヨ

∽
０

６
〓
´

ｔ
‘
‘

‥
Ｌ

ｔ
〓
Ｃ

Ｃ
Ｃ

工
Ｑ

一
′、
‘

Ｃ

‘

ａ

‥
―

―

―
―

―

―

―

―

―

ｌ

ｒ

・―

―
‥
‐
‐

‐

餞

―
―
―
―
‐
　
　
∝■
「ｒ
〓
（）５
ｆ
」

―
―
―
―
，―
―
に
一饉
ド
陛
“
垢
ぼ

―
―
―
―
―
―
―
―
―
―
―
‐ほ
障
】
．
ｒ

ｔ
一一く
ｃ
ｃ
´ヽ
こ

ヽ

１
１
１
１
１
１
１
１
‐
　
　
　
∽
０
０
３
卜

）
〓
０
〓
ｏ
工
生

“
Ｃ
Ｏ
コ
一　
ヽ
」
Ｏ
Ｑ
●
一
〔
〓
ご
う

―
配
に
Ｆ
卜
』
卜
一て
τ
〓
∽
∽ピ
一「
［引
¨

―
円
に
ド
ト
ピ
に
ｔ

■
）^あ
＾
一当
刷
ロ

“
Ⅸ
」
に
Ｐ
ト
リ
ニ
．三

Ｉ

ｃ
“
∽
¨
郭
引
副
嗣
Ｊ
ら

Ｃ
ｏ
〓
Ｃ
ｔ
じ
増
０

べ
べ
（〕
〇

“
ヽ
〇
〇

ヽ
へ
Ｏ

Ｃ

∞
へ
Ｏ
Ｃ

“
Ｃ
Ｏ

べ
Ｏ
Ｏ
．（）

ヽ
Ｃ

Ｃ

Ｃ

マ
一
〇

〇
こ|き
|〇

一

【
〇

〇

¨

【
Ｃ

Ｏ

∝ |。0

日|§
へ

「
〇

〇 副劃:
０
“
〇
〇

Ｏ
Ｎ
Ｃ

（）

Ｃ

″
Ｃ

Ｏ

〓
ヾ
Ｃ

Ｏ

Ｏ
¨
０

０

一
Ｎ
Ｏ
Ｏ

［
∞
〇

〇

に
ヽ

ヽ
∞

０
０

（〕
ト

ヽ
∞
．べ
“
Ｘ
「ヽい
０
〔

ヽ
〕
ヽ
“
〓

義
）コ
ー
ー
‐，１

１
‐・

「

卸ヽ
ｉ
ｌ
ｉ
‐
‐―
‐

〇
〓

０
ヽ

い

Ｘ

〓
”

一
一

Ｏ
Ｏ

ヽ
”

ｘ

ヽ
い

に

Ｃ
崎

ヽ
じ

〉^

Ｇ
Ｏ

∝
ト

〈
０
２
」
〓
く
（こ

―
・」
螂
的
に
巨

〓̈
・メ
一
ｏ
三
∝
≦
３

ヽ
く

■

一　
´
■
一
「
Ｄ

ヽ
Ｃ
　

ラ

』

・―
―
―
―
―
―
―
―
―
―
―
―
―
―‐
―，ｈ
“
―．け
一
い

―
，―
―
―
―
―
―
　
へ
く
こ
ｒ
一ヽ

Ｆ
に
“
ご
〉

目
‐‐日
‐Ｉ
Ｈ
‐―
目
剛

―
ｌ
ｌ
ｉ
，ＩＩ
ＩＩ
‥ぃだ
″一に
一ぶネ
た‥ヽヽ』
電‘〉

ヽ
卜́
一
一　
″́
一
３
・、０
　

／̈

へ
く
こ

一

⌒一高

（
３

ミヽ

一
二

∠

へ
く
こ

一　
一
一
４

一
〇
卜
“
〓
二
〉

ヽ
く

■

一

〓

ヾ
ヽ
３

ヽ
ｏ

へ
く
」
」

〔
一
崎
〇
ベ
ト
∝
　
一
〉

へ
＜

∝

一

一
ヽ
〓

ヽ

ヽ
■
　

一
‘

、
く

ュ

一
　

）
二

ヽ

ヽ
■
　

一
∠

ヽ
く
」
」

“
”
〓
ヽ
ヽ
“
　
一

―
―
―
―
―
―
―
―
‐
‐　
　
付
く
こ
」
（
一
ヽ
［
ベ
ト
“

・」
〉

―
―
―
―
―
―
―
‐
　
】
く
（〓

へ
い
０
卜
〔あ
〓
ご
〉

―
コ
ヨ
一
ご
嶽
当
「ヨ

一
く
」
一　
一）
〓
Ｃ
ヽ
∽
∽
〓

」
〉

一
く

〓^

二́

（ヽ

い
望

一

立̈

〇
め
Ｃ

（一
ヽ
Ｃ
ベ
ト
“

″」
ご

―
―
―
―

―
‐
　

　

　

∝
⊃
」

〓
Ｏ

∝
０

∽
∽
ヽ
０

「

―
，―
・‐
―
―

―
（一ヽ
」
‘
・●
ド
形
〓
」
Ｋ

Ｉ
Ｉ

，‐
ｌ

ｉ
ｃ
だ

」。

た

に

聡

一賢

―
，ｉ
ｌ
ｌ

‥
嘔
一に
一に
一一ｔ
・一
お
な
一一た
К

，１
１
１
‘―
―
ｌ
　
　
γ〓
一生
″一Ｃ
ヤ」０
〓
い
〇
い
〓

‐メ
ど
引
Ｊ
．一｝一４
「一
ヨ
・コ

一ビ
ｈ
ν
洩
書
ヽ
こ
こ
ヨ
ら
３
‐劃|卜 |

i l

l l
l l
i l

へ
一明
――
一――
一

:')1｀ :二 :0~|':~1-

|||

鋼「　　　‐‐，，十

一一一一一〓‐…」Ｈ一一一

て
|ミ :耳

i l l

―

一ぎ）
‘‐
‐‐
‐
‐ユ

一刊「．‐‐‐
‐‐，―ニ

い〕
ヽ 一「

コ
　
‐―
―

|

|

|

1

|

一一
一

（）
一
　

　

　

　

　

」
¨
「

夕|ド lド IN
|

ｏ
２

一∽

３́
」

一崎
“
‘

ヽ
い
一

”
∞
〓

べ
“
〓

「
”
（一

（）“
〔一

Ｏ
Ｎ
（一 闘

出
“

叫
ヽ
“

い
ヽ
一〕

「
ヽ
叫

）
ヽ
一
“̈
〓

一（̈
「
〔̈
一〕
〔一一中

一”ヽ
に̈‘″

ヽ
ヽ
”

力
『
■

０
ヽ
「

ヽ
‘
“

ヽ
輸
∝

じ
こ
”

”
め
¨

Ｏ
ｒ
『

」一（
一“

ゞ
＾
＾

72



|)「 AIス |卜|(31'∧ RIS「 Aヽ(IFl;

(|:∧ tl lヽ
j())

d p,rrt I tJnit Wr
(tn Kgs.)

_』■1′拒型 J£],StOel Pipes/Tubes lの 472oI取菫Ⅲ 載 壺二五並 1極量:I
…―♀暑到響型1■蜜1咀雪里■⊇f■ill亜:III
■里Jヨ聖 1距理工里聖ゴ虫墜 _ll亜 :亜

♀馴聾In年1■r亜亜憂IIIIZttIII47.24 ■9劃脚 ■■ittElitti亜亜III亜豆1亜I「
~

4/24

liecoverable wastago

里
型
型
聖
劃
硼
硼
硼
洲
＝
劉
馴
Щ
州
耐
耐
耐
淵
静
＝
＝
料
＝
＝
Ц
呵
可
研
寸
＃
４■
■

4724

4724

47.27

4727
4/.27

4/27

001J主
1,11・こiき百下蔦I:｀ア〒而冨

…
|あ

~万

31葛
~‐ ~‐

0128[I:而屁
「
ζ雨百諄
=,11高
τ
~夕
「ξti~…

0086[正 :而
=雨 ミ議事I肩薦

~が
お驚

Ⅸ≡彊E亜≡二亜亘IEE立五1憂面匡五互
rif-rrc ,g',.,<-o:an

4′ 40

5,22

4/.44

4765
4770

4770
4806

5222

15'22

5221'

5228
5'2fl

5229
!5229

:5253

!う 3 2rl 91lg,l,c,rmtess Stect nipes /'tubcs [rii6ll0
「

'1ヽ

6′ l

5366

織

Qty of RM

`equlrod
foド Mfg(ln

Kgs)

wastage %

on raw

materials

birsis

02330

022′ 2

SPEC S∧ -1253

SPliC SA-1253

SPEC SA 1253
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SP[C SA-1253

SPEC SA-1253
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DES-II, DGFT ma_y.kindly refer to the above mentioned AAof M/S Voisratpine vAE vKN Lta. in" ri.irt"."pru.entation oFDATED 30-04-16 has been_examined. inirbni." recommendsimport of items at St no zz. to zg,-og,')iia" 75 to 78 at 1.05kglkg content in export product.
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Gort of India
Office of the Development Commissioner

Ministry of Micro Small & Medium Enterprises
Mechanical Division

Subject: AA no 0310239140 dated 02.12.03 in respect of M/s Jayesh Industries
Ltd

Norms may be fixed as follows:-

Import may be allowed as 25.25 MT inclusive of 10lo wastage.

This issues with the approval of Director (ME).

.+
" 

ie)tt
(KSSodhi)

AD (ME)

UO notc No TL-13024/123/2016-MMM&A―DCMSME dated 18‖ 16
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l4*t2*Lol6Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 1411212016 - Case No. 586-A/R (M/s Sterlite Technologies Limited )
(Advance Authorization No. 0310799369 dated 13.10.2015)

Advance Authorisation may be ratified as under:

1. Net weight of export item at Sl. No. 6 may be specified as 257.3 MT.
2. Quantity of import item at Sl. No. I may be allowed as 15946.766 MT as

1.02 Kgs./Kg. content in the export items at Sl. No. 1 to 5 & 1.04 Kgs./Kg.
content in the export item at Sl. No. 6, taking clue from SION C-1394 8. C-7
respectively.

3. Quantity of import item at Sl. No. 2 may be allowed as applied for i.e. 126.939 MT
as 1.10 Kgs./Kg. content in the export items at Sl. No. 1 to 5, taking clue from
sroN c-1394.

4. Quantity of import item at Sl. No. 3 may be allowed as applied for i.e. 283.142MT
as 1.075 Kgs./Kg. content in the export items at Sl. No. 1 to 5, taking clue from
sroN c-r394.

5. Quantity of import item(Overhead Conductor Grease) at Sl. No. 4 may be

allowed upto 2 % of FOB value of export items at S1. No 2 & 4.

6. Quantity of import item at Sl. No. 5 may be allowed as applied for i.e. 73.485 MT
as 1.02 Kgs./Kg. content in the export item at Sl. No. 6, taking clue from SION

c-7.

Norms committee may take a view

Norms Committee II
DIPP No. l2ll00l20l6-TSW/A/R-586 dated 1411212016

(S.K.Jain)
Development Officer
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Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 1411212016 - Case No. 587-A/R (nffs Sterlite Technologies Limited )
(Advance Authorization No. 0310799368 dated 13.10.2015)

Advance Authorisation may be ratified as under:

1. Net weight of export items at Sl. No. 1,2 & 3 may be specified as 605.85 MT,
15.712 MT & 221.816 MT respectively .

2. Quantity of import item at Sl. No. 1 may be allowed as 628.794 MT as

1.04 Kgs./Kg. content in the export items at Sl. No. 1,2 &3, taking clue from

SION C-7.
3. Quantity of import item at Sl. No. 2 may be allowed as applied for i.e. 172.888 MT

as 1.02 Kgs./Kg. content in the export item at Sl. No. l, taking clue from SION

c-7.
4. Quantity of import item at Sl. No. 3 may be allowed as applied for i.e. 6l-926}{T

as 1.02 Kgs./Kg. content in the export items at Sl. No. 2 & 3, taking clue from

SION C-7.
5. Quantity of import item at Sl. No. 4 may be allowed as applied for i.e. 2'429 MT

taking clue from SION C-7.
6. Quantity of import item(Overhead Conductor Grease) at Sl. No. 5 may be

allowed upto 2 % of FOB value of export items at Sl. No 2 & 3.

Norms committee may take a view

ZU |- ltulLt\

(S.K.Jain)
Development Officer

Norms Committee II
DIPP No. l2ll00l20l6-TSW/A/R-587 dated 1411212016
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DepartIIlent of lndustrial Policy`&Promotion

(TSW)

NC Meeting dated 1411212016 - Case No. 588-A/R (M/s Bilcare Limited) (Advance
Authorization No. 3110062954 dated 07.03.2014)

Status quo may be maintained as the quantity of import item has been allowed on repeat
basis in line with their other similar cases in the past, taking clue from SION C-16.

Norms committee may take a view

井く卜勢 θ

′∠ン‐ノスト2タビ

Z-fi_,r..rz\
(S.K.Jain)

Development Officer
Norms Committee Ⅱ
DIPP No.12/100/2016-TSW/A/R-588 dated 14/12/2016
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Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 1411212016 - Case No. 595-A/R (iWs Leoni Cable Solutions(India) pvt.
Limited) (Advance Authorization No. 3 I 10060000 dated 22.0g.2013)

Advance Authorisation may be ratified as under:

1. Words "Copper Conductor, PVC insulated, 60V" may be suffixed with the
description of export items at Sl. No. I to 4.

2. Net weight of export items at Sl. No. 1,2,3 & 4 may be specified as 7055 Kgs.,
41955 Kgs., 19225 Kgs.& 425t2 Kgs. respectively.

3. Quantity of import item at Sl. No. I may be allowed as 4109.9 Kgs. as
1.01 Kgs.iKg. content in the export item at Sl. No. 1.

4. Quantity of import item at Sl. No. 2 may be allowed as 28942.2 Kgs. as
l.0l Kgs./Kg. content in the export item at Sl. No. 2.

5. Quantity of import item at Sl. No. 3 may be allowed as 12111.6 Kgs. as
l.0l Kgs.A(g. content in the export item at Sl. No. 3.

6. Quantity of import item at Sl. No. 4 may be allowed as applied for i.e.
33708.89 Kgs. being less than net content in the export item at Sl. No. 4.

Norms committee may take a view

-/ J-*'-

(S.K.Jain)
Development Officer

Norms Committee II
DIPP No. l2ll00l20l6-TSW/A/R-595 dated t4fi2t2Tt6
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